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 13.231  hrs.

 MOTION  OF  THANKS  0  PRE-
 SIDENT'S  ADDRESS—Conrd.

 |  English]

 MR.  SPEAKER:  Now  we  take  up
 the  Motion  of  Thanks  on  the  ८५1-
 dent's  Address  and  before  we  do  that,

 1  would  like  to  bring  to  the  notice
 of  the  Members  that  the  time  allotted
 for  this  discussion  was  nine  hours.
 The  Congress  /  was  allotted  three
 hours  and  फिट नी ति ट  01100 65:  they
 have  taken  three  hours  six  minutes:
 BIP  was  allotted  one  hour  fifty-four
 minutes,  they  have  taken  one  hour
 ten  minutes:  Janata  Dal  was  allotted
 fifty-four  minutes.  it  has  taken  one
 hour  twenty-seven  minutes:  and  CPI
 was  allotted  thirty-four  minutes,  it
 has  taken  fifty-six  minutes.  1  am  not
 giving  the  time  allotted  to  other  small
 parties.  Now.  because  of  the  time
 constraint.  [|  have  to  request  the  hon.
 Members  to  be  very  brief  and  just  to
 speak  on  those  points  which  have  not
 been  already  made.  so  that  other
 Members  8150  can  get  the  opportuni-
 ty  to  speak.  |  will  call  on  the  Members
 one  after  the  other  and  ['hope  that
 they  will  cooperate  in  this  matter.
 Mr.  Chacko.

 MR.  SPEAKER:  Mr.  Chacko.

 SHRI  YAIMA  SINGH  YUMNAM
 (Inner  Manipur):  511,  1  belong  ।  to
 Manipur  People’s  Party.

 MR,  SPEAKER:  Do  you  want  to
 speak?

 SHRI  YAIMA  SINGH  YUMNAM:
 Yes.  My  Party  has  not  been  given
 lime.

 MR.  SPEAKER:  |  gave  detatls  of
 the  time  which  has  been  consumed  by
 others,  just  to  keep  you  informed  that
 there  is  a  time  constraint  and  we  shall
 have  to  adjust  the  time.

 SHRI  YAIMA  SINGH  YUMNAM:
 Thank  you  Sir,

 MR.  SPEAKER:  Mr.  ।.  ८.  Chacko,
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 SHRI  ?.  ८.  CHACKO  (Trichur):
 Mr.  Speaker.  Sir.  |  was  referring  to  a

 point  before  the  House  adjourned
 yesterday.  ।  may  be  permitted  to  con-
 clude  my  speech.  [  orr  request  my
 friends  in  the  Opposition  to  come
 closer  to  share  ।  the  responsibilities
 which  the  country  is  facing  today.
 And  those  who  are  sitting  closer  117
 the  House  may  come  still  closer  and
 that  is  my  request.

 Coming  to  the  point.  on  page  है,
 nara  1  in  the  President’s  Address.
 ihere  is  a  mention  about  the  indus-
 {rial  growth.  A  lot  of  anxiety  has
 heen  expressed  on  that  point  in  this
 House.  ।  wholeheartedly  welcome  the
 target  fixed  for  the  industrial  growth
 which  is  8.5%.  This  is  what  we  have
 to  achieve.  ।  was  listening  to  Smt.
 Susheela  Gopalan  explaining  about
 this  yesterday.  She  was  explaining  that
 the  biggest  problem  is  unemployment.

 The  Left  Front  Government  of
 Kerala  was  offering  ten  lakh  employ-
 ment  per  year.  After  four  years  ढ
 administering  the  State,  they  quit  with-
 out  solving  the  unemployment  ।  pro-
 blem  even  by  an  inch.  Any  promises.
 if  they  are  not  implemented,  will  take
 away  the  basic  trust  of  the  younger
 veneration  in  the  system.  So,  ।  hope
 that  a  large  investment  will  be  made
 in  the  industrial  sector,  A  lot  of  an-
 xiety  has  been  expressed  by  the  Oppo-
 sition  side.  Anybody  who  understands
 economics  will  agree  that  the  rate  of
 growth  can  only  be  proportionate  to
 the  rate  of  investment.  A  large  and
 substantial  investment  is  to  be  made
 during  a  particular  period  of  time  so
 that  anybody.  either  Non-resident
 Indians  or  others  may  be  permitted  to
 come  and  invest.  All  the  anxieties  are
 out  of  place.  This  Government  may
 not  have  the  adequate  matority.  But
 it  has  got  a  will  to  rule  the  country.
 66.  any  restriction  can  be  imposed  as
 and  when  it  is  required.  In  the  indus-
 {rial  sector  also,  regional  imbalance
 should  be  avoided.

 Sir.  |  am  coming  from  the  State  of
 Kerala.  The  Centra]  sector  invest-
 ment  is  comparatively  low  in  Kerala,
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 fi  is  even.  lower  than  the  national
 average.  Out  of  २८.  (1, | 3, (0000  crores
 of  Central  sector  investment  in  the
 whole  country,  the  ं ८1515.  State’s
 share  is  only  less  than  1.5%.  This  is
 quite  inadequate,  I  request  that  the
 Government  may  please  consider  in-
 creasing  this  when  they  consider  Cen-
 tral  s  investment  further.

 13.29  Ins.  [SHRI  SHARAD  DIGHE
 in  the  (7017 |  |

 just  menuion  one
 the  industrial
 have  also  to

 1e  scheduled
 Ste

 In  this  context  ।
 very  relevant  point.  In
 development  the  banks
 tay  a  crucial  role.
 and  nationalised  banks  in  the
 are  keeping  an  unfavourable  CD
 Ratio.  They  have  collected  Rs.  7.858
 crores  from  the  State  as  deposits

 a ee
 which  they  have  advanced  only

 ne
 crores  which  is  just  59  per

 ae  of  the  total  deposits.  Hence  the
 credit  deposit  ratio  should  be  increas-
 ed.  ।  5  per  cent  is  increased,  Rs.  400
 crores  for  industrial  development  will
 be  available.

 is  some  reference  in  the  pic
 sent  President's  Address  regarding
 the  strengthening  of  the  Railways
 Well,  we  have  been  very  hopeful
 and  we  were  all  listening  with  great
 enthusiasm  what  was  mentioned  in
 the  aeaieede  Address.  But  when  the
 Railway  Budget  came.  we  were  all  dis-
 appointed.  Sir,  Kerala  is  a  State  where
 there  is  no  substantial  expansion  in
 respect  of  railway  lines  for  the  last
 25  years  excepi  the  small  line  from
 [11111  to  Guruvayoor,  which  ।  x5

 under  consideration  and  which  15  star-
 ving  for  want  of  funds.  The  density  of
 पीट  म  our  railway  lines  are  also
 very  high.  7e  Trivandrum-Trichur
 sector  is  utilised  125  per  cent.  Nothing
 about  electrification  of  Kerala  railway
 lines  was  mentioned  in  the  Railway
 Rudget.  and  ।  hope  the  Minister  will
 rectify  this  while  accepting  the  pro-
 posals  from  this  House  during  the  de-
 bate.  The  segment  of  Trivandrum-
 Trichur  is  the  most  dense  area,  and  |
 request  the  Government  that  electrifi-
 cation  may  kindly  be  considered  for
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 the  railways  in  Kerala.  The  Kerala
 Government  offered  the  entire  electri-
 city  requirement  for  electrification  of
 the  railway  lines  in  Kerala  and  that
 offer  has  been  pending  for  the  last
 15  years.  The  electrification  of  Jolar-
 pet-Erode  sector  is  being  completed.
 Electrification  of  Erode-  Yrivandrum
 section  may  also  be  considered  on  a
 top  priority  basis.

 ह  requirement  of  the  State  in
 ihe  sector  also  is  not  being  properly
 attended  to.  In  the  ।  Presidential
 Address  11  is  mentioned  that  the  power
 secior  will  be  strengthened,  The  Super
 Thermal  Power  Station  at  Kayamku-
 lam  which  was  sanctioned  is  still
 wailing  for  the  iinal  clearance  of  the

 Only  the  preliminary  work
 11117 211त ९६11  on  it  and  ।  1e

 final  sanction  may  be  ac-
 beng

 quest  that
 corded.

 aiso.  a  ‘Ot
 for  want

 elaborate

 trunsport  sector
 are  to  be  done.  But

 not  able  fo

 ह  ।
 of  (11140 85
 of  dime  1  पात
 om  this.  My  esteemed  colleague,  mu.
 .  ।.  Unnikrishnan,  was  in  charge  of
 this  Department.  He  tried  his  भ्  best.
 bet  his  ‘best’  (८  101.0  enough.  The
 funds  allotted  to  this  sector  are  not
 sufficient  to  undertake  the  develop-
 mental  work  there.  Kerala  is  an  ‘-
 iended  city’  and  the  National  Highway
 looks  like  a  ‘village  road’  and  ।  (6
 is  the  only  place  where  the  4-line
 National  Highway  is  not  implemented.

 8.  Survey  on  Guruvayoor-Kutti-
 puram  re  has  not  yet  been  taken  up
 and  ।  should  be  completed  soon.
 While  implementing  the  points  men-
 tioned  in  the  President's  Address,
 Kerala’s  pending  demands  may  also
 be  considered.

 1  would  like  to  make  one  more
 paint  and  conclude.  About  the  natural
 calamities.  when  any  State  or  area  of
 the  country  is  hit  by  netural  calami-
 ties.  no  proper  help  is  coming.  On
 the  1s  of  June  this  year,  the  South-
 West  monsoon  started  in  Kerala  with
 high  velocity  winds  and  sea  erosion
 uid  landslides.  In  the  last  few
 weeks  104  persons  died  in  Kerala  due
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 to  this  calamity  and  thousands  of
 tamilies  were  uprooted  and  even  now
 relief  camps  urc  operating  there.  Ihe
 damage  ७  estimated  to  the  tune  ol
 Rs.  75  to  Rs.  100  crores  and  no  tunds
 are  coming  to  Kerala.  When  natural
 calamities  are  hitting  various  parts  of
 the  country,  it  is  the  duty  of  the  Cen-
 tral  Government  to  come  to  the  rescue
 of  the  State  Governments.  All  these
 things  are  being  mentioned  in  the
 President's  Address.

 In  conclusion,  ।  welcome  the  points
 mentioned  in  the  President's  Address.
 {he  Government  may  kindly  consider
 sympathetically  the  backwardness  of
 the  States  like  Kerala.  ।  wholehearte-
 dly  support  the  Motion  of  Thanks
 moved  by  Shri  Buta  Singh.  And  I  also
 welcome  the  Prime  Minister’s  state-
 ment  that  this  Government  will  work
 with  consensus  and  the  attitude  of  the
 Congress  Government  should  be
 undeistood  in  the  proper  spirit.  We
 are  facing  a  situation  where  we  should
 all  rise  to  the  occasion  and  face  the
 challenges  that  are  before  the  country
 and  in  this  hour  ot  crisis  it  is  the  duty
 of  all  parties  to  come  together  and
 couperate.

 With  these  words,  1  once  again  sup-
 port  the  Motion  of  Thanks  moved
 hy  Shri  Buta  Singh  and  thank  the  hon.
 Speaker  for  the  opportunity  given  to
 me.

 SHRI  CHITFA  BASU  (Barasat}:
 Mr  Chairman,  Sir,  ।  rise  most  reluc-
 tantly  to  oppose  the  Motion  of  Thanks
 to  the  President's  Address.  1  rise  to
 oppose  because  this  Address  of  the
 President  15  nothing  but  a  bald  state-
 ment,  full  0:  high  sounding  postulates
 and  platitudes  without  giving  a  proper
 direction  to  the  policies  which  the
 Government  should  pursue  in  the
 matter  af  the  solution  of  the  most
 pressing  problems  of  the  country.  It
 does  not  correctly  amplify  the  most
 burning  problems  that  we  face  today.
 1  does  not  spell  out  appropriate  solu-
 tions  to  those  problems.  It  also  does
 nat  correctly  measure  the  depth,  mag-
 nitude  and  also  the  intensity  of  the
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 crises  that  are  facing  the  country
 today.

 Sir,  within  this  briet  period  of  time
 at  my  disposal  1  would  only  like  to
 diaw  the  attention  o  the  Government
 to  certain  basic  problems  of  the  coun-
 try  The  fist  problem  which  1  want
 to  draw  the  attention  of  the  Govern-
 ment  1५  the  price  rise  in  the  country.
 The  Congress  (1)  made  an  electoral
 promise  It  is  quite  well  known  to
 everybody  in  the  country,  the  Minis-
 ters  and  the  Members  of  this  House
 to  what  was  the  promise  made  by
 the  Congress  (1).  ।  quite  appreciate  the
 position  taken  by  the  hon,  Finance
 Minister,  He  was  very  blunt  and
 correctly  said  that  it  was  not  possible
 ‘or  the  Government  to  bring  down
 the  prices  of  essential  commodities
 and  other  items  within  100  days,  as
 promised  by  the  Congress  (I)  Party
 during  the  election  campaign.  He  is
 blunt  because  he  is  not  a_  politician.
 He  knows  his  subject  better  than
 anybody  else.  ।  am  also  in  agreement
 with  him  that  under  the  present  socio-
 political  and  economic  policies  that
 this  Government  is  following,  it  is  not
 possible  to  bring  down  the  price  level.
 not  to  speak  of  rolling  back  to  July.
 1990  level  If  you  go  through  the
 price  situation  in  our  country  for  the
 iast  three  decades,  you  will  find  that
 never  had  been  the  occasion  where
 any  Government,  of  whatever  comple-
 xion  might  have  been,  had  been  able
 to  bring  down  the  prices  of  the  com-
 modities  mainly  because  of  the  fact
 that  the  Government  could  not  take
 a  bold  stand  to  bring  about  a  radical
 change  in  fiscal  and  economic  policies.
 It  you  have  to  bring  down  the  prices.
 then  you  have  to  radically  change  the
 fiscal  economic  policies.

 Sir,  ।  have  got  some  figures  with
 me  The  Consumer  Price  Index  based
 in  1960  as  100,  rose  annually  by  about
 six  per  cent  during  1960s,  by  85  per cent  during  1970s,  by  9.8  per  cent
 during  1980s  and  during  1990-9],  it  in-
 creased  by  11.6  per  cent  It  is  bound
 to  go  up  because  the  Government  15
 following  a  fiscal  policy  which  creates
 inflation  and  which  has  got  some
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 cascading  effect.  If  you  have  to  really
 bring  down  the  price  level,  you  have  to
 take  a  new  policy.  Naturally  during
 the  Budgct  debate,  we  shall  be  able
 to  criticise  or  even  support  if  it  is
 possible  the  new  economic  and  fiscal
 policies  that  the  Government  proposes
 to  make.

 Sir,  the  Prime  Minister  was  very
 kind  enough  to  say  that  the  Govern-
 ment  proposes  to  strengthen  and  ex-
 pand  the  Public  Distribution  System.
 ।  is  not  only  the  question  of  expand-
 ing  the  Public  Distribution  System,
 but  it  is  also  the  question  of  diversify-
 ing  the  items  to  be  supplied  through
 the  Public  Distribution  System.

 Sir.  we  hive  been  demanding  for
 a  long  time  that  the  Government,  if
 it  is  at  all  interested  in  bringing  down
 the  price  level,  should  evolve  a  pro-
 gztamme  or  take  up  a  programme  for
 supply  of  _  essential  items  of  daily
 necessities  through  the  public  distri-
 bution  system  channcl.  at  subsidised
 rates  Here  the  question  of  subsidy
 comes  in.  Unless  you  provide  sub-
 sidy.  it  will  not  be  possible  to  bring
 down  the  price  level  particularly  of
 essential  commodities.  In  view  of
 the  cconomic  policy  which  ।  the
 Government  proposes  to  pursue  it
 wants  to  drastically  cut  the  subsidy.
 But  1  know  the  economic  crisis  which
 the  country  faces.  1  implore  upon
 the  Government  that  the  subsidies
 which  are  meant  for  the  welfare  of
 the  people.  which  are  meant  for  the
 common  men  should  not  be  cut.  As
 a  matter  of  fact,  in  order  to  meet  the
 crisis,  in  certain  cases,  the  subsides
 are  to  be  further  expanded  in  order
 to  remove  the  grievince  of  the  peo-
 ple.

 Another  very  important  problem
 which  has  missed  the  attention  of
 the  President  is  the  growing  regional
 disparity.  Growing  regional  dispa-
 rity  is  not  merely  an  economic  pheno-
 menon  in  our  country  but  it  15.0  more
 thao  that.  This  growing  regional
 disparity  has  given  rise  to  serious
 political  problem.  The  political  pro-
 blem,  1  mean,  is  the  movement  for

 ७

 secession  and  terrorism.  One  of
 {he  very  alarming  phenomena  is
 terrorism  which  pronounces  the  ob-
 jective  of  secession  which  we  find  in
 ULFA  in  Assam.  This  we  find  in
 Punjab.  We  find  intensified,  pro-
 longed  terrorist  activities  in  Jammu
 and  Kashmir.  1  am  constrained  to
 mention  these  voices  of  secession  are
 also  audible  today  in  other  parts  of
 the  country  and  |  may  mention  Tamil
 Nadu  and  Darjeeling  also  in  West
 Bengal  and  Southern  parts  of  Bihar.
 My  objective  is  not  to  draw  the  atten-
 tion  of  secessionist  and  terrorists  acti-
 vitics  in  this  part  of  the  country,  but
 my  objective  is  to  draw  the  attention
 of  the  House  to  the  basic  reason  for
 growing  tcrrorism  and  growing  sense
 of  isolanonism,  growing  sense.‘of  di-
 visionism  and  separatism.  This  15
 अਂ  borne  out  of  the  growing  regio-
 na!  disparities.

 Unless  the  Government  adopts  a
 new  economic  policy  to  remove  or
 tether  minimise  economic  regional
 disparities.  the  unity  and  integrity  of
 the  country  will  be  in  jeopardy.
 Therefere.  it  is  not  only  from  the
 point  of  view  of  economic  _  interest
 but  also  from  the  point  of  view  of
 larger  politicul  interest.  namely  unity
 ind  integrity  of  the  country.  the  re-

 gional  dispuritics  should  be  removed.

 In  this  matter,  |  also  diaw  the
 attention  of  the  Government  to  a
 longstanding  demand  of  the  people
 of  West  Bengal  and  other  States  ण
 Tastern  sector  of  the  country  and
 Northeastern  =  sector  of  the  country.
 In  this  connection,  ।  may  mention
 the  continuance  of  freight  equalisa-
 tion  scheme  क  respect  of  iron  and
 steel  and  telescopic  fright  of  the
 Railways  By  these  two  schemes,
 the  States  in  the  Eastern  sector,
 namely,  Bihar,  West  Bengal,  Orissa
 and  other  States  in  the  Northeastern
 region  are  deprived  of  the  locational
 odvantage.  It  is  because  they  are
 the  steel  produsing  States.  coal  pro-
 ducing  States  and  they  are
 denied  of  these  udvantages  whi
 atise  out  of  the  location.  The
 Government  earlier  had  a  committee
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 called.  National  Transport  Policy
 Committee,  popularly  known  us  Pan-
 dey  Committee.  Pandey  Conmnittce
 already  made  a  teecmmendetion  for
 the  phased  abolition  of  this  scheme.
 This  has  not  been  implemented  yet.
 The  demand  is  either  you  abolish  it
 in  a  phased  manner  or  introduce  this
 system,  expand  this  system.  extend
 this  system,  with  special  freight  for
 other  industrial  goods.  For  exam-
 ple.  there  are  many  industrial  goods
 which  other  States  also  require  for
 their  manufacturing  activities.  for
 exampie,  cotton.  The  States  in  the
 Basicrn  part  of  the  eccuntry  are  to
 take  cotton  from  the  Western  part  of
 the  country.  But  freight  cqualisa-
 tion  facility  is  not  extended  to  them
 in  the  cuss  of  cotton.  But  the  facili-
 ties  ure  oxtended  to  the  Eastern  and
 Southern  States  and  other  Northern
 States  in  cuse  of  steel,  iron  and  coal.
 ।  have  no  grudge  against  other  States
 as  they  are  in  the  process  of  indus-
 trialisaticn.  ।  want  that  every  State
 sheuld  have  good  scope  for  speedy
 industriaisation  and  for  economic
 development.  But  there  should  be
 a  sense  of  equity.  Other  States
 which  have  got  the  locational  advan-
 tage  of  certain  industrial  raw  mate-
 rials,  should  also  be  given  the  chance
 or  opportunity  to  expedite  their  pro-
 cess  of  industrialisation.

 Therefore.  |  want  that  the  Govern-
 ment  should  also  take  note  cf  it.

 Minister  has  made  an
 that  our  country  1

 passing  through  2  grave  crisis  and
 that  neonic  should  muke  sacrifives.
 ‘yes.  We  are  conscious  of  the  crisis.
 But  which  section  ‘cf  the  people  are
 required  to  make  sacrifices’  Would
 you  kindly  give  a  careful  thought  to
 that?  Is  it  the  poorest  of  the  poor
 or  the  richer  section  of  the  people?
 1  will  give  you  the  figures.

 The  Prime
 appeal  saying

 In  1981,  the  top  big  business  had
 assets  of  only  Rs.  6,541  crores.

 In  1988,  their  assets  idse  ww  Rs.
 18,06,317  crores.
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 Wao  has  to  make  sacrifice?  —  J
 (think  the  President  should  have  poin-
 ted  out  that  to  enable  the  country  to
 meet  this  grave  crisis.  the  richer
 section.  the  industrial  houses,  the
 big  houses,  ihe  monopolists  should
 also  have  to  bear  the  burden  and  not
 the  general  people  40  per  cent  of
 whom  ure  ।  still  beyond  the  poverty
 ievel.

 ।  hope  the  Government  would
 change  ४  ceonomic  policies  taking
 into  account  the  basic  reaities  in  our
 society.

 MALLARANE  BIBHU  KUMARI
 DEVI  Viipura-East>:  Mr.  Chiir-
 man,  511,  1  thiok  you  for  giving  me
 the  opportunity  to  participule  in  this
 debidte  on  the  Motion  ef  Thanks  on
 the  Address  thar  the  President  had
 been  pleased  to  deliver  to  the  two
 Houses  cf  Parliament  on  July  1.
 199],  1  wholcheartediy  चपका
 ine  Metion.  as  it  has  ।  particularly
 given  the  backward  and  the  rural
 poor  and  the  Women,  due  importance.
 The  Government  policy  with  regard
 to  the  women  and  children  is  prafss-
 worthy.

 i  would  uke  te  conting  my  abser-
 vations  particularly  to  the  backward
 tribal  arca  oof  the  barder  State  of
 छा  and  the  North-Eust.  ह  vene-
 ral.

 As  a  representative  .  the  tribals,
 the  problems  faced  by  them,  pose
 the  question  that  these  people  who
 have  received  groat  love.  patronage
 and  recognition  cf  the  leaders  of  ihe
 nation  and  our  party.  why  is  it  that
 in  spite  of  the  best  efforts.  good
 wishes  and  sincerity  on  the  part  of
 the  leaders,  we.  the  tribals.  feel  untor-
 Qimately  that  nothing  of  much.  sient-
 feamee  ।  been  done  for  the  econo-
 mis  upliftment  of  these  innocent  chil-
 eren  of  nature.  In  the  tribals  pec-
 kets  of  slmost  all  States,  there  15
 exireme  economic  hardship  and  the
 peopte  ure  on  the  verge  of  starvation.
 This  hss  given  rise  to  revoll  amongst
 tee  youth.  The  ytiestion  15:  Where
 has  all  the  assistance  and  planned
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 development  expenditure  for  the  tribals
 gone?  11  should  raise  some  funda-
 mental  guesticns  in  the  minds  of
 the  Members  of  this  House  with  re-
 gard  to  the  form.  centent  and  future
 Viability  of  tribals  and  rural  develop-
 ment  programmes.

 Some  of  the  important  issues  are
 .ommen  to  all  the  tribals  of  ।  this
 लिए! 52128  Take.  for  example,  the
 infiltration  of  non-tribals  into  the
 tribal  belts.  In  Tripura.  as  also  in
 the  North-Eastern  States.  we
 say  that  we  are  continuously  facing
 the  problem  of  influx  of  reaee
 from  8aiee  Now,  it  has  crea-
 ted  a  Jot  of  hardship  and  economic
 exploitation.  ।  (ं०  found  that  the
 Mahajans  and  the  money-lenders
 have  become  the  greatest  beneficia-
 ries.  xe  also  find  that  the  benefits
 of  ali  the  Land  Acts.  all  the  Land
 Revenue  &  Land  Reforms  aes  don’t
 reach  the  tribals.  The  tribals  do
 not  get  the  benefit  of  those  Acts.
 Therefore.  Sir.  1  would  again  bring
 this  to  the  notice  of  the  House  thai
 all  laws  relating  to  reforms  with  re-
 gard  to  the  tribals  should  be  put  into
 the  Ninth  Schedule.  There  should
 be  a  Central  Act  with  regard  to
 Revenue  &  Land  Reforms  Act  which
 cover  the  loopholes  and  weaknesses
 of  Revenue  Laws.  सि  fact,  these
 Acts  should  be  put  in  the  Ninth  Sche-
 dule.  as  ह  said  earlier.  There  should
 be  a  Central  Act  which  should  cater
 fo  the  need  for  codification  of  tribal
 Customary  Law  and  Land  Usage
 Pattern.  |  (10111  think  we  have  any
 pattern  of  this  sort  in  this  country.
 In  the  North-East.  we  have  tried
 this  in  some  States.  ।0  fact  in  my
 own  State  |  initiated  this  Tribal  Cus-
 fomary  Law  and  Land  Usage  Pat-

 a

 tern.  2e  are  in  the  process  of  it.
 Again,  we  require  Central  88ie-
 tance.

 ln  Tripura,  in  1979.0  we  received
 over  20  lakhs  of  refugees.  They
 have  all  settled  in  the  State.  4०  a
 result  of  this.  there  has  been  a  popu-
 lation  upsurge.  This  is  the  reason
 why  most  of  the  North-Eastern  States
 do  not  want  to  have  refugees  in  their
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 States.  They  find  that  the  popula-
 tion  imbalances  create  a  lot  of  social
 croblems  for  the  people.

 We  have  got  the  Chittagong  tribals
 who  have  been  staying  in  Tripura  for
 the  last  12  years.  Till  today.  we
 have  not  been  able  to  send  them
 back.  =  Neither,  are  we  giving  them
 enough  help.  1  think  that  on  huma-
 nitarian  grounds  we  should  give  these
 people  help.  They  have  been  perse-
 cuted  and  they  have  faced  religious
 persecution.  They  are  also  facing
 ethnic  persecution.  Since  they  have
 been  there  for  {2  years.  |  would  re-
 quest  this  House  to  take  up  the  mat-
 ter  of  the  refugees  who  are  staying
 in  Tripura  with  Bangladesh  Govern-
 ment  fo  ensure  that  they  be  allowed
 to  return  safely  to  their  country.
 Meanwhile.  they  should  be  given
 some  additional  cducational,  health
 and  ration  facilities  which  are  very
 meagre  now.  We  are  giving  them
 some  very  meagre  facilities.

 Sir,  we  m  Tripura  are  also  facing
 acute  food  shortage  due  to  incessant
 rains,  hurricanes  which  continuously
 damage  our  crops.  1te  villagers
 and  the  hill  area  people  are  pressing
 for  an  immediate  supply  of  rice  and
 foodgrain  stocks.

 Adequate  arrangement  is  yet  to  be
 made  to  provide  drinking  water  faci-
 tities  for  the  tribal  and  the  rural  areas.
 Steps  should  be  taken  to  augment
 them.

 Public  Distribution  System  there  is
 extremely  poor.  As  you  know,
 ours  is  a  land-locked  State.  We  are
 surrounded  on  three  sides  by  Bang-
 ladesh  and  we  have  to  depend  on  the
 mainland  for  all  our  supplies.  There-
 fore.  for  our  Public  Distribution
 System  should  be  augmented  io  help
 the  women.  the  poor  women  ४  the
 villages  and  the  tribal!  women  living
 in  the  remote  areas,  we  should  put
 up  fair  price  shops  so  that  we  could
 at  least  guarantee.  during  lean

 ६105.  supply  of  goods  at  fair  srice
 shops.
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 [Maharani  Bibhu  Kuman  Devs}
 Next,  the  Agartala  Airport  1५  ano-

 ther  important  matter  I  think  ॥
 should  modernised  in  the  interest
 of  this  Statc  because  as  1  have  just
 mentioned,  we  are  a  land-locked
 State  Communication  system  15
 poor  We  would  like  to  have  दि.
 hities  for  night  landing  and  the  faci-
 lities  for  landing  bigger  aircrafts  like
 the  Airbus  We  do  have  thee  or
 four  services  but  they  are  not  quite
 sufficient  We  have  not  been  twet
 ving  our  planes  in  time  due  to  many
 reasons  like  the  climats  factor  ec
 As  1  have  mentioned  just  now  we
 have  no  might  lunding  tactlities

 On  the  educational  front  1  would
 requ  st  that  we  should  be  given  scme
 educational  facilities  in  the  tribal  an!
 tural  urcas)  We  would  like  to  have
 free  education  up  to  a  graduation
 level  for  those  students  who  arc  very
 Poor  We  do  have  a  Tripura  Unt-
 versity  But  we  would  also  comand
 that  the  Unnversity  of  Triputa  be
 converied  into  a  Central  University
 Education  should  be  mude  ८८  mpul
 sory  for  all  children  upto  the  age  of
 15

 Besides  this  a  medical  college  with
 reseaich  facilites  m  the  State  would
 be  most  welcome  Due  consider:
 tion  for  setting  up  of  this  (011. ए,  may
 be  given

 Our  former  Prime  Muuster  late
 Shr  Rays  Gandhs  had  announced
 Speciil  integrated  programme  for  the
 development  of  women  and  children
 This  would  definitely  help  us  all  in
 the  bordei  States  of  North-East  We
 have  got  women  from  border  arcas,
 from  rural  and  tribal  areas  who
 should  get  administrative  support
 which  15  so  important  for  an  integra-
 ted  development  of  the  country  [hv
 National  (पाया  for  Women’s
 Rights  15  a  step  in  the  right  direction
 We  welcome  this  Government's  pro
 gramme  for  the  deprived  class  of  peo-
 ple,  namely,  the  women

 With  =  these  words,  I  su
 Motion  and  thank  the
 allowing  me  the  opportunity

 ort  the
 ir  for
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 SHRI  PAWAN  KUMAR  BAN-
 SAL  (Chandigarh)  Mr  Chairman
 Su  we  are  today  passing  through  a
 critial  juncture  of  our  history
 41)  so  despite  the  fact  that  an  hon
 Mcumber  from  the  other  side  termed
 such  description  as  ‘.Itche’  When
 the  Congress(I)  assumed  the  respon
 sibility  of  running  the  Government
 last  month  we  knew  that  this  res-
 ponsibility  was  to  retrieve  the  country
 out  of  the  morass  into  which  it  was
 puthed  durmg  the  preceding  one  an |

 half  years  During  this  period
 instability  lacerat  d  our  system  =  shecr
 incompetence  and  indiscipline  eroded
 the  uthority  of  the  Government  as
 did  the  scrambk  for  fulfilment  of

 cutely  person:  ambitions  Vw
 ‘Iunce  stalked  the  land  of  Buddha  and
 Mrhatma  Gindht  Lack  of  a  Jong
 tim  pcursp.ctive  crushed  the  ctcono-
 my  mflaition  squeez.d  the  marrow
 out  of  the  hones  of  the  poor  ।  the
 prestige  of  the  country  in  the  inter-
 nation  |  arena  dipp.d  to  embarras-
 sing  levels  and  an  all  pervading  un-
 cutamty  stared  mockingly  at  us

 It  is  न  this  grim  situation  thit
 faced  the  Congress  nu  pted  the  chal
 lenge  and  the  duty  to  run  the  Govern-
 ment  We  fice  two  handicaps  ।
 dong  so  The  dastardly  aSsassina-
 tion  of  Shri  Ray  Gandhi  deprived
 us  f  the  protective  hand  of  the
 Nehru  Gandhi  family  whose  role  in
 the  task  of  nation  building  has  been
 unparrallkd  and  whose  place  im
 पात  पा  democracy  his  had  an  element
 of  mysticism  This  handicap  be-
 comes  more  pronounced  and  telling
 in  an  ambience  where  the  govern-
 mental  resonsibilities  have  to  be  dis-
 charged  without  enjoying  an  absolute
 majority  in  the  Lok  Sabha  Clearly
 the  task  1s  uphill  and  challenging  but
 the  Government  and  the  party  under
 the  stewardship  of  Shri  Narasimha-
 rao  are  undaunted  We  derive  our
 strength  from  the  legacy  of  Mahatma
 Gandh:  Pandit  Jawaharlal  Nehru,
 Shn  Lai  Bahadur  Shastri.  Indira
 Gandh  and  Rajiv  Gandhi  and  are
 determined  to  carry  forward  that  le-
 gacy  with  continued  vigour  and  de-
 dication
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 The  President's
 the  Government's
 tn  the  coming  days  Combating  th.
 evil  of  communahsm  violence  and
 terronsm  have  been  accorded  due
 priorty  as  these  have  inflicted  a
 dev  istating  blow  on  our  polity  The
 economy  has  nose-dived  It  has  to
 be  resurrected  and  put  back  on  rails

 Address  presents
 agenda  of  action

 Sir  difficult  situations  call  for  hard
 corrective  mMedsures

 1400  his  =  |RAO  RAM  SINGH
 im  the  Char|

 Any  action  in  this  regard  will  be
 wekume  but  special  care  has  to  be
 takun  to  ensure  that  the  poor  and
 weaker  sections  of  the  soctety  do  not
 teel  the  pinch

 The  Governments  resolve  (0
 streamline  and  strengthen  the  Public
 Distributron  Svstem  to  ensure  ।  that
 the  wetbest  of  the  weak  have  access
 to  the  essent  al  commodities  at  afford-
 ible  prices  deserves  due  acknowledg

 mont  Shri  Rapv  Gandhi  considered
 ॥  8५  a  major  social  obligation  The
 Prime  Minister  has  kept  the  charge
 of  tnis  moportant  subject  with  him  ।
 am  confident  that  this  will  convey  the
 necessary  message  to  the  bureaucracy
 {  am  confident  again  that  the  lack  of
 tesources  would  be  no  excuse  for  not
 strengthening  the  Public  Distribution
 System  which  his  to  be  overhauled
 and  people  with  missionary  zeal  draf-
 ted  to  man  it

 The  Congress  ४  committed  to
 strive  for  creating  conditions  where
 every  citiven  leads  his  life  with  dig-
 nitv  and  honour  In  the  past.  well
 thought  of  plans  were  nut  to  work  but
 two  imturregnums  of  non-Congress
 rule  भ  1977-80  and  1989-91  put  the
 clock  back  because  those  at  the  helm
 of  affairs  had  their  idiosyncratic  no-
 tions  of  governance  which  made  de-
 velopment  -  casugity  |
 used  to  hear  some  hon  Mem-
 bers  from  the  other  side  speak-
 ing  on  this  motion  as  also  on  the
 14—11  LSSIND ”

 Motion  of  Thanks  ASADHA  27,  1913  (SAKA)  on  President's  Address  202

 Conhdence  Motion  They  were  etther
 Members  of  a  government  that  lasted
 for  ”  months  01  were  its  supporters
 That  Government  presided  over  the
 collapse  of  our  democratic  institu-
 lions,  the  retardauion  of  developmen-
 tal  process  and  the  lowering  of  our
 prestige  Today  they  want  the  new
 Government  to  remedy  the  ills  over-
 night  Thev  know  that  their  parties
 wete  rejected  by  the  discerning  peo-
 ph  The  verdict  agamst  the  Janata
 Dal  was  for  their  utter  failure  to  size
 up  to  the  responsibikties  that  the  Go
 vernment  of  India  has  to  shoulder
 [he  BJP  made  an  all  out  frantic

 bid  for  power  but  their  brazenly
 communal  harangues  did  not  move
 the  predominantly  secular  people  of
 the  country

 The  Congress  may  not  have  obtain-
 ed  absolute  majority  but  the  man-
 date  of  the  people  about  the  role  as-
 signed  to  different  parties  1s  unam-
 hiquously  clear

 SHRI  SAILYAGOPAL  MISRA
 (lamluk)  You  got  only  36  per  cent
 of  votes

 SHRI  PAWAN  KUMAR  BAN-
 SAL  Please  listen  to  what  ।  am
 siying  Having  taken  up  the  icins  of
 Government  the  Congress  will  not
 dither  in  perlormmg  its  duties  The
 primary  concern  1५  the  well-being  of
 the  people  ind  it  15  satisfying  to  dis-
 cern  from  the  President’s  Address
 thit.  the  Government  will  not
 be  bogged  down  by  any  rigidity  of
 tnought  or  action  in  its  approach  ta
 vanous  issues  that  face  us  today

 Shri  Rayiv  Gandhi  lent  a  forceful
 thrust  to  the  advancement  of  science
 and  technology  Its  benefits  reaching
 outtothe  people  strike  anyone  visit-
 ing  the  country  after  a  gap  of  five
 years  As  a  true  inherttor  of  Shri
 Rajiv  Gandhi's  ideals,  the  new  Go-
 vernment  1»  comautted  to  bring  sci-
 ence  and  technology  to  the  centre
 stage  in  economic  planning
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 {Sh.  Pawan  Kumar  Bunsal!
 Today  an  interlude  of  uncertainty

 and  despondency  has  come  to  an  end
 The  return  of  Congress  signifies  that
 the  world  outside  will  once  agiin
 ‘ook  at  us  with  an  eye  of  understand
 ing  and  respect.  Qur  credibility  has
 heen  restored.  An  attra  of  hope  and
 optimism  pervades  ithe  nation’s  lite
 This  is  the  result  of  Shri  Rajiv
 Gandhi's  untiring  ।  efforts.  He  lived
 and  died  for  India’s  unity  and  inte-
 ४;  for  India’s  progress  and  pros-

 erity.  An  unrelenting  desire  to  take
 ndia  to  the  21st  century  was  a  pas

 sion  for  him.  ।  was  his  _  literature.
 his  poetry,  his  philosophy.  It  was  this
 passion  which  made  him  going,  it  was
 this  passion  which  made  him  aspire
 and  it  was  this  passion  which  was
 his  anthem  to  life.  He  instilled  a
 sense  of  confidence  and  self-respect
 in  the  minds  of  his  countrymen  and
 after  their  frustration.  their  night-
 mare  of  12  months,  when  he  was
 poised  to  take  over  ax  the  Prime  Mi-
 nister  of  the  country,  forces  enemical
 to  the  country  assassinated  him.  The
 captain  who  was  celebrated  and  sung
 the  world  over  was  snatched  from  us.
 How  ant  Walt  Whitman  sounds!

 Sir,  1  quote:
 “Oh!  Captain!  my  Captain!  Our

 fearful  trip  is  done,
 The  Ship  has  weather'd  every  rack,

 the  prize  we  sought  is  won...
 The  Ship  is

 sound...
 anchor'd  ।  safe  and

 But  है  with  mournful  tread
 Walk  the  deck  my  Captain  lies.
 Fallen  cold  and  deintd.”*

 Sir,  the  Congress  Government
 headed  by  Shri  ए.  V.  Narasimha  Rao
 is  committed  te  carry  forward  the
 ideals  that  the  Congress  under  the
 inspiring  leadership)  of  Shri  Rajiv
 Gandhi  stood  and  fought  for.  He
 wanted  the  youth  to  play  a  dominant
 tole  in  nation  building.  The  Consti-
 tution  was  amended  to  reduce  the
 yoting  age  to  18  years.  A  compre-
 hensive  New  Education  Policy  was
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 formulated  and  schemes  were  inifiat-
 ed  to  generate  employment.  We  are
 now  assured  that  greater  emphasis
 would  be  laid  thereon.  What  is  im-
 perative  today  is  not  the  creation  of
 unproductive  jobs,  but  creation  of
 sources  of  income  for  the  people  and
 this  cun  best  be  done  by  providing
 for  new  avenues  of  ।  se!f-eraployment
 so  that  production  increases  and  avoi-
 dable  impraduciive  expenditure  is
 reduced  for  attaining  the  desired
 fouls.

 Sir.  1  do  agree  that  India’s  greatest
 source  is  its  people  but  it  is  time  that
 we  sit  up  and  think  about  the  impera-
 fives  to  control  population.  A  na-
 tional  consensus  is  required  to  do  so
 ard  devise  a  package  of  incentives
 and  disincentives  for  the  purpose.  A
 nolitical  will  is  required  to  be  shown
 by  all  the  parties.

 Sir.  to  conclude.  |  want  to  refer  to
 the  urgent  need  to  work  on  electoral
 and  judicial  v2forms.  Some  definite
 measures  were  taken  hy  the  Congress
 earlier  to  cleanse  public  fife  by  en-
 acting  the  anti-defection  law  and  to
 check  rigging.  booth  capturing  and
 other  mal-practices  during  elections.
 This.  however.  is  a  continuing  —pro-
 cess.  We  have  to  now  see  how  the
 evil  influence  of  money  on  the  elec-
 toral  process  can  he  curtailed.

 The  judicial  process  touches  the
 lives  of  almost  every  citizen  of  the
 sauntry.  However.  the  experience  is
 often  frustrating.  Shri  Rajiv  Gandhi
 referred  to  the  need  to  introduce  ju-
 dicial  reforms  in  his  last  address  to
 the  nation  from  the  ramparts  of  the
 Red  Fort  on  the  15th  August  1989.
 |  am  confident  that  the  new  Govern-
 ment  will  act  on  it.

 With  these  words.  ।  deem  क  my
 privilege  to-  associate  myself  with  the
 motion  moved  by  Shri  Buta  Singh  1o
 thank  the  President  for  his  Address  to
 both  the  Houses  of.  Parliament.



 205.

 [Translation
 SHRI  SURAJ  MANDAL  (Godda):

 Mr.  Chairman,  Sir,  1  rise  to  oppose
 the  Motion  of  Thanks  on  President's
 Add:ess  moved  by  Shri  Buta  Singh.  1
 had  alsu  given  some  amendments  to
 the  Motion  of  Thanks.  When  Shri
 Buta  Singh  was  the  country’s  Home
 Minister.  the  then  Prime  ।  Minister
 Shri  Rajiv  Gandhi  had  taken  upon
 himself  the  task  of  solving  two  major
 problems.  One  was  the  long-pending
 demand  for  the  creation  of  a  separate
 state  in  the  Jharkhand  area.  under
 Article  244  of  the  Constitution  of
 India  and  the  second  one:  was  the
 Rabari  Masjid  issue.  While  on  the
 one  hand.  he  permitted  the  “Shilanyas’
 ceremony  to  enable  the  construction
 of  the  Ram  Janambhoomi  temple  at
 the  site.  where  the  Babari  Masjid
 stands  and  on  the  other  hand,  (16

 (Government  of  India  constituted  8
 csommitice  under  his  Chairmanship
 on  September  11.  1988.  in  order  to
 resoive  the  Jharkhand  Problem.

 English}
 SHRI  MORESHWAR  SAVE

 ‘Aurangabad):  Sir,  no  Minister  क
 present  here  (dterruprions)

 SHRI  SATYAGOPAL  MISRA
 (Tamluk):  Where  i.  the  Minister?
 (Interruptions).  The  treasury  Benches
 ure  empty.  4

 {Translation}
 SHRI  DAU  DAYAL  JOSHI

 ‘Kota):  Mr.  Chairman.  Sir.  today.
 not  even  a  single  Minister  is  present
 in  the  House.

 SHRI  KALKA  DAS  {Karol  Bagh):
 Mr.  Chairman.  Sir.  it  seems  that  the
 Government  is  not  serious  about  .this
 discussion.  It  is  against  the  dignity
 ef  the  House.  (Unterruptions)

 MR.  CHAIRMAN:  As  soon  as
 you  said,  Shri  Sitaram  Keszi

 has
 en-

 tered  -the  House.
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 SHRI  KALKA  DAS:  Mr.  Chair-
 manu.  Sir,  you  should  issue  ।  instruc-
 11005  to  the  effect  that  such  things
 should  not  be  repeated,  because  the
 dignity  of  the  House  is  lowered
 thereby  and  moreover  they  themselves
 had  moved  this  motion.

 -Engish'!
 SHRI  K.  रि.  REDDATAH  (Machili-

 natnam):  He  is  entering  the  House
 without  any  seriousness.  (/nterritp-
 ions)

 [४  हल  “a  ।
 MR.  CHATRIIAN:  Many  senior

 lemiers  of  tie  Congress  Party  includ-
 ing  Siri  Chamdalal  Chandrakar  are
 jvesent  in  the  Heuse.  Your  senti-
 ments  still  be  conveyed  to  the  hon.
 Prime  Minister.  There  is  nothing  to
 worn  about.

 CUinerraptions)

 CHAIRMAN:  ..  Mandal
 yeu  may  please  continue.

 Mie,
 Sanih.

 SHRE  SURAJ  At:  Tam
 ester  supporter  of  Shri  हि.  हि.  Man-
 dal  and  |  whole-heartedly  ।  sup-
 por  the  =  recommendations  of  the
 Mandal  Conmmnission.  To  come  back
 to  the  point.  a  Committee  on  Jhar-
 knand  Matter.  wis  constituted  by
 ‘he  Ministry  of  Home  Affairs  on
 Sentember  11.  1988  and  it  continued
 ws  deliberations  for  two  years.  The
 Commitiee  visited  Bihar,  West  Ben-
 gel  and  Orissa  and  submitted  its  re-
 port  along  with  its  recommendations
 10  Hie  Union  Government  on  May  18.
 1990),

 Mr.  Chairman,  Sir.  today  there
 ire  demands  for  a  Jharkhand  State.
 Uttarakhand  state.  a  Bodo  State  in
 Assam  and  for  other  autonomous
 States.  hut  no  solution  to  such  a
 serious  problem  has  been  mentioned
 in  the  President’s  Address.  It  is  the.
 most  serious  problem.  ह  you  keep
 your  eves  and  ears  open,  you  must
 have  come  to  know  of  the  ‘statement
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 [Sh.  Suraj  Mandal}
 made  by  a  Member  of  the  Autono-
 mous  Demands  Committee  in  which
 he  had  said  that  there  was  only  one
 solution  to  this  problem  and  that  was
 AK-47.  which  obviously  meant  taking
 to  arms.

 Mr.  Chairman.  Sir.  when  India  at-
 tained  Independence,  we  had  only  !4
 States.  but  today  we  have  25  states.
 We  would  like  to  know  from  the
 Union  Government  as  to  what  is  the
 harm  in  having.  one  or  two  more
 states.  It  is  very  clear  from  the  con-
 tents  of  the  Constitution  of  India  that
 the  scheduled  areas  of  Chhota  Nagpur
 and  Santhat  Pargana  have  been  con-
 stituted  under  Jharkhand  area  under
 the  provisions of  Article  744.  Thus,
 the  Union  Government  is  responsible
 towards  that  area.  If  the  State  Go-
 vernment  is  not  able  to  protect  in-
 terests  of  the  tribal  people.  then  it  is
 the  responsibility  of  the  Union  Go-
 vernment.  the  Ministry  of  Home
 Affairs  to  protect  their  interests.  ।
 was  mentioned  in  the  House  just  now
 that  our  foreign  debt  is  on  the  increase
 and  that  a  loan  of  Rs.  1.000  crore
 was  obtained  recently.  Shri  Paswan
 wondered  as  to.  where  such  a  huge
 amount  had  disappeared.  I  would
 like  to  inform  the  House  about  the
 manner  that  money  was  spent  with
 ample  illustrations.  112.0  blocks  in
 Chhota  Nagpur  and  Santhal  Pargana
 in  Jharkhand  region  in  Bihar  State
 come  under  the  purview  of  the  tribal
 sub-plan.  That  money  was  allocated
 for  the  Tribal  Sub-plan  under  which
 there  should  have  been  overall  deve-
 lopment  of  all  these  areas.  I  have
 with  me  the  statistics  brought  out  by
 the  Development  Department  of  the
 Bihar  Government.  They  have  pro-
 vided  district-wise  figures.  Of  the
 12  blocks.  which  fall  under  the  12
 ald  districts.  ।  shall  start  with  the
 Sahebganj  district.

 Development  in  Sahebganj  is  1  per
 cent.  in  Palamau  it  is  2  per  ccnt,
 Dumka  3  per  cent.  Godda  4  per
 cent,  Giridih  5  per  cent.  Hazari-
 bagh  6  per  cent,  Gumla  7  per  cent,
 Deoghar  8  per  cent.  Ranchi  11  per
 cent,  Lohardaya  12  per  cent,  Singh-
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 bhum  13  per  cent  and  Dhanbad  19
 per  cent,  These  are  the  percentages
 of  12  districts.  Similarly,  ।  have
 with  me  the  figures  relating  to  the
 allocation  of  funds  dlistrict-wise  and
 year-wise  under  the  Tribal  Sub  Plan,
 but  it  will  take  a  long  time  if  ।
 start  giving  these  details.  What  1
 want  to  tell  is  that  this  is  the  level
 of  development  zlter  having  spent
 funds  worth  crores  of  rupees  of  this
 Buard  in  different  five  year  plans.
 These  funds  had  come  from  the
 1.M.F.  ।  would  like  to  ask  Shri  Buta
 Singh  and  others  ऑ  to  who  pocketed
 this  moncy?  Naturally  you:  because
 you  are  in  power  for  the  last  40
 years.  This  is  how  development  is
 taking  place  these  aays.

 1  would  like  to  cite  an  example
 on  the  question  of  employment.  Shri
 Buta  Singh  was  saying  that  the  Con-
 gress  is  the  soul  of  the  country.  As

 1  said  a  few  days  ago.  only  the  bare.
 chested  men  are  seen  in  this  part
 of  the  country,  but  in  my  constituen-
 cy.  even  women  are  not  able  to  have
 clothes  to  cover  their  bodies  fully.
 Such  is  the  area  to  which  ।  belong.
 Who  is  to  be  blamed  for  bringing
 the  country  to  this  sorry  pass  du-
 ring  the  last  40  years?  How  can
 the  Congress  be  the  soul  of  the  coun-
 try?  Tne  opposition  has  been  in
 power  in  Bihar  only  for  .  years  out
 of  these  40  veurs.  Whit  has  been
 the  achievement  of  the  Congr  :ss?  The
 total  number  of  jobs  in  the  State
 Government  is  2,94.173.  Out  of  this
 number  the  share  of  ।  scheduled
 tribes  is  just  21.387  which  comes  to
 5.43  per  cent.  In  the  Public  Sector
 Ondertakings  of  the  State  |  Govern.
 ment  the  total  strength  of  enyployees
 is  26.354  and  out  of  i:s  the  number
 of  employees  belonging  to  scheduled
 tribes  is  757  which  comes  io  just  286
 per  cent.  The  total  number  of  em-

 loyees  working  in  the  local  hodies
 15  26.500,  hut  the  percentage  of  those
 belonging  10...  schedi'ted  trikes  and
 Harijans  is  zero.  Who  ruled  the  State
 for  40  years?  ।  is  the  Congressmen
 An  amount  of  rupees  five  is  भ  big
 thing  for  a  poor  man  but  for  Ambani
 even  Rs.  500  crores  is  a  smull-  thing.
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 Mr.  Chairman,  Sir,  an  amount  of
 rupees  five  is  थ  substantial  amount
 for  the  people  of  the  area  to  which
 ।  belong.  The  people  in  that  area
 cultivate  their  fields  and  pioduce
 paddy,  wheat  and  vegetables,  but
 they  do  not  have  money  to  bu
 even  salt  and  edible  oil.  You  will
 be  surprised  to  know  that  it  ts  our
 area  which  produces  the  entire  wealth
 required  for  running  the  Govern-
 ment.  You  just  go  to  Dhuanbid  and
 you  will  find  that  the  people  call  it
 “Mone  ki  chidia’  ‘Gorden  sp.rrow).
 Wealth  ७  produced  there  and  the  peo-
 pile  from  all  over  the  country  have
 thronged  that  place  to  povsess  that
 wealth.  The  C.CL.  and  E.CL.  are
 located  there.  We  are  simply  the  wat-
 chmen  of  this  vault.  but  hey  to  this
 vault  is  with  you.  The  poor  is  simnly
 guarding  it  Gradually,  th:  local  peo-
 ple  are  also  learning  the  art  We
 want  to  tell  the  Governmet  not
 to  thrust  all  these  problems  upon
 others.  Please  do  not  try  to  cover
 up  your  failures  I!  you  do  that,
 you  will  be  encouriging  eatic-
 mism  because  you  do  rot  take  into
 consideration  the  reality  of  the  situa-
 tion.

 The  people  talk  of  elections  in
 Punjab  =  The  moment  your  party
 came  to  power,  you  got  the  elections
 in  Punjab  postponed  1  know  you
 «re  expert  in  political  arithmetics
 Had  elections  been  held  in  Punjab
 as  scheduled.  your  party  would  not
 have  wor  all  the  13  s.ats  11  would
 have  been  difficult  for  you  to  win
 seats  over  there  That  1s  whv  vou
 took  the  pretext  that  the  other  parties
 did  not  want  elections  in  the  State
 During  the  Prime  Ministership  of  Shri-
 mati  Indira  Gandhi.  the  students  in
 Assam  started  an  agitation  on  the
 question  of  foreignets  in  th:  State  At
 that  time.  alਂ  nolitical  parties  were
 in  favour  of  finding  solution  to  the
 rtoblem  of  detection  of  foreigners.
 and  stopping  agitation  of  students
 before  the  elections  were  held  in  the
 State.  But  your  party  did  not  post-
 pone  the  elections.  The  result  was
 that  the  State  Government  employees
 detided  to  boycott  the  elections  and
 to  refuse  election  duty.  In  that
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 situation,  you  carried  the  Bihar  Gov-
 ernment  employees  to  Assam
 held  the  elections  there.  Electoral
 rolls  and  ballot  papers  were  printed
 in  Assamese,  but  the  election  duty
 staff  being  trom  Bihar  did  not  know
 that  janguage  and  as  such,  they  were
 not  in  a  position  to  read  the  ballot
 paper.  One  of  the  high  ranking  offi-
 cials  way  my  friend  and  he  told  me
 that  we  went  to  the  voters  with  ballot
 boxes  at  their  houses  and  got  some
 baliut  papers  put  in  the  ballot  boxes.
 What  I  mean  to  say  is  that  you  did
 not  postpone  elections  m  the  State  at
 that  time  You  must  admit  what-
 ever  mistakes  you  have  committed
 till  date  and  you  must  also  try  to
 core(  them  1  would  like  the  Cen-
 teil  Government  to  take  all  these
 thines  seriously  So  many  urgent  is-
 sues  are  waiting  decision  of  the  Gov-
 cavnent  The  Goverunent  ot  Bihar
 8  losing  Rs  2  crores  (9119  as  soyalty
 and  cess  The  Centrar  Government
 does  not  have  even  time  tu  give  a
 “ought  to  it  They  sheuld  compen-
 site  this  loss  of  the  State  Government

 that  this  money  could  be  used  for
 development  The  rumber  of  States
 in  the  country  weat  upto  25  from  14.
 We  demand  that  the  biggei  states
 should  be  further  bifurcated  and  the
 Cential  Government  shou'd  set  up  a
 Sales’  Reorganisation  Committee  for
 this  purpose  Otherwise  take  it  cer-
 tain  that  Tamil  Na.lu,  Kashmir,  Pun-
 jab  and  Assam  will  be  autonomous
 states  one  day  Another  thing  that
 we  were  talking  among  ourselves  was
 that  the  Congress  Party  got  fresh
 lease  of  life  after  the  death  of  three
 Gandhis  Firstly,  it  got  a  [rsh  lease
 of  life  after  the  death  of  Mahatma
 Gandhi  Thereatter  when  the  Con-
 gress  was  on  the  verge  of  extinction,
 Sbrimati  Indita  Gandhi's  assassination
 gave  yet  another  lease  of  life  to  the
 Congress.  Then  for  the  third  time,
 when  Congress  was  on  the  brink  of
 being  wiped  out.  Rajiv  Gandhi's  as-
 sassination  come  to  its  aid.  There
 fore,  all  these  things  should  be  kept
 in  view  and  States  Reorganisation
 Committee  should  be  constituted  to
 solve  out  problems.



 द11  Motion  of  Thanks

 [Sh.  Suraj  Mandal]
 If  the  Government  is  sincere  in  car-

 rying  the  principles  und  ideals  of
 Mahatma  Gandhi  to  the  people,  11
 must  strive  to  soive  the  problem  ol
 Jharkhand  by  2nd  October,  1991,
 failing  which  the  people  of  ।  JShar-
 khand  will  not  allow  the  work  in  all
 the  coal  mines.  Coal  and  iton  ore
 will  not  be  allowed  to  be  taken  out
 from  the  mines  and  a  big  agitation  of
 economic  blockade  will  be  launched.
 Then  you  will  say  that  it  is  taking
 the  form  of  catremism.  ।  Therelore,
 1  would  request  the  Central  Govern-
 ment  to  take  this  problem  seriously
 before  it  1s  too  late

 JULY  18.

 Since  all  these  points  do  not  find
 mention  in  the  President's  Address,
 the  Motion  may  be  amended  accord-
 ingly

 With  these  words,  |  conclude

 (English
 SHRI  SUNIL  DUTT  'Bombuy-

 North}:  Sir.  [tise  to  support  the
 Motion  of  Thanks  on  the  President's
 Address  to  both  the  Houses  of  Parlia-
 ment--Lcok  Sabha  and  Rajya  Sabha.

 In  the  President's  Address.  two
 things  are  of  great  importance  anc
 special  emphas:s  is  given  to  those  two
 things.  Firstly.  viclence  in  the
 country  and  secondly,  economy  =  (है
 the  country.

 Violence  15  spreading  Iike  a  wild
 fire  in  the  country  Violence  has
 taken  away  the  life  of  our  beloved
 Leader  Shii  Rajiv  Gandhi  who  was
 the  torch  bearer  of  that  Iudit  that  is

 integrated,  secular,  sclf-re-
 lant  and  modern.
 कह  १४]

 Rajiv  Gandht  was  just  nine  years
 away  from  taking  India  stepping  into
 the  2Ist  Century  He  was  a  symbol
 of  encouragement  and  strength  to  the

 outh  of  our  country.  Alas  the
 budding  flowir  that  was  spieading  its
 fragrance  in  the  beautiful  garden  of
 India  fell  at  the  hands  of  violence.
 Violence  has  been  the  cause  of  des-
 truction  of  mankind  and  that  violence
 has  taken  away  from  this  planet  earth,

 212.

 men  like  Lord  Christ,  Imam  Husseia,
 Guru  Arjan  Dev,  Guru  Teg  Bahadur.
 Mahaima  Gandhi,  Indira  Gandhi  and
 now  Rajiv  Gandhi.

 1991  on  President's  Address

 ।  want  io  submit  that  Shri  Rajiv
 Gandhi  was  net  assassinated  only  by
 LTTF  but  he  became  a  victim  at  the
 hands  of  those  people.  parties,  orga-
 nisations  who  spit  the  fite  of  vio-
 lence  People  who  bieathe  vio-
 lence.  people  who  speak  violence.
 We  witnessed  this  violence  during
 clections.  If  |  may  say  so.  the  clec-
 fon  Was  not  a  democratic  election
 but  the  cleciion  was.  as  if  we  ale
 fighting  oa  civil  Wat  i  same  of  the
 ateas

 |  appeal.  Sn.  through  ...०  to  the
 hon.  Members  that  let)  ous  all  sit
 think  spesk  ond  umte  We  decide
 ty  eradicate  the  wolence  out  ol  our
 system  Tor  how  Jong,  India  ।  will
 keep  on  sacuficing  =  gicat  men  like
 Ryn  (1.  ndhi?  And  why  onl
 Nohru  and  Gandhi  family  have  be-
 come  the  victims  of  such  violence?

 When
 out  his

 the  President  was  teading
 Address,  [  found  that  the

 sound  system  =  was  not  working  pro-
 perly  in  the  Central  Hall  When
 the  Urst  Citizen  of  the  country  1५
 speaking  ।  think  it  becomes  the
 duty  of  the  department  corcerned  to
 see  that  the  sound  system  is  checked
 much  carlicr  =  ।  aginee  with  my  col-
 league.  Shri  Jaswant  Singhji  and
 other  hon.  Members  who  also  poin-
 ted  out  about  this  sound  system

 1  de  not  know  whether  the  ethei
 thirg  was  also  true  or  not.  But  1
 was  told  that  at  the  time  of  the  0100-
 tion  of  the  Speaker.  our  Pume  Minis-
 ter,  PV  Naiasimha  Rao.  tried  to
 seek  the  cooperation  of  Mr  V.  P.
 Singh,  but.  somehow.  |  was  told,  that
 he  declined  to  give  his  support.  1
 wish.  if  the  Prime  Minister  had  nar-
 tated  (0  him  this  ser  (couplet)  he
 would  have  agreed  1  will  narrate
 that  she  in  this  House
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 “Ranjish  hi  Sahi  Dil  ko  Dukhane  Ke
 liye  aaj,

 chhod  ke  jane
 ke  liye  aajਂ

 Aap  phir  se  hamen

 {  think  this  might  have  good  effect
 on  him  and  we  would  not  have  the
 problem  of  consenses.

 ।  shall  compliment  our  Prime
 Minister  on  his  clear-cut  policies
 und  vision  that  he  has  expressed  in
 his  summing  up  speech  on  the  Motion
 of  Confidence  in  the  Council  of  Minis-
 ters.  He  said  as  follows:

 “The  people  have  comeback  ।  to
 Congress,  but  with  ब  warning.
 They  say.  ves.  Congress  will  form
 the  Government.  But  Congress
 will  not  ride  rough-shod.  The
 Congress  will  have  to  try  its  very
 best  to  find  a  consensus  with  other
 parties.”

 ।  1५  a  question  of  the  country’s  ।  pro-
 gress.  ।  5  imperative  on  all  of  us
 that  we  must  join  our  hands  toge-
 ther  to  take  the  country  ahead.  ।  If
 we  keep  on  fighting  and  finding
 faults  with  others,  ।  think,  this  coun-
 प  will  have  much  bigger  problems.
 Therefore.  through  you.  I  request  all
 other  political  parties  and  their  lea-
 ders  that  though  we  are  in  a  minori-
 tv.  But  for  the  sake  of  the  country  and
 for  the  country’s  progress.  if  we
 come  forward  with  some  program-
 Mes.  they  must  give  us  their  support-
 ing  hands:  that  1९  the  only  way  to
 take  the  country  out  of  the  turmoil
 that  we  are  going  through.

 Secondly.  his  statement  encourag-
 ed  me  much  more’  when  he  talked
 about  Assam.  He¢e  said  as  follows
 “Left to  mvsel!,  ।  would  let  the  State
 Government  deal  with  the  problem
 without  interfering.  without  taking
 any  initiative  from  Delhi  itself  and
 creating  more  confusion.”

 -  Tam  sure.  the  Centre-State  rela-
 tionship  will  be  discussed  in  detail
 and  there  will  be  more  autonomy
 given.to  the  States  so  thyt  they  can
 visualise  their  own  problems,  _be-
 cause  every  State  has  got  ite  owr  “Address  -of  July  11,  199k:

 problems:  and  the  people  of  every
 State  know  much  more  about  .their
 problems  than  the  Centre  knows.
 Therefore,  we  must  give  them  more
 freedom  so  that  they  can  solve  their
 own  problems  in  their  own  States.

 ।  was  very  much  pained  to  find
 that  there  was  no  mention  in  the  Pre-
 sident’s  Address  about  some  of  the
 important  people  of  our  country;
 that  means  10  per  cent  population  of
 our  country,  and  they  are  the  most
 heloved  people,  the  disabled  people.
 There  is  no  mention  about  the  dis-
 abled  people  in  the  President's  Ad-
 dress:  and  it  has  pained  me  ve
 much.  We  have  85  million  disabled
 people  in  our  country.  The  people
 of  India  were  waiting  that  the
 President  of  India  would  make  a
 mention  about  the  disabled  people  in
 our  country  in  his  Address.  The
 President  should  have  mentioned
 about  them  so  that  they  fecl  encoura-
 ged  that  the  Government  is  doing
 something  for  them  also.  ।  received
 so  many  telephonic  calls  from  all
 over  India  saying  that  there  was  no
 mention  about  the  disabled  people  in
 the  President's  Address.  1  would
 like  to  bring  to  your  nofice  that,  ac-
 cording  to  WHO  and  the  United
 Nations.  the  population  of  the  dis-
 abled  people  is  10  per  cent  of  our
 total  population.  that  is  85  million
 disabled  people.  The  Government
 of  India’s  survey  says  that  the  num-
 ber  is  Iess,  8  per  cent.  A  private
 survey  Says  that  it  is  more,  10.8  per
 cent.  In  our  country  36  children
 are  born  disabled  every  day,  three
 per  hour.  We  have  20  million  men-
 tally  handicapped.  18  million  blind
 and  25  million  deaf  and  polio-stric-
 ken.  Just  a  mention  about  them
 was  cnough,  that  the  Government
 would  take  care  of  them.  ।  Eighty
 five  million  handicapped  would  have
 been  pleased  with  the  Government
 because  the  prayer  of  the  handicap-
 ped  reaches  the  God.  and  Lord  Rama
 much  earlier  than  of  the  other  people.

 ।  have  with  me  three  Addresses  of
 the  President.  I  have

 “इ  गर ra
 ८  क

 2  ve
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 ac  ere  is  cc
 thre

 ह "1989 811
 Address  of  December  pai  There  is  no  difference  bet:

 द  क  द
 have

 win  me
 the  ween  Hindus  and  Sikhs  over  therc.

 1991  sy  ha  ress  of  February  21.  Anybody  who  is  living  there,  is  an
 it  has  different  colours.  But  Indian.

 the  basic  thing  is  the  same.

 SHRI  CHITTA  BASU:  The
 substance  is  the  same.

 : बारा  SUNIL  DUTT:  ।  Exactly.
 That is  what  }  want  to  bring  to  the
 notice  of  the  Government.  They
 talk  about  Punjab.’  1  will  read  from
 the’  Address  of  December  20.  1989:

 “The  Punjab  problem  has  defied
 "solution  so  far.  Over  the  past

 few  years  we  have  witnessed  wid--
 spread  violence.  There  will  bz

 No  compromise  with  separitism and  no  yielding  to  extremists.  But
 ‘there  ‘  admittedly  a  compelling
 “need  for  a  national  endeavour

 to
 resolve  the  problem.”

 February  1991:  “The  situation  in
 ‘Punjab  is  being  constantly  reviewed.
 The  Government  shares  the  gricf  anc!
 sorrow  of  all  those  who  have  been
 victims  of  the  senseless  violence  un-
 leased  by  terrorism.  Government  is
 determined  to  put  down  terrorism
 and  sccessionism  with  a  firm  hand.”

 1991:

 “Violence  and  terrorism  in  Pun-

 pe
 continue  unabated.  ।  15,

 iowever,  heartening  that  the  pec-
 ple  of  Punjab  have  maintained
 communal  harmony  in  spite  of  the
 nefarious.  tactics  of  the  terrorists
 who  constitute  small  fraction  of
 the  population.”

 Ig  these  ten  years.  from  1981  to
 1991,  9,070  people  have  becn  kill-
 ed.  They  died  because  of  violence
 in.  Punjab.  Every  Government  that
 cames,  cames  with  a  promise  that
 they  would  bring  peace  to  Punjab  and

 And  now  July  11,

 every  time .  there  is  an  endeavour
 which  endé  in  violence  and  frustra-
 tion.  ।  as  one  of  the  Members  of
 this

 augue  Heute
 for

 the  honour
 and

 peace-of  Punjab  walked  through  my
 for  76  days  front

 on *  arid  met:  the  peopleਂ ध्

 or  the  terrorists.

 And  ।  assure  you  that  90
 per  cent  of  the  people  there  want  to
 live  in  peace  and  harmony  in  Punjub and  1  generally  feel  that  there  is  no
 political  will  in  all  the  political  par-
 ties  who  are  here  in  this  august
 House.  whatever  may  be  the  Govern-
 ment  that  has  come  here  to  solve  this
 problem.

 I  have  witnessed  one  of  the  meet-
 ings  of  the  political  parties  and  ।  as-
 sure  you  that  they  were  mcre  agegrcs-
 sive  and  they  were  more  violent  than
 the  various  extremists  or  Atankvadis
 about  whom  we  have  been  talking.

 There  is  no  doubt
 about  it.  In  comparison.  I  feel  ।
 should  say  it  in  this  august  House
 that  we  must  re-think  and  adopt  a
 different  policy  on  Punjab.  We  have
 hurt  the  psyche  of  the  Sikhs.  We
 have  hurt  the  psyche  of  the  Sikhs  for
 a  long  time.  1  beg  to  submit  that
 Shrimati  Indira  Gandhi  kept  on  say-
 ing,  after  the  Operaticn  Blue  Star
 that  “We  have  to  give  a  healing
 touch  to  Punjab.”  What  have  we
 given  to  Punjab?  We  have  given
 nothing.  We  have  given  them  bul-
 lets.  We  have  sent  armies  over
 there.  We  have  sent  CRP  there.  We
 have  sent  the  armed  forces  to  Punjab.
 But  we  have  never  given  a  healing
 touch  to  Punjab.  You  can  ask  only
 the  mothers  of  those  people.  whether
 they  were’  innocent  or  terrorist  who
 have  become  victim  to  the  violence,
 what  is  happening  to  them  and  to
 their  families  and  houses.  ।  always
 feel  that  we  should  give  proper  com-
 passion  wher  ‘we  talk  ahout  the  solu-
 tion  of  Punjab  problem.

 Sir.  1  know,  being  a  congressman. the  gruesome  assassination  of  Shri-
 mati  Indira  Gandhi.  It  was  one.  of
 the’  most  terrible  thing.  I  also  ad-
 mit  that  the  killing  of  Sikh  children
 und  all  other  people  was  a  great  tra-
 ८e.  But  this  House  never  ‘con-

 oled  or'seld  that  ft  wae  a  terrf¥le thing:  a
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 Today  we  have  to  revive  and  bring
 back  honour  to  Sikhs.  The  other
 day  I  was  in  South  India.  When  I
 was  talking  to  a  South  Indian,  he
 told  me  that  he  had  been  to  Anda-
 man  and  visited  the  famous  Kalapani
 Jail.  He  said  that  there  is  a  list
 there  as  to  how  many  people  gave
 their  lives  for  the  freedom  of  the
 country  and  as  to  how  many  people
 were  in  the  Jail,  and  were  hanged
 over  there.  Sir.  in  that  list.  Benga-
 lis  are  the  first  and  Sikhs  are  the
 second.  The  Sikhs  gave  their  life
 for  the  freedom  of  the  country.  They
 are  in  our  Armed  Forces.  How  can
 they  say  that  they  want  a  separate
 country.  I  cannot  even  think  about
 that.  Sir,  I  was  in  Golden  Temple
 for  4}  hours.  1  met  all  the  five
 Heat  Granthis  and  also  the  terrorists
 over  there.  In  4}  hours,  nobody
 ever  said  that  they  want  Khalistan;
 nobody  ever  said  that  they  want  a
 separate  country.  nobody  cver  said
 that  they  want  a  separate  nation
 How  can  1  believe  that  they  want
 Khalistanਂ  ।  ७  a  thing  that  is
 being  propagated  by  politicians  _  be-
 cause  they  cannot  reach  them.  When
 you  push  the  people  to  the  wall,  they
 will  shout.  We  have  pushed  them
 near  the  wall  When  they  wanted
 to  escape,  they  became  angry.  Their
 pride  was  hurt  You  will  have  to
 bring  back  their  pride  and  say  that
 they  are  the  greatest  people  and  they
 are  the  greatest  asset  of  the  country.
 How  can  we  cver  forget  that  Sir?
 My  appeal  is  this.  Why  should  we
 be  rigid  on  Punjab?  Punjab  was
 that  Punjab  from  the  Frontier  to  the
 boundaries  of  Delhi.  Punjab  was
 a  Punjab  when  Haryana  and  Hima-
 chat  were  there  Now  Punjab  con-
 sists  of  12  Districts.  1  we  cannot
 maintain  peace  in  those  (12  Districts
 now,  then  what  is  the  use  of  having
 a  big  august  House  and  fighting  elec-
 tions  aaa

 spending  —
 of

 rupees?  appeal  that  they  not
 want  an  independent  country.  There
 is  no  harm  in  changing  its  name  as
 ‘Khalistan’,  They  will  abide  the
 Constitution  of  India  and  it  will  be
 a  part  of  India.  They  admit  that.
 Then,  why  can  you  not  give  the
 name?  When  you  can  keep  the
 15--11  LSS/ND/91

 name  ०  Rajasthan,  :Makarashtra,
 Mizoram,  Nagaland,  there  is  no  haym
 in  changing  its  name..,€Interruptions) ,

 SHRI  ANNA  JOSHI  (Pune):  ।
 you  just  now  said  that  they  do  a
 want  Khalistan.

 SHRI  SUNIL  DUTT:
 xt

 do
 not  want  an  independent  tan,
 Why  do  you  not  name  it  as  Khalis-
 tan?  Punjab  means  five  rivers.
 Now  those  five  rivers  are  not  flowing
 in  Punjab.  Therefore,  Punjab  should
 be  given  a  top  priority.

 Sir,  I  earnestly  feel  that  if  there  is
 peace  in  Punjab,  then  there  will  be
 peace  in  India.

 SHRI  PRATAP  SINGH  (Banka):
 I  rise  to  oppose  the  Motion  af
 Thanks  on  the  President's  Address
 moved  by  Shri  Buta  Singh.  This  is
 avery  crucial  period  of  our  history
 and  we  did  expect  something
 different  in  this  Address  from  what
 we  have  had  to  find.

 My  basic  reasons  for  not  supporting
 this  Motion  of  Thanks  first  of  all  are
 that  he  has  not  adequately  touched
 upon  the  burning  issues  which  the
 country  is  facing.  We  have  pro-
 blems  in  a  number  of  States  ike Kashmir.  Punjab,  Assam  and  other
 places  We  have  a  great  unemploy-
 ment  problem  which  this  country  is
 facing.  But  the  President  has  not
 addressed  himself  to  this.  So  also
 is  the  need  to  develop  areas  in  this
 country  which  are  well  behind  the
 norms  for  development.  In  the  State
 of  Bihar  where  ।  come  from  we  find
 that  we  arc  way  behind  in  all  the
 amenities  which  any  people  can  ex-
 pect.  Our  roads  are  not  enough  or
 well-made  or  maintained.  Most  of
 our  primary  and  middie  schools  are
 in  a  dilapidated  condition.  The
 education  system  in  my  State  fs  on
 the  verge  of  practical  Thete
 are  the  burning  issues.  must

 gress  is  being  made  specially  in  the
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 [Shs  Pratap  Singh}
 field  of  education,  ।  cag  assure  you
 that  before  we  have  adequate  number
 of  primary  schools  .in  ‘my  State.  a
 generation  will  pags  At  this  criti-
 cal  juntture  of  our  history,  can  this
 nation  afford  to  lose  an  entire  gene-
 ratfon  of  people  due  to  lack  of  edu-
 catiéd?  Education  is  our  biggest
 asset  and  weaith  कू  regret  to  say
 that  this  hag  not  been  properly  recog-
 niséd  and  no  proper  steps  have  been
 taken  ‘jn  ths  ditection

 In  para  12  of  tus  Address  the  Pre-
 sident  says

 “Government  _  recognises  “that  the
 country  15  in  the  midst  ‘of  an  eco-
 nomic  crisis  of  unpfecedented
 magnitude

 "
 _,  *  -

 1  thihk,  most  of  us  are  aware  of
 the  present  Sitygfion  and  how  this
 country  has  come  to  ths  pass  In
 fact.  ।'  wduld  say  that  perhaps
 this  is  rather‘an  wnder-statement  of
 the  enormous  amourit  of  disaster
 which  this  country  ७  fa  toda
 Tietfurthes  said

 y
 cine

 y

 “It  has  been  living  beyond  1
 means  and.  adapting  soft  options

 ”

 Well.  I  do  not  -know  enactly  what
 is  meant  by  “soft  optionsਂ  smce  ।
 am  sot  a  financial  ward  But  lpok-
 ing  at  it  as a  normal  person  I  can  only
 say  thet  “soft  optionsਂ  means  that
 an  sefdividual  goes  to  a  bank,  takes
 ap  overdraft  and  have  a  withdrawal
 T  would  like  to  state  that  for  the  last
 40  years  under  successive  govern-
 ments  headed  by  the  Congress(I)
 Party  this  country  has  been  taken  for
 a  yide  and  they  are  responsible  for
 all  this  mess  (Interruptions)  ।
 quote  again  from  the  President’s

 aaa
 In  Para  12  it  15  mention-

 “Government  is  committed  tq  the
 macro-economic  stabilisation  and
 structoral  reforms  which  will  un-

 leagh
 the  nation’s  latent  enérgy  to

 bring  about  accelerated  develop-
 mentਂ
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 Now,  at  a  glance  it  appears  that  per-
 haps  we  are  looking  at  the  name  of
 séme  new  barteri:  Our  observa-
 tio  ७  just  the  same  that  the  present
 Government  1५  hoping  that  the  people
 of  India  will  pull  out  chestnuts  out
 of  the  fire  This  1५  the  sorry  state
 of  affairs  for  any  Government  to
 make  when  they  ५1५  that  we  are  भाभा न
 ing  more  or  less  for  the  latent  energy
 of  the  nation  to  be  unlershed,  which
 will  therebv  accelet  i.  development

 Now,  |  want  to  say  something
 about  generation  of  black  money
 We  are  talking  about  putting  an  end
 to  this  putting  a  curb  on  this
 menace  I  charge  that  the  previous
 Governments  have  systematically
 taught  this  nation  how  to  be  dishonest
 by  providing  ।  system  of  taxation
 which  for  the  mdividual  at  least  1s
 very  cumbersome  and  causes  embar-
 rassment  ।  do  fecl  strongly  that
 this  needs  to  be  looked  into  It  15
 the  duty  of  the  Government  to  see
 that  there  1५  no  incentive  to  have
 black  moncy  This  should  be  detec
 ted  How  they  are  going  to  get  the
 black  moncy  1५  for  them  to  do?

 Now,  ।  want  to  say  something
 about  Jammu  and  Kashmir  This
 problem  of  Kashmn  1५  gomg  on  far
 too  long  We  have  faced  with  this
 problem  eveisince  independence  ahd
 I  find  in  the  President's  Address  ।  15
 mentioned  and  ।  quote  and  that  1५
 the  only  thing  that  can  be  said  about
 Jammu  and  Kashmir  1५  this

 “Special  attention  will  be  paid  to
 providing  employment  for  the  un-
 employed  youth  of  Jammu  and
 Kashmir  ”

 This  shows  how  we  are  really  hoping to  bribe  the  Kashmir  15  and  keep them  within  our  fold  ४  it  15  possi-
 ble  =I  submit  for  your  kind  atten-
 tion  that  the  Kashmir  situation  needs
 to  be  given  a  fresh  look  and  we  have
 to  see  the  reality  as  they  are

 MR  CHAIRMAN  Shri  Prata
 Singh,  please  wind  up

 P
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 SHRI  PRATAP  SINGH  Sir,  tt
 reminds  me  of  a  situation  where  a
 husband  x  trying  to  keep  hold  of
 his  wife  has  found  for  heiscif  another
 younger  lover  Under  such  circums-
 tances,  there  are  few  options  that
 you  are  left  with  You  have  a
 choxe  to  buy  back  your  wife  by  pay-
 ing  off  the  lover  You  have  the
 chore  of  Bribing  the  wife  to  remain
 with  you

 MR  CHAIRMAN  You  arc
 not  being  very  charitable  to  the
 ladies

 SHRI  PRATAP  SINGH  Well,
 Sir  with  due  apologies  to  the  ladies,
 1  would  =  put  forward  my  last  point
 which  1५  that  the  last  option  15  to  put
 the  country  on  your  own  head  and
 call  ita  day  =  We  have  to  recognise
 that  the  Kashmir  problem  has  gone
 long  enough  and  we  must  realise  that
 to  keep  the  entire  people  against  their
 will  1५  not  going  to  be  possible
 through  coercion  it  1५  not  going  to
 be  possible  through  bribery  and  it  15
 certainly  very  difficult  at  this  point
 of  time  to  pursuade  them  to  remain
 with  us

 Lastly  ।  would  lke  to  say  that
 this  Government  15  quite  silent  about
 the  future  of  Centrc-State  Relations
 Unless  we  address  ourselves  properly
 to  this  need  we  cannot  hope  to  keep
 this  country  unified  and  on  an  even
 kecl  With  these  words,  1  conclude

 [Translation]
 SHRI  CHANDULAL  CHAND-

 RAKAR  (Durg)  Mr  Chairman,
 Sir,  today  the  House  has  taken  up
 discussion  on  the  motion  of  thanks
 moved  by  Shri  Buta  Singh  on  the
 President's  Address  made  on  1111
 July  The  dastardly  assassination
 of  a  gteat  Iader  tke  Shun  Rajiv
 Gandhi,  has  proved  the  growing
 cult  of  violence  in  the  country’s  poll-
 tres  So  much  so  that  it  has  emer-
 ged  as  a  threat  to  the  country’s  demo-
 ctatic  policy  itself  Not  only  thi,
 the  law  and  order  situation  in  the
 country  has  deteriorated  to  a  great
 extent  im  the  last  one  and  a_  half

 years  It  has  brought  social,  politi-
 cal  and  economic  crises  in  the  coun-
 try  Similarly,  the  income  dispari-
 ty  between  the  and  affluent  sec-
 tions  of  the  society  1s  widening  It
 ७  very,  impotent  that  we  give  a
 serious  thought  to.  solving  these  pro-

 ms

 AN  HON  MEMBER:  Has  the
 law  and  order  sifuatiog  deterjorated
 only  yn  the  past  one  aad  a  half
 years?  दि

 SHRI  CHANDULAL  CHAND-
 RAKAR-  Apart  from  being  m

 politics,
 1  have

 att  pea
 a  Joura-

 ist  and  ॥  1s  precisely  this
 ha  ud that  comes  handy,  while  ing  on

 political  matters  1  am  tatking
 about  the  latest  matter.  1  will  also
 talk  about  the  situation  in  the  past
 Pandit  Jawaharial  Nehro  had  once
 suid  that  when  the

 county
 faces  an

 threat,  then  we  should  face  it  wi
 all  the  strength  at  our  disposal,  What
 1  wante@  to  say  is  that  we  should
 seriqusly.  thmk  over  the  present  crisis
 end  the  dasturbing  conditions  that
 have  emerged  as  a  consequence.
 Mahatma  Gandhi  had  made  a  «gnifi-
 cant  remark,  that  when  a  person,
 society  or  elected  representative  take
 major  decisions  they  should.  ponder
 over  ॥  and  ask  themself  as  to  how
 it  will  affect  the  life  of  the  poorest  of
 the  poor  df  the  persons  -like  us
 whb  are  in  public  टि  adopt  this  atti-
 tude,  it  would  be  the  best  thing  to
 happen  iff  we  start  believing  im
 this  poly  and  follow  it-honcstly,  it
 would  help  an  solviag  many  pfoblems.

 In-  the  past  many  yeéats,  we  have
 txpermented  with  both  socialist  -and
 capitalist  sdeas  in  our  economy,  but
 unfortunately  we  faiféd  to  -get_  the
 success,’  we  had-envisaged.  There-
 fore,  -  we  siteuld:  think  over  ०  ‘to
 whethér  the  time  has  come,  to  follow
 and  implement  Gandhian  policies,
 after  thoroughly  studying  jt  and  un-
 der:  it  Intplethentation  of
 Gandhism.  ddesn’t  -  -  retum  to
 the

 oe  on  an  oa pendesice  era.  ग  ८
 sure  of>  ।  ani  -
 it  means  aa!
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 SHRI  DAU  DAYAL  JOSHI
 (Kota):  You  were  in  power  for
 forty  long  years.  |  Why  did  not  you
 think  of  this  in  all  those  years.

 SHRI  CHANDULAL  CHAND.-
 RAKAR:  It  seems  to  me  that  it
 will  take  some  time  for  you  to  under-
 stand  what  I  am  saying.  You  please
 give  me  a  patient  hearing,  you  will
 understand  it,  but  you  are  impatient.
 What  I  wanted  to  say  is  that  we  have
 had  a  mixed  economy  for  the  past
 so  many  ycars,  in  which  we  had  ४
 perimented  with  the  ideas  of  both
 socialism  and  capitalism,  but  it  has
 failed  to  deliver  the  goods.  Thus,
 under  the  circumstances,  we  should
 definitely  ponder  over  whether  the
 path  shown  by  Mahatma  Gandhi
 would  prove  beneficial  to  us.  ।
 seems  that  you  haven’t  gone  through
 the  writings  of  Mahatma  Gandhi.
 You  please  read  the  “Collected
 Worksਂ  of  Mahatma  Gandhi  and  if
 that  is  not  possible,  do  make  it  a
 point  to  r  volumes  35-82.  It  is
 a  treasure  house  of  knowledge  and
 you  will  certainly  benefit  from  the
 scientific  and  spiritual  knowledge
 contained  in  them.  Such  a  reposi-
 tory  of  knowledge  cannot  be  found
 anywhere  eclee.  Please  do  make  an
 endeavour  to  go  through  it.

 The  President  in  his  Address  re-
 ferred  to  the  various  burning  pro-
 blems  faced  by  the  country  and  the
 gravest  of  them  all  is  the  problem  of
 unemployment.  Now  the  question
 is  how  to  solve  this  unemployment
 problem,  which  is  assuming  gigantic
 proportions,  day  after  day.  It  is  not
 that  in  such  a  large  country  like  ours,
 we  are  not  in  need  of  workers,  but
 the  time  has  come  for  us  to  make
 chamges  or  at  least  review  our  edu-
 cation  policy.  Our  basic  mistake  is
 that  we  have  not  been  able  to  make
 the  appropriate  changes  in  our  edu-
 cation  policy.  For  example,  the
 number  of  unemployed  people  in  our
 country  is  in  crores,  but  at  the  same
 1  we,  -  find  that  our  industries,  lib-
 rarjes  and  other  institutions  are  badly
 in  of:  staff,  but  unfortunately
 we  do  not  get  right  person  for  a  par-
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 ticular  job.  In  the  present  education
 system,  it  is  very  necessary  to  intro-
 duce  changes  from  the  Primary  school
 level  to  the  Middle  school  level  and
 from  the  High  School  level  to  the
 college  level.  Suppose  there  arc  45
 hours  of  study  or  45  classes  in  a  week,
 then  if  not  more,  at  lcast  a  few  clas-
 ses  should  be  fixed  for  job-oriented
 education  which  would  help  the  stu-
 dents  to  become  self-reliant  and  ena-
 ble  them  to  get  employment.  Even
 in  the  industrial  sector  the  position
 is  same,  They  are  badly  in  need  of
 skilled  workers.  Even  in  Delhi,  it
 is  difficult  to  find  steno-typist,  who
 doesn’t  make  much  mistakes.  This
 is  because  they  do  not  get  the  right
 kind  of  training.  Thus  it  is  neces-
 sary  to  introduce  changes  in  our  edu-
 cation  system  and  training  should  be
 provided  to  people  on  the  basis  of
 the  requirements  of  the  job.  Then
 only  eligible  candidates  would  be
 available.  ‘Ihe  need  of  the  hour  15
 to  open  such  colleges  and  universities
 in  the  country.  where  the  students
 may  get  right  kind  of  job-oriented
 training  so  that  they  could  get  the
 suitable  job  as  soon  as  they  pass  out.
 Today  it  has  become  a  fashion  (981
 every  student  wanls  to  somehow  get
 a  Degree.  They  are  not  contented
 with  any  diploma,  they  are  only  in-
 terested  in  getting  अ  Degrec.  For
 example.  1  would  say  that  ours  1५
 primarily  an  agriculture-based  eco-
 nomy.  Deforestation  (felling  ७
 trees)  is  taking  place  on  a  large
 scale  in  our  country  and  as  a  result
 thereof  our  forest  atea  is  dwindling.
 There  arc  only  thice  universitics  in
 the  entire  world,  which  impart  train-
 ing  for  horticulture  and_  forestry.
 One  of  them  is  in  Himachal  Pradesh.
 However,  the  unfortunate  part  of  it
 is  that  even  in  this  university,  which
 is  the  only  one  of  its  kind  in  the
 country,  education  is  imparted  in  the
 English  language.  It  is  necessary
 to  set  up  universities  which  impart
 horticulture  and  forestry  education  of
 a  high  standard.  These  universities
 should  be  opened  in  the  states  of
 Madhya  Pradesh,  Bihar,  Orissa  etc.
 Similar  is  the  case  with  the  institutes
 of  Technology.  If  you  go  to  coun-
 tries  like  England  or  France,  you  will

 on  President's  Address
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 find  that  even  those  who  white  wash
 the  walls  are  given  three  ycars  train-
 ing  and  are  Diploma  holders  in  this
 field  That  is  why,  their  quality  of
 work  is  also  good.  While  in  India,
 we  too  have  many  pcople  who  do  the
 same  job,  but  they  are  not  provided
 the  right  kind  of  training.  What  ।
 want  to  convey  is  that  we  should
 bring  about  such  reforms  in  our  edu-
 cation  system  that  while  on  the  onc
 hand.  the  students  should  get  educa-
 tion  of  a  general  nature  upto  the  age  of
 14-15  ycurs  and  after  that  they  should
 be  provided  job-oriented  education.
 They  should  be  given  education  of  a
 general  nature  and  after  that  they
 should  be  provided  with  training  to
 wotk  in  the  fields,  in  the  factories
 etc,

 [Enghsh}
 SHRI  LOKANATH  CHOUDHD-

 RY  (Jagatsinghpur):  Sit,  am  1.  to
 understand  that  my  hon.  friend  is
 advocating  the  change  of  1986  Edu-
 cation  Policy  which  the  Government
 has  formulated.

 SHRI
 RAKAR:
 stood,

 CHANDULAL  CHAND-
 If  you  have  not  under-

 I  can  tell  you.  it  is  truce

 [/ranslation}
 What  I  mean  to  say  is  that  it  has  be-
 come  necessary  to  bring  about  major
 changes  in  the  existing  education
 policy.  (/nterruptionsy  Today,  we
 also  face  the  problem  =  (३ ढ  growing
 black  money  in  the  country  ।  Every-
 one  is  aware  of  it  Everybody  knows
 the  ways  and  means  to  deal  with
 this  menace.  There  won't  be  any
 dearth  of  ideas  in  this  regard,  but
 my  humble  suggestion  is  that  a  time-
 frame  say.  of  a  15  days  a  month,
 two  months  or  whatever  that  is  con-
 venient  to  the  Government  should  be
 fixed.  Within  this  time  period  all
 those  who  possess  black  money,
 should  be  asked  to  deposit  it  in  the
 banks.  However,  they  should  not
 be  questionsd  about  the  source  of
 their  income.  One  thing  that  should
 be  kept  in  mind  is  that  at  present  it

 is  being  misused  in  many  ways  and
 this  has  given  bitth  to  many  a  pro-
 blem.  Therefore,  it  would  be  much
 better  if  they  are  eiven  some  time
 say  15  or  25  days  to  enable  them  to
 deposit  their  moncy  in  the  banks.
 The  Government  can  use  that  money
 for  constructive  purposes

 Sevundly,  1  would  tke  to  say  that
 whtn  the  Government  levies  income
 fax,  it  is  imposed  on  the  earnings
 of  a  person  and  obviously,  anyone
 would  be  reluctant  to  pait  with  a
 part  of  his  01  her  meome.  ।  More-
 over,  the  irony  1५  that  half  of  the
 moncy  that  1s  levied  in  the  name  of
 income  tax  is  spent  on  establishment
 er  collection  itself.  Why  don’t  you
 lower  the  mcome-tax  rates?  =  (/nter-
 rupticns)  In  countries  like  Germany.
 Income-Tax  officers  do  not  have  a
 separate  cabin  for  themsclves.  ।  In
 countries  like  France,  Germany  and
 Japan,  there  arc  only  large  halls  in
 which  about  five  to  six  thousand  peo-
 ple  sit.  Income  Tax  payers  aie
 guided  to  the  table  which  deals  with
 their  case  und  where  they  have  to
 present  their  documents.  The  papers
 are  cxamincd  and  the  cases  are  dis-
 posed  off  them  and  there  itself  =  For
 this  subsequent  presentations.  they
 have  to  approach  othe:  officials  and
 they  don’t.  have  to  go  for  a  fourth
 lume.  This  system  pitevents  any
 kind  of  corrupt  practices  in  the  pro-
 cess  cl  mcome  tax  collection

 ।  would  also  he  to  draw  the  atten-
 tion  of  the  House  towards  a  very
 important  15500,  vie  is  a  severe
 drought  situation  in  Madhya  Pradesh
 There  have  been  no  tains  in  the  state
 and  in  regions  like  Chhattisgarh,
 where  only  one  ciup,  namely  paddy
 ४  grown,  the  drought  situation  is
 much  more  alarming.  ‘The  State
 Government  is  not  carrying  out  any
 relief  or  rehabilitation  work,  as  a
 result  of  which  Gastro-Enteritis,
 (Some  people  even  say  it  is  cholera)
 has  created  a  havoc  in  the  Bilaspur,
 Bastar,  Raipur,  Durg  and  Rajnand-
 gaon  districts  of  Chhattisgarh  region.
 Although  it  has  already  claimed
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 morc  than  2,000  lives,  the  State
 Government  has  turned  a  deaf  car  to
 demands  for  relief  and  assistance.
 The  region  js  facing  an  acute  shor-
 tage  of  Doctors,  Nurses  and  Medici-
 nes.  Not  evgn  a  single  Minister  of
 the  Madhya  Pradesh  Government
 considercd  it  necessary  to  visit  the
 affected  areas.  (/nterruptions)

 SHRI  DAU  DAYAL  JOSHI.
 Has  this  epidemic  made  its  appear-
 ance  only  in  the  last  two  years?
 It  is  only  now  that  you  have  come  to
 know  of  these  shortages.  You  were  a
 Meinber  of  the  Lok  Sabha  previously
 also.  Your  party  has  remained  in
 power  for  forty-four  years  (/nlerrup-
 tons)

 SHRI  CHANDULAL  CHANDRA-
 KAR:  Please  sce  for  yourself  how
 many  people  died  there.  You  should
 teel  ashamed  of  it.  You  should  visit
 that  place  when  people  are  dying
 there.  What  ।  mean  to  say  is  that
 the  local  government  1  not  doing  any
 developmental  work.  Within  a  year
 and  a  half  the  government  encoura-
 ged  corruption  along  with  dcteriorat-
 ing  law  and  order  situation.  The
 Madhya  Pradesh  government  caused
 a  deficit  of  Rupees  Three  and  ऑ  haif
 crore  intentionally  just  to  give  benefit
 to  one  of  their  persons.  What  1  mean
 to  say  is  that  in  the  recently  eld
 elections  in  Madhya  Pradesh,  the
 government  of  Madhya  Pradesh...
 (Unferruptions)

 [English]
 SHRI  MORESHWAR  SAVE:  Mr

 Chairman.  Sir,  1  am  on  a  point  of
 order.  The  hon.  Member  said:

 [Translation]
 “You  should  feel  ashamed  of  itਂ

 [English]
 It  is  unparliamentary  and 1  request
 you  to  take  cognizance  of  it  and  re-
 move  it  from  -  record.

 MR.  CHAIRMAN:  If  it  is  ०  un-
 parliamentary  word.  it  will  be  remo-
 ved.
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 {lranslation}
 SHRI  CHANDULAL  CHANDRA-

 KAR:  Sir,  my  submission  15  that  in
 Madhya  Pravesh  elections  were  held
 ut  4  Lok  Sabha  constituencies  dur-
 ing  the  last  elections.  Elections  were
 held  w  other  States  also  but  in  Ma-
 dhya  Pradesh  Cougress  Party  got  27
 seats  out  of  40.  Likewise  Gram  Pan-
 chayat  elections  were  also  to  be  held
 but  the  state  government  apprehend-
 mg  their  defcat  did  not  allow  elec-
 uons  there.  What  1  mean  tu  say  is
 that  the  state  government  of  Madhya
 Pradesh  which  is  run  by  BJP  should
 be  dismissed  immediately.  The  reason
 ty  that  corruption  is  rampant  and
 moral  degeneration  15  also  there  at
 every  slage.

 Secondly,  in  chhatisgarh  region
 ot  Madhya  Pradesh  the  people  are
 facing  scvetral  problems.  Chhatis-
 garh  area,  especially,  has  been  pros-
 perous  from  every  angle.  ‘The  pco-
 ple  are  hardworking  and  honest  but
 the  development  and  progress  in
 vhhatisgarh  has  not  come  up  to  the
 expectation  during  last  tew  years.
 Reason  being,  that  the  youths  are
 not  getting  equal  opportunities  lor
 development.  You  know  that  Ma-
 dhya  Pradesh  is  the  largest  state  in
 area  but  there  is  only  one  single
 centre  in  Bhopal  for  LA.S.,  ।  P.S.  and
 T.1.S.  examinations  whereas  in  Maha-
 rashtra  which  ४  a  smaller  state  there
 are  two  centres—one  at  Nagpur  and
 the  other  in  Bombay.  Governments
 changed  We  tried  to  draw  the  alten-
 tion  of  the  government  to  _  this
 issue  and  demanded  a  separ  ite  certre
 for  LAS...  LES.  and  EP.S.  examina-
 tions  at  Raipur  which  is  at  a  distance
 of  1300  Kms.  from  Bhopal  but  till
 naw  if  has  not  been  done.  Similarly
 there  was  a  proposal  for  laying  a  rail-
 way  line  from  Rajhara  to  Bailadila
 क  Baste:  which  is  pending  for  the
 last.  twenty  years.  Sanction  of  the
 said  tailway  line  was  given  dining
 Shri  Lalit  Narayan  Mishra’s  time.  Due
 to  the  absence  of  this  railway  line
 alone.  Bastar  area  remained  extremely

 What  I  mean  to  say  is
 that  the  people  of  Madhya  Pradesh
 are  not  getting  equal  opportunities  for
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 making  progress.  The  condition  of
 all  the  big  industries  there  is  causing
 much  concern.  In  these  industries
 lustice  is  not  done  to  the  local  people.
 Small  industries  or  factories  there  do
 not  get  the  desired  encouragement
 from  the  government.  For  example.
 small  industties  arc  not  getting  any
 encouragement  from  Bhilai  Steel
 industry.  Due  to  this  a  feeling  of  dis-
 satisfaction  is  continuously  on  the  in-
 crease  among  the  people  of  Chhatis-
 garh.  People  are  in  trouble.  There  is
 ४  growing  demand  for  making  Chha-
 tisgarh  a  separate  state.  Now-a-days
 the  people  have  so  much  discontent-
 nent  that  is  assuming  alarming  propor-

 tions.  Therefore,  the  government  of
 Madhya  Pradesh.  be  it  of  any  political
 party,  should  take  special  care  of  the
 emotions,  feelings  and  problems  of  the
 veople  of  Chhatisgarh  They  are  be-
 ing  exploited  at  every  stage  and  the
 developmental  works  arc  at  a  stand-
 still  With  these  words  T  thank  you

 {English}

 SHRIMATI  _  DIL  KUMARI
 BHANDARI  (Sikkim):  Mr  =  Chuair-
 man,  Sir,  I  rise  to  support  the  motion
 of  Thanks  to  the  President's  Add-
 tess  ।  endorse  the  views  expressed
 by  Shri  Sunit  Duttji  about  the  need
 of  heating  tauch  in  Punjab.  I  would
 lke  to  say  that  we  have  to  Icarn  a
 lesson  from  our  past  and  try  not  to
 create  another  Punjab  in  our  country.
 In  his  Address,  the  President  has
 stated:

 Vv
 “Negotiations  are  always  possible
 with  those  who  eschew  violence  and
 accept  the  framework  of  our  Cons-
 titution.”

 ह  hope  this  applies  to  all  the  areas  of
 our  country  where  the  cult  of  violence
 has  raised  its  ugly  head.  If  I  am  to  थ-
 derstand  that  this  is  the  stand  of  the
 ruling  party,  it  saddens  mé  no  bounds
 to  inform  this  august  House  that  to-
 day  more  than  ७0  million  Nepati-
 speaking  Indian  people  of  this  coun-
 try  are  very  much  agitated  because

 of  a  statement  made  by  a  Member
 of  Parliament  of  the  Congicss  Party.
 He  has  gone  to  the  extent  of  saying
 that  Nepalis  have  no  place  in  India.
 ।  protest  his  statement  and  condemn
 his  statement  with  all  my  might  at  my
 command.  Somehow  it  is  beyond
 one’s  comprehension  that  such  a  state-
 ment  comes  from  a  Member  of  Par-
 liament.  that  too  from  the  ।  ruling
 Party.  Such  a  statement  has  far  rea-
 ching  consequences  ।  woul  tot  like
 to  bring  it  open  as  it  is  a  very  very
 sensitive  matter.  But  for  some  people.
 such  matter  may  be  a  matter  of  gain-
 ing  cheap  popularity.  For  any  right
 thinking  citizen.  it  is  a  verv  sensitive
 issue  and  with  all  my  humility  which
 1  can  summon  at  म  command,  I
 request  such  Member  to  refrain  from
 making  such  irresponsible  statements
 Since  the  particular  Member  belongs
 to  the  ruling  Party.  Mr  Chairman
 Sir.  through  you  IT  want  to  ask  the
 Prime  Minister  and  the  Home  Minis-
 ter  and  also  draw  the  attention  of  the
 Opposition  leaders  to  such  irrespon-
 sible  statement  of  a  Member  of  this
 House  and  wants  to  have  a  catevori-
 cally  replv  from  the  Home  Minister
 whether  this  Member  was  voicing  the
 feelings  of  the  ruling  Party.  if  so.  the
 basi,  thereof

 Sir.  ।  am  very  much  pained  to  see
 that  there  has  been  no  mention  of  the
 need  for  inclusion  of  Nepali  Juanguage
 in  the  VIII  Schedule  of  the  Constitu-
 tion  despite  longstanding  demand  of
 Nepali  speaking  Indian  people  The
 State  Assemblies  of  Tsipura,  West
 Bengal  and  Sikkim  have  passed  reso-
 lution  in  the  post  recommending  for
 such  inclusion  So  manv  times.  Bills
 have  been  brought  before  this  august
 House  also.  On  the  top  of  it.  a  Mem-
 ber  from  the  ruling  Party  has  come
 out,  to  add  insult  to  the  injurv  saying
 that  Nepalese  people  should  Icave  the
 country.  By  doing  so,  he  is  a  casting
 aspersion  on  the  loyalty  of  those  peo-
 ple  who  have  served  the  nation  for
 many  generations  and  over  this
 neried.  thousands  of  .hem  have  sacri-
 ficed  their  life  defending  their  country
 against  the  enemy.  Many  continue
 even  today  to  serve  under  heavy,
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 hazardous,  difficult  terrains  defending our  sacred  borders  where  at  any  mo-
 urent  they  may  be  called  yet  again  to
 sacrifice  their  life  for  the  cause  of  the
 vountry  and  they  will  do  so  with  all
 their  might.

 Mr.  Chairman.  Sir,  1  leave  this  to
 the  wisdom  of  the  ruling  Party  whe-
 ther  to  consider  the  mother-tongue  of
 those  people  and  is  worthy  to  be  re-
 cognised  and  included  in  the  VIII
 Schedule  of  the  Constitution,  language of  all  those  people  whose  blood  15
 worthy  to  be  shed  in  the  defence  of
 their  country.  their  mother  land.

 The  President,  in  his  Address,  has
 mentioned  that  we  are  proud  ol  our
 Armed  Forces.  Yes.  indeed  we  are
 very  proud  of  our  Armed  Forces.
 But  alas,  the  families  of  thousands  of
 those  people  who  are  sacrificing  their
 life  for  the  cause  of  the  country,  who
 are  guarding  the  border  of  this  coun-
 try.  are  being  asked  to  leave  the
 country.  Tam  also  sorty  to  say  that
 there  is  no  mention  about  the  need
 to  record  the  excellent  service  rende-
 red  by  the  Border  Roads  Organisa-
 tion  in  maintaining  the  highways  on
 hosder  areas

 Regarding  price  tise  and  public
 distribution  system,  ।  hope  the  Gov-
 ernment  will  sincerely  try  to  fulfil  its
 promises  to  lesson  the  burden  of  the
 economically  backward  people  keep-
 ing  in  view  all  hilly  and  difficult  ter-
 tains  of  the  country  also

 Regarding  protection  improvement
 and  enforcement  of  women's  rights
 the  appointment  of  a  Commissioner
 has  been  mentioned.

 For  achievement  of  Indira  Mahila
 Yojana  and  to  fulfil  the  dreams  of
 late  Shri  Rajiv  Gandhi,  the  Govern-
 ment  should  consider  and  constitute a
 National  Commission  for  Women.
 This  is  required  keeping  in  view  the
 declining  sex  ratio.  The  Committee
 on  the  status  of  women  had  viewed
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 the  declining  sex  ratio  as  secular  con-
 sequence  of  composite  process  of
 women’s  declining  status  in  Indian
 society.  The  marginalisation  of  women
 in  economy.  in  family,  the  commu-
 nity  and  the  political  process  in  the
 community’s  view,  all  contributed  to
 women’s  growing  poverty,  hunger  and
 higher  mortality  in  virtually  all  gro-
 ups.  This  has  been  substantiated  b
 the  news  of  a  mother  killing  herself
 and  her  child  in  a  well  which  has
 becn  said  in  this  august  House  by
 some  hon,  Member.

 Sikkim  is  a  State  which  is  very  pea-
 ceful  and  the  crime  not  only  in  our
 country  but  in  the  world  has  gone
 down.  In  Sikkim.  people  are  peace-
 loving  and  they  maintain  peace.  They
 have  seen  the  need  for  keeping  peace
 in  their  State.  They  have  been  able
 to  develop  much  in  a  little  time  by
 keeping  peace  in  the  State  but  irres-
 ponsible  statements  made  by  respon-
 sible  people  cause  disharmony  among
 the  people.  This  should  be  restrain-
 ed  1  want  to  send  this  message  to
 the  Prime  Minister

 With  this,  1  thank  ycu  for  giving
 me  the  time  to  speak.

 SHRI  NIRMAL  KANT}  CHAT-
 TERJEE  (Dum  Dum)  Some  of  the
 bigger  groups  say  that  they  are  not
 getting  their  due  share  in  the  delibe-
 rations  of  the  House.

 MR.  CHAIRMAN:  Hon.  Members,
 1  presume  that  in  the  Business  Advi-
 sory  Committee,  this  must  have  been
 decided  and  the  time  is  allotted.  “म

 THE  MINISTER  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  GHU-
 LAM  NABI  77  AD).  In  the  Business
 Advisory  Committee,  it  was  decided
 that  Prime  Minister  will  speak  today
 at  5  O'Clock.  But  in  the  afternoon,
 T  received  requests  from  a  number  of
 Members  of  Parliament  from  both
 Opposition  and  ruling  side.  So,  I  tele-
 phoned  to  all  the  Business  Advisory
 Committee  Members.  (Interruptions).
 Tt  is  decided  that  instead  of  today  at
 5  O'Clock,  the  Prime  Minister  will
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 speak  tomorrow  immditeh  after
 Que+tion  Hour  so  that  we  can  adjust
 more  Members  If  the  Members  so
 desire,  we  can  sit  even  bevond  6
 O'Clock,  at  least  up  to  7  OClock  so
 that  many  Members  can  speak

 SHRI  NIRMAL  KANTI  CHAT-
 TERJEE  I  think  the  hon  Miniter
 should  amend  his  statement  He  should
 say  “immediately  afte:  the  Zero
 Hourਂ  Gaterruptrons)

 MR  CHAIRMAN  If  the  sense  of
 the  House  15  to  extend  the  time  (1
 the  sitting  whatever  the  House  de-
 sires  we  will  proceed  acuuding  to
 that

 (Interruptions)

 SHRI  NIRMAI  KANTI  CHAT
 TERIEE  On  su  1  an  important  mat
 ter  hke  the  President's  Addtes«  ही
 the  Groups  should  be  a  comma  ted
 That  १६  the  normal  taditon  of  this
 House

 MR  CHAIRMAN  ५e  every
 Group  1५  being  adjust.d  ।  thik  the
 CPM  has  had  two  speakers  so  fai
 Every  group  1s  being  adjusted

 (Interruptions)

 SHRI  PIUS  TIRKEY  (Alipuiduar)
 1  am  one  Member  standing  from  my
 fartv  to  sperk  and  you  are  not  allow
 mo  me  to  speak

 MR  CHAIRMAN  As  the  hoi
 Minster  for  Pailamcntary  Affairs
 has  just  pointed  out  that  if  the  Hi  use
 so  desires  then  the  sitting  can  be  cv
 tended  so  that  more  and  more  hon
 Members  can  be  given  an  opporturitv
 to  express  their  vicws

 SHRI  GHULAM  NABI  AZAD
 We  don’t  mind  even  if  the  House  sits
 up  to  9  or  10  O'Clock  today

 MR  CHAIRMAN  1  would  rean
 est  the  hon  Membr.  to  indicate
 their  preference  whether  the  sittire
 should  be  extended  today  or  not

 SEVERAL  HON  MEMBFRS
 The  sittmmg  should  be  extended
 16--11  LSS/ND/91

 SHRI  GHULAM  NABI  AZAD
 Thev  can  sit  up  to  3  0  (101४.  We
 dont  mmd

 SHRI  IMCHALEMBA  _  (Naga-
 land)  This  1५  an  important  subiect  I
 am  the  lone  Member  from  Nagaland
 If  ।  dont  say  something  1  would  not
 look  nice

 MR  CHAIRMAN  ।  an  sure  you
 will  get  the  opportunity  The  port  1s
 Should  the  sitting  be  extended  today?

 SFVERAL  HON  MEMBERS
 Yes

 MR  CHAIRMAN  OK  The  sitt-
 117  of  the  House  today  will  be  ex-
 tended

 (Interruptions)

 SHRI  BASUDEB  ACHARIA
 (Bankura)  Shri  Pius  Tirkey  must  be
 illowed  to  spe  th

 MR  CHAIRMAN  hon  Members
 let  me  point  out  one  thne  Shri  Var-
 pavee  1५  a  senior  Member  and  when
 he  desires  to  speak  we  have  to  ac-
 commodate  that  That  doesn’t  mean
 that  the  discussion  15  beme  ।  closed
 You  mav  be  under  that  impression
 boc  iuse  Shit  Varpayce  1५  speaking  and
 afta:  that  the  discussion  15  bemg  clo-
 sed  st  as  not  like  tnat  =  It  was  his
 prilcrence  to  speak  After  that  as  the
 Minister  has  pointed  out.  ।  you  wish
 to  cxtend  the  sifttme  we  can  carry  on
 ettiig  tH  हि  O'Clock  ।  Fvervbody  will
 get  a  chance  Now.  ।  request  Shn
 Viupavee  to  speak

 (Interruptions)

 [Translation]
 SHRI  PTUS  TIRKEY  Mr  Charr-

 man  Sir  the  Members  from  BJP
 have  spoken  so  much  Please  listen
 to  my  pomt  of  view  also

 MR  CHAIRMAN  You  may  re-
 quest  Atal

 (Interruptions)

 MR  CHAIRMAN  Atalit  15  speak-
 ing  now,  all  of  you  be  seated  please.

 (Interruptions)
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 SHR]  EBRAHIM  SULAIMAN

 SAIT  (Ponnani):  After  Shri  Vajpa-
 yee’s  speech,  my  party  Member  should
 speak  (interruptions)

 MR.  CHAIRMAN:  The  point  is
 Shn

 रन्
 ।  on  his  feet  Kindly

 listen  to  him  and  not  to  interrupt  him.
 He  is  on  his  legs

 (Interruptions)

 (Translation)

 MR.  CHAIRMAN  Members  from
 North-East.  Muslim  League  and  you
 will  get  a  chance  to  speak

 (Interruptions)

 MR.  CHAIRMAN  You  do  not
 remain  present  in  the  House  ।  hen
 your  name  is  called.  What  can  I  do
 for  that?

 SHRI  PIUS  TIRKEY:  M1.  Chair-
 mun,  we  have  to  take  our  lunch  also.

 MR  CHAIRMAN:  ।  know  that
 lunch  is  also  important

 (Interruptions)

 SHRI  ATAT  BIHART  VAIPA-
 YEE  (Lucknow)  Mr  Chairman.  Sir,
 this  1५  my  maiden  speech  T  will  not
 allow  interruptions  in  it  Unter.
 ruptions)

 [Inelish}

 SHRI  GHUIAM  NARI  AZAD:
 His  maiden  specch  of  Tenth  Lok
 Sabha  =  (/terruptions)

 [Transtation]

 SHRI  ATAL  BIHARI  VAJPA-
 YEE:  Mr.  Chairman,  Sir.  President’s
 address  to  the  joint  sitting  of  both  the
 Houses  is  a  historic  event.  If  the
 Address  takes  place  immediately
 after  the  elections  it  is  all  the  more
 important.  There  is  a  necd  to  main-
 tain  the  solemnity  cf  this  occasion.
 Several  Members  including  Shri  Sunil
 Dutt  who  spoke  just  now  and  prior
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 to  him.  Shri  Jaswant  Singh  spoke,—
 mentioned  that  the  Members  who  had
 assembled  in  the  Central  Hall  to  listen
 to  the  President  could  not  listen  to
 his  address.  This  should  not  be  re-
 peated.  The  programme  is  rehearsed
 and  the  arrangements  are  reviewed
 several  times.  We  invite  foreign  dig-
 nitaries  to  participate  in  this  event
 and  if  the  loudspeakers  do  not  func-
 tlon  properly,  we  fec]  that  we  are  not
 discharging  our  duties  satisfactorily.

 Another  incident  took  place  on  that
 day.  Some  honourable  Members
 whose  party  affiliations  are  not  known
 to  me  and  ।  don’t’  know  to  which
 House  they  belong.  wanted  to  say
 something,  and  they  were  feeling  ex-
 tremely  restless.  They  wanted  to  in-
 terrupt  the  Presidents’  address  to  ex-
 press  themselves.  But  there  is  no
 scope  for  such  things.  Such  scenes
 Neither  allow  us  to  listen  to  the  Pre-
 sident’s  address  nor  the  words  of  the
 Member  are  audible  to  us.  It  would
 be  better  for  some  Members.  who  are
 very  keen  on  saying  something  before
 the  Presidential  address.  to  meet  the
 President  and  express  themselves  after
 the  address  is  over,  but  it  would  be
 still  better  if  we  avoid  to  such  inter-
 ruptions.

 Mr.  Chairman,  Sir,  1  wish  my  sug-
 gestion  is  followed  in  States  also
 When  the  governor  is  addressing,  he
 simply  reads  out  the  speech  prepared
 by  the  elected  governmeut.  The
 Governor  is  the  constitutional  head
 of  a  State.  At  times,  sone  Governors
 had  to  quit  office  on  account  of  the
 address.  ...(/nterruptions)..  but  if
 there  is  a  scuffle.  a  pandemonium  dur-
 ing  the  governors’  address,  such  an
 incident  diminishes  the  dignity  of
 Indian  democracy.  There  is  a  need
 for  preparing  a  code  of  conduct  and
 we  should  take  some  effective  steps
 in  this  regard  after  the  Lok  Sabha
 elections  are  over  and  this  is  the  pro-
 per  time  for  taking  some  steps.  be-
 cause  if  the  Congress  party  is  ruling
 here  and  in  some  states  it  is  in  the
 opposition  and  if  we  are  in  opposition

 poe.
 our  party  is  in  power  in  some

 ates,
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 Ths  apphes  to  Janata  Dal  as  well
 as  Marxist  perty  As  such  if  we  make
 an  attempt  to  set  up  new  traditions
 then  the  democracy  can  be  made
 stronger  and  successful.

 Mr.  Chairman,  Sir,  a  reference  to
 national  crisis  has  been  made  in  the
 President's  Address.  The  crisis  is  not
 only  financial,  but  it  is  political  and
 social  also  and  above  all,  at  present
 the  nation  ४  facing  a  _  serious
 crisis  of  morality.

 I  would  like  to  discuss  the  prevailing
 economic  crisis  at  length  in  my
 speech.  The  Government  has  taken
 certain  steps  in  this  regard  and  the
 on  gomg  discussion  is  to  ascertain
 whether  the  steps  taken  by  the  Go-
 vernment  are  right  or  wrong  Take
 for  instance  devaluation  of  rupee,
 which  has  been  done  in  two  instal-
 ments  It  appears  as  if  something
 has  been  done  surreptitiously,  gold
 hus  been  sent  abroad  and  that  too
 in  instalments  and  in  such  ०  manner
 that  as  if  it  is  being  smuggled  out  or
 heing  sent  =  stealthily.  Was  all  this
 necessary?

 My  submission  is  to  have  a  discus-
 sion  on  the  issue  of  devaluation  of
 rupee  to  find  whether  the  move  was
 right  or  wrong.  But  the  basic  ques-
 tion  is  as  to  how  such  ०  situation
 arose  that  we  had  to  resort  to  deva-
 luation  of  rupee.  Why  and  how  the
 country  was  pushed  towards  an  eco-
 nomic  crisis  which  compelled  us_  to
 devalue  the  rupee,  sell  our  gold  and

 Priel
 desperate  efforts  to  get  foreign

 aid.

 The  hon.  President  has  made  a
 cursory  mention  of  this  issue  in  his
 Address  He  has  said  that

 15.35  hes.

 (MR.  SPRAKER  in  the  Chair}

 [Lugttsh]
 “The  Government  recognises  that
 the  country  is  m  the  midst  of  an  eco-
 nomic  crisis  of  unprecedented  magni-
 tude  ।  has  been  living  beyond  its
 means  and  adopting  soft  options.  We
 have  been  over-taken  by  events”.

 (Transtation]
 further  he  says
 [English]

 “The  country  must  prepare  itselt  to
 take  hard  and  unpleasant  economic
 decisions  ”

 [franslation]
 Our  expenditure  exceeds  our  earn-

 ings  How  it  happened  and  what
 made  us  reach  this  state?  Were  ouc
 poles  faulty  or  they  were  not  im-
 plemented  properly  or  did  we  hand
 Ovet  our  economy  in  the  hands  o
 such  persons  for  whom  the  interest  of
 the  nation  was  not  important

 Execuse  me  tor  being  harsh.  Alter
 all  the  pohcies  that  have  been  formu-
 lated  will  Icad  the  country  to  total
 bankiuptcy.  Could  it  not  be  perceiv-
 ed  before  hand?  All  mght,  our
 country  is  democratic  and  democracy
 1५  prone  lo  a  certain  degiee  of

 popu: larism  but  popularism  of  a  very  Jess
 magnitude  “  we  run  after  the  means
 and  totally  ignore  the  way  of  achiev-
 mg  it  mm  that  case  we  should  realize
 that  we  have  the  deficiencies  some-
 where.

 ।  know  that  this  15.0  not  the  right  time
 for  allegations  and  counter  allegations.
 The  Prime  Minister  is  not  present  in
 the  House  During  the  course  of  his
 discussions  regarding  crisis  he  com-
 mented  on  the  work  done  by  the  pre-
 vious  two  Governments  but  he  has
 nol  made  any  comments  on  the  work
 done  by  his  party’s  Government  which
 ruled  before  them.  That  should  also
 be  mentioned.  After  all  among  the
 previous  Governments  Shri  V.  P.
 Singh's  Government  remained  in
 power  for  a  very  short  time  and  the
 Chandra  Shekhar  Government  ruled
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 with  the  support  of  Congress  and  en-
 joyed  power  as  long  as  Congress  ex-
 tended  its  support.  It  is  true  that
 Shri  Chandra  Shekhar  took  some  im-
 portant  and  bold  steps.  If  my  infor-
 mation  is  correct  then  according  to  it
 after  assuming  the  post  of  Prime  Mini-
 ster  when  Shri  Chandra  Shekhar
 called  the  officers  and  asked  them
 about  the  reason  behind  the  prevail-
 ing  situation  in  the  country,  then
 reply  was  that—

 [English]
 now  the  situation  cannot  be  retrie-
 ved.

 (7  ranslation]
 Did  the  officers  heve  no  role  im
 this?  Are  the  formulators  of  ।  the
 policies  not  to  be  blamed?  ‘aking
 debits  indiscrectly  and  spending  it
 indiscitminately  has  brought  the  coun-
 try  on  the  veige  of  economic  crisis
 and  as  such  this  tssue  should  be
 seriously  discussed.

 Now  we  are  approaching  ।  MF.
 for  financial  assistance.  On  what
 conditions  and  the  «amount  of  the
 loan  we  propose  to  take  and  what  are
 the  conditions  imposed  m  the  case  of
 those  loans  that  we  have  taken  =  till
 date  The  other  day,  my  colleague
 Shri  Indrajit  Gupta  had  raised  ।  this
 question.  ।  have  also  gone  through
 the  reply  given  by  the  hon.  Prime  Mi-
 ister.  He  is  not  prepared  to  divulge
 the  conditions.  What  does  I.M.F.
 expect  from  us  and  to  what  extent  aie
 we  prepared  to  accept  their  condi-
 tions?  Mr.  Speaker,  Sir  ।  urge  that
 the  copies  of  the  correspondence  bet-
 ween  the  present  Minister  of  Finance.
 officials  of  I.M.F.  and  Managing
 director  should  be  Jaid  on  the  table
 of  the  House.  Copies  of  the  corrtes-
 pondence  relating  to  the  agreements
 made  between  the  former  Ministers

 Finance  of  the  previous  two  Go-
 vernments  and  the  I.M.F  should  also
 be  laid  on  the  Table  of  the  House.
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 We  expect  the  countrymen  to  dra-
 stically  cut  expenses  to  make  sacri-
 tices  and  bear  the  burden  of  new
 taxes.  The  country  has  immense
 power  of  tolerance,  I  am  not  prepared
 to  believe  that  at  the  time  of  any
 crisis,  the  countrymen  will  not  rise
 to  meet  the  situation.  They  will  stand
 by  the  country  not  because  of  this
 Government  but  because  they  love
 their  country  and  have  a  deep  sense
 ot  patriotism.  They  are  in  favour  of
 »iteguading  the  self  respect  of  the
 country.  But  if  we  wish  to  ask  for
 the  suppoit  of  the  masses  it  is  very
 important  to  win  the  confidence  of
 the  poor  who  are  in  majority.  Is_  it
 not  essential  to  take  this  House  jnto
 con{jilence?  What  is  the  necessity  to
 send  gold  in  this  manner,  what  condi-
 tions  are  being  imposed  by  the  I.M.F.
 and  what  is  need  to  conceal  it?  But
 itis  very  unfortunate  that  we  are
 being  kept  in  the  dark.  (dnterrup-
 nuons)  Mr.  Speaker,  Sir,  we  are  sup-
 posed  to  return  the  amount  of  the
 loon  that  we  have  taken.  1  would
 like  to  know  the  total  amount  that  is
 to  be  repaid  in  the  next  ten  years
 veir-wise.  The  country  and  this
 House  should  be  informed  about  ।
 ani  we  are  keeping  it  confidential!
 from  our  people  and  even  keeping
 the  House  in  the  dark.  But  the  thirty
 representat:  ८  countries  of  the  1M  F.
 aie  well  aware  of  the  entire  situation
 How  much  loan  the  Government  has
 taken  and  why  it  became  necessary
 to  take  commercial  loan?  What  was
 the  need  to  take  short-term  Joan  and
 the  reasons  tor  taking  this  loan?

 on  President's  Address

 As  per  my  information  State  Bank
 has  also  taken  loan  from  I.M.F.  21-
 though  State  Bank  should  not  come
 into  the  picture  so  far  as  foreign  cre-
 dit  is  concerned  because  financial
 assistance  from  any  foreign  source
 should  be  sought  through  the  Reserve
 Bank  of  India  only.  As  such  how
 State  Bank  was  involved  in  it?  There
 is  no  discussion  on  the  amount  of
 Joan  taken  by  private  companies,  Pu-
 blic  undertakings  and  Defence,  Loans
 ate  taken  lor  Detence  purposes  also.
 What  is  the  total  lability  and  the
 terms  and  conditions  of  the  loan  are
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 fever  disclosed.  What  1s  the  inten-
 tion  of-  the  Government  behind  it.  1
 would  like  the  Government  to  take
 the  House  into  confidence.

 Mr.  Speaker,  Sir,  we  ure  very  much
 worried  as  to  how  this  loan  will  be
 repaid.  Our  new  Minister  of  Fin-
 ance  is  getting  weaker  day  by  day  on
 account  of  it.  He  has  ulready  a  weak
 constitution  and  now  this  problem  is
 torturing  him  day  and  night.  I
 know  that  he  is  not  a  shrewd  politi-
 cian  as  he  has  entered  11  this  atoms-
 phere  recently.  I  will  not  be  surpri-
 sed  if  |  am  told  that  he  is  having
 sleepless  mghts.  he  is  losing  weight
 day  by  day  but  the  share  markets  ot
 the  country  are  flourishing  by  leaps
 and  bounds.  ‘The  manner  in  which
 the  prices  of  shares  shot  up  and  to
 what  level  it  implies  that  there  is
 ao  dearth  of  wealth,  earned  through
 honest  means  in  this  country.  On  one
 nand  the  prices  of  shares  of  con
 y.anies  are  rising  sky-high  and  on  the
 other  hand  it  1५  an  irony  that  the
 country  is  facing  acute  tinancial  crisis.

 1  hold  the  view  that  the  idea  of  libera-
 ising  economic  measures  has  played
 sts  role  and  the  result  is  that  the  capi-
 tal  is  coming  out  and  people  are
 eager  to  join  the  main  stream.  Per-
 baps  they  were  looking  for  encourage-
 ment.  But  there  exists  a  paradoa  in
 Jur  economy.  1  want  the  Minister  of
 finance  or  the  Prime  Minister  to  clear
 all  ambiguities  in  regaid  to  this  issue

 Mr.  Speaker,  Sir.  as  ।  bave  said  ear-
 lier  that  there  is  no  dearth  of  capital.
 talent  and  man  power  in  this  country.
 Perhaps  there  has  been  some  defici-
 ency  in  running  the  administration  of
 the  country.  there  has  been  some  flaws
 in  it.  The  Indians  who  go  abroad
 make  themselves  affluent  and  they
 make  a  vital  contribution  in  making
 that  country  prosperous.  Many
 Indians  migrated  to  America  us  far-
 mers,  professionals.  and  small  tra-
 ders.  They  have  reached  the  stage
 where  they  have  the  capacity  of  earn-
 ing  50  billion  American  dollars  and
 they  have  earned  the  same.  Local
 people  of  Britain  are  jealous  of
 Indians  settled  there.  ।  Wherever

 Motion  of  Thanks  ASADHA  27,1913  (SAKA)  on  President's  Address  3

 tudians  go  they  try  their  utmost  to
 earn  money  and  they  achieve  great
 success.  But  it  seems  that  the  mo-
 ment  they  come  to  this  country  their
 talent  is  blunted.

 We  are  struggling  against  our  defi-
 cit  economy.  In  my  opinion  if  poli-
 cles  are  changed  condition  of  the
 country  can  improve.  For  that  we
 will  have  to  make  a  new  __  beginning.
 For  new  beginning  it  is  necessary  that
 leader  should  have  clean  record.  Go-
 vernment  official  should  be  account-
 able  and  the  industrialists  should  be
 asked  to  eirn  only  reasonable  profits.
 They  should  not  be  allowed  to  make
 excessive  profit.

 Mi.  Speaker.  Sir,  |  am  not  among
 those  who  immediately  become  defen-
 sive  whenever  the  name  of  IMF  is
 mentioned.  IME  is  not  something
 ‘ike  a  bug  bear  India  is  an  ancient
 ind  a  vast  country.  It  is  not  possible

 for  anyone  to  purchase  India.  When
 Shri  Chandra  Shekhar  was  our  Prime
 Minister  1  had  said  that  nobody  can
 purchase  the  Prime  Minister  of  India
 and  |  am  prepared  to  repeat  the  same
 for  the  present  Prime  Minister  100.
 Ihe  Piime  Minister  of  this  country

 is  an  clected  representative.  It  is  im-
 material  whether  he  is  elected  by  a
 majority  or  a  minority  but  it  is  a  tact
 that  he  is  the  Prime  Minister  of  this
 ‘ountiy  and  nobody  can  purchase

 him.  If  he  sells  himself,  that  is  diffe-
 rent  thing.  But  it  is  not  possible  for
 IMF  to  purchase  us.  IMF  cannot
 swallow  such  a  big  country.

 (English)
 SHRI  NIRMAL  KANTI  CHAT-

 TERJEE  (Dum  Dum):  But  this
 happened  in  Japan.

 (Trenslation]
 SHRI  ATAL’  BIHARI-  VAJ-

 PAYEE:  If  conditions  are  being
 laid  down  we  have  every  right  to
 analyse  the  merits  and  demerits  of
 these  conditions.  It  is  not  proper  on
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 our  part  to  feel  frightened  whenever
 the  name  of  IMF  is  mentioned.  Mr.
 Speaker,  Sir,  it  is  not  that  wealthy
 countries  in  the  world  are  very  much
 anxious  to  invest  in  India.  Actually,
 they  have  a  number  of  other  better

 opportunities.
 The  fact  is  that  peo-

 ple  lose  their  senses  as  soon  as  they
 disembark  on  an  Indian  Airport.  After
 all  they  have  the  market  of  Soviet
 Russia,  Communist  China  and  Eas-
 tern  Europe  which  need  investment
 and  they  are  offering  attractive  condi-
 tions.  It  is  true  that  we  had  a  bitter
 experience  of  East  India  Company.
 But  if  country  does  not  act  with  self
 vonfidence,  it  would  be  very  difficult
 for  us  to  overcome  this  crisis.

 Mr.  Speaker,  Sir,  there  are  thiee
 aspects  of  the  present  probiem  of
 foreign  exchange.  The  first  is  the
 smuggling  of  gold  on  ऑ  large  scale.
 On  July  12.  1991.0  the  Minister  of
 State  of  Finance  told  the  Parliament
 that  the  Custom  department  had  sviz-
 ed  about  2926.0  kg  gold  1.e.  about
 3  tonnes  of  gold  worth  Rs.  102  crores
 from  January  to  June  and  everybody
 knows  that  only  two  or  two  and  a
 half  per  cent  of  the  total  gold  smugg-
 led  into  India  is  seized.  We  can  guess
 from  it  as  to  how  much  gold  is  being
 smuggled  into  the  country.  Accord-
 ing  to  our  estimate  it  is  200  tonnes
 every  year.  During  the  last  ten  years
 from  1981-82.  to  1990-91  the  price  of
 gold  has  been  about  Rs.  36  crores  per
 tonne.  It  means  that  gold  worth
 about  Rs.  7200  crores  was  smuggled
 into  the  country  during  the  last  ten
 years  and  which  comes  to  about  36
 billion  US  dollars.

 Another  aspect  of  the  foreign  ex-
 change  crisis  is  over-invoicing.  The
 Government  has  come  forward  with
 a  number  of  proposals  of  economic
 reforms.  but  nothing  concrete  has
 been  put  forth  by  Government  in  this
 regard.  We  took  loan  from  foreign
 countries  to  meet  the  immediate  crisis.
 That  is  all  right.  But  what  will  hap-
 pen  in  future?  How  can  we  guarantee
 that  the  country  will  not  retread  the
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 measures  should  also  be  taken.

 Mr.  Speaker,  Sir,  we  smport  plants,
 equipments,  spare  ts  and  raw-
 material  for  industrialisation.  During
 1980  to  82  and  1990  to  91  we  import-

 ed  plants,  equipments  and  raw  ma-
 terial  worth  Rs.  2  Lakh  crores  and
 29  thousand  640  crores.  Generally,
 it  18  believed  that  importers  indulge
 in  10  per  cent  over-invoicing.  The
 Commission  taken  in  the  arms  deal
 is  also  a  part  of  this  over-invoicing.
 ।  have  consulted  the  industrialists,  ten
 per  cent  is  not  a  high  amount.  But
 at  this  rate  of  10  per  cent  we  left
 about  Rs.  22  thousand,  964  crores  in
 foreign  countries  during  the  last  ten
 years  Which  comes  to  about  11.4
 billion  U.S.  dollars.

 ‘Third  aspect  ७5  that  of  under-
 invoicing.  We  export  commodities.
 During  1981-82  and  1990-91  we  ex-
 ported  commodities  worth  Rs.  1  lakh
 57  thousand  655  crores.  Generally  it
 1s  believed  that  the  exporter  deposits
 10  per  cent  on  an  average  of  his  ex-
 port  in  foreign  countries.  However,
 some  exporters  are  only  for  name  sake
 while  some  one  are  genuine.  If  we
 accept  that  five  per  cent  under-invoic-
 ing  is  done  then  the  deficit  comes  to
 Rs.  7  lakh  8  thousand  883.0  crores.
 which  is  3.9  billion  US  dollars.  It
 means  that  we  paid  about  1  lakh  2
 thousand  845  crores  because  of  _  this
 defective  system.  J]  agree  that  in  this
 process  recycling  of  money  takes
 place.  Suppose  we  allow  a  margin of  25  per  cent  on  account  of  it  even
 then  that  money  comes  to  about  39
 billion  U.S.  dollars.  If  the  decades
 of  50  to  70  are  included  then  the
 amount  comes  to  56_  billion  dollars.
 This  should  be  checked.  If  we  fail
 to  check  it  and  continue  to  meet  our
 immediate  requirements  by  taking
 loan,  then  we  may  get  immediate  re-
 lief  but  we  will  entangle  ourselves
 badly  in  this  crisis  again.
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 At  present  we  have  not  to  face
 elections  and  there  is  sufficient  black
 money  in  the  country  for  the  purpose.
 About  Re.  90.000  crores  of  black
 money  is  generated  every  year.  That
 day  during  the  Question  Hour  it  was
 said  that  one  cannot  fight  election
 with  black  money  The  President  in
 his  Address  has  referred  to  the  ways
 to  eliminate  black  money  But  its
 generation  should  be  stopped.  Many
 schemes  and  proposals  are  being  put
 forth  to  bring  the  black  money  into
 circulation  and  suggestions  are  being
 made  about  the  purposes  for  which  it
 should  be  used.  However.  JI  would
 not  like  to  go  into  the  detail.  I  am
 not  talking  of  black  money  at  the
 moment.

 We  will  have  to  think  how  the
 smuggling  of  gold,  under-invoicing
 and  over-invoicing  should  be  checked.
 A  suggestion  in  regard  to  issuing  gold
 bonds  has  been  made.  The  Govern-
 ment  can  issue  bonds  or  take  other
 measures.  There  is  a  great  demand
 of  gold  in  the  country  despite  the  fact
 that  due  to  her  weakness  for  golden
 deer,  Sita  was  abducted.  Now  Sita
 has  been  elected  to  the  Parliament
 and  Ravana  is  also  there  and  there  is
 no  fear  of  abduction.  The  truth  15
 that  the  BJP  has  brought  Sita  and
 Ravana  together.  This  should  not
 create  any  confusion  in  the  ‘Banar
 Sena’  sitting  opposite  us.

 Love  for  gold  is  always  very  strong
 and  people  require  some  gold  for  do-
 mestic  purposes.  Measures  should
 be  taken  to  ensure  that  they  are  not
 forced  to  meet  their  requirements
 through  smuggled  gold.  Many  pro-
 posals  have  been  made  in  this  respect
 More  sugeestions  and,  even  sugges-
 tions  to

 bring
 about  basic  changes  can

 be  made  if  the  Minister  of  Finance  so
 desires.

 Suggestions  to  check  under-invoic-
 ing  Or  over-invoicing  can  also  be  given
 As  for  instance  in  regard  to  import
 over-invoicing,  the  ।  representatives
 of  industry  and  finance  should  be
 called  and  directed  to  find  out  the
 rates  of  plants,  equipment,  spares  and

 raw-material  etc.  in  the  international
 market.  They  should  contact  the
 foreign  chambers  and  publish  the
 price  list  regularly.  A  constant  watch
 should  be  kept  on  the  prices  of  plants
 and  spares  being  imported.  I  think  it
 can  be  checked  to  a  great  extent.  No
 efforts  have  been  made  so  far  in  this
 regard.  We  can  seek  the  cooperation
 ot  foreign  chambers  and  can  also
 invite  quotations  from  authorised
 dealers  by  contacting  them.  Some
 are  of  the  opinion  that  it  can  give  rise
 to  corruption.  If  the  persons  involv-
 ed  are  dishonest  they  will  find  out
 loopholes,  despite  bringing  about  lot  of
 improvement  in  the  system.  I  do
 not  assume  that  people  in  our  country
 are  corrupt  or  dishonest.  We  should
 have  faith  in  the  honesty  of  the  citizens
 of  the  country.  We  should  encourage
 them,  we  should  provide  opportuni-
 ties  to  them  and  see  that  they  are  not
 forced  to  take  wrong  steps.

 There  is  also  a  suggestion  to  check
 export  under-invoicing.  A  foreign
 consultant  concern  can  be  appointed
 to  assess  the  cost  and  the  market  price
 of  the  commodities  being  purchased
 ‘ton  us.  This  should  be  done  at  re-
 gular  intervals.  Exporters  should  be
 made  to  export  their  goods  at  actual
 prices

 Other  developing  countries  are  aleo
 facing  the  similar  problem  of  under-
 invoicing  in  export  and  over-invoicing
 ia  import.  Indonesia  is  our  neigh-
 bouring  country.  They  have  entrust-
 ed  the  entire  responsibility  to  look
 iter  the  customs  of  their  country  to

 a  Swiss  company.  I  am  not  advocat-
 ing  its  case.  But  they  have  taken
 auch  a  step.  ।  only  want  the  Govern-
 ment  to  take  immediate  measures  to
 check  bungling  of  fureign  exchange
 which  may  enable  the  Government  to
 save  fifty  million  dollars.

 International  situation  has  changed.
 It  has  become  more  difficult  for  the
 developing  countries  to  get  assistance
 from  the  West.  We  should  under-
 Stand  this  fact.  Not  many  days  have
 passed  when  in  December.  90  a  Ger-
 man  professor  named  Hatmat  Plsane
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 had  visited  Delhi.  He  delivered  a
 lecture.  1  had  chance  to  go  through
 tt.

 16.00  here.
 He  spoke  very  bluntly  and  these  blunt
 things  are  a  challenge  as  well  as
 a  warning  to  us.  It  is  true  that  he
 referred  to  those  countries  which  get
 aid.  But  we  should  understand  what
 he  wanted  to  convey.  I  quote  him:

 16.00  hrs.

 “But  this  aid  will  be  characterised
 by  conditionality.  It  will  be  extended
 under  rather  severe  conditions  because
 the  South  no  longer  has  the  option
 of.  threatening  to  change  allegiance
 from  one  power  bloc  in  the  North  to
 the  other.  The  arguement,  if  you  do
 not  give  us  aid  on  the  terms  we  want,
 we  will  get  it  from  elsewhere,  will  not
 longer  be  operative.”

 [Translation]
 It  is  a  sort  of  hidden  warning  to
 the  developing  nations.  Now  you
 have  no  other  option  and  you  will
 have  to  come  to  us.  It  is  true  that  we
 are  not  getting  aid,  rather  we  are
 concentrating  on  trade.  It  is  8150
 true  that  we  took  loan  and  we  are
 paying  it  in  instalments.  There  may
 be  difference  of  opinion  over  the  way
 gold  was  mortgaged.  However,  the
 whole  country,  including  all  of  us,
 would  like  that  the  country  should
 pay.  the  instalments  of  the  loan  at
 every  cost,  We  would  have  every

 tight,  to  ask  as.to  why  the  situation
 was  allowed  to  be  deteriorated  to  this
 extent,  We  would  also  want  that
 such.  a  situation  should  not  arise  in
 future.  But  it  should  not  be  taken
 that  we  can  make  the  country  self-
 reliant:  only  through  words  but  vir-
 tually  rejecting  it  in  practice.  if  the
 assistance  or  aid  sits  the  interests  of
 the  country  we  should  accept  it.  other-
 wise  we  should  reject  it.  Besides  we
 shodhd  create  confidence  and  deter-
 ‘mination  among:the.people.  When  I
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 Suggested  setting  up  a  National  Go-
 vernment.  my  friend  Shri  Indrajit
 Gupta  said  about  that...

 SHRI  INDRAJIT  GUPTA  (Mid-
 napore):  Whatever  you  said  in  the
 House,  has  been  reported  in  my
 name.

 SHRI  ATAL  BIHARI  VAJPA-
 YEE:  They  also  want  that  you  and
 we  should  cooperate.  Mr.  Speaker,
 Sir.  it  is  good  that  the  Government
 has  won  the  Confidence:  vote.  It  is
 a  matter  of  happiness.  But  Shri
 Advani  also  pointed  out  in  his  speech
 as  to  how  long  will  this  arrangement
 Jast  on  day-to-day  basis.  ।  is  just
 like  digging  the  well  everyday  and
 drinking  watcr.  There  should  be
 some  permanent  arrangement.  The
 country ‘is  facing  crisis  and  I  agrec
 with  hon.  Prime  Minister  that  even
 if  he  had  full  mandate  he  would  not
 have  been  able  to  solve  it  single  han-
 dedly.  I  do  not  want  to  go  into  the
 details  of  the  crisis  that  the  country
 is  facing  today.  I  would  like  to  con-
 fine  myself  only  to  the  economic
 crisis.  The  country  is  in  a  war  like
 Situation.  1  am  not  saying  war  situa-
 tion  but  war  like  situation  and  that
 situation  is  even  more  dangerous  than
 war.  The  enemy  is  known  and  well
 identified  in  a  war  but  here  it  is  as-
 suulting  us  from  behind  the  curtain.
 We  are  in  deep  economic  crisis.
 There  is  political  instability  in  the
 country  and  =  therefore,  the  people
 should  rise  to  the  occasion  and  re-
 solve  to  stand  united.  All  of  us
 should  help  in  creating  this  national
 resolve,  But  this  cannot  be  cone  by
 keeping  the  opposition  in  the  dark.
 We  should  be  taken  into  confidence
 and  the  people  of  this  country  should
 also  be  taken  into  confidence.  If
 this  Government  works  on  these  lines,
 fam  sure  that  we  can  overcome  this
 crisis.

 [English]
 MR.  SPEAKER:  1  have  receiv-

 ded  a  letter  from  the  Finance  Minis.
 ter.  He  has  sought  time  to  make. a
 Suo  mOtu  statement  at  4.45  P.M.
 Now,  Shri  Rajesh  Pilot.  te
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 [Translation]

 THE  MINISTER  OF  STATE  OF
 THE  MINISTRY  OF  COMMUNI-
 CATIONS  (SHRI  RAJESH  PILOT):
 Mr.  Speaker.  Sir,  being  called  10
 speak  after  Shri  Atal  Bihari  Vajpayee
 ts  in  itse’f  as  big  a  problem  85.  the
 ome  being  faced  by  the  country  on
 which  he  was  speaking.  1  was  just
 now  thinking  that  since  1980  when  I
 entered  politics  I  have  heard  many
 son.  Members  and  today  after  12
 years  ।  have  come  to  realise  that  th
 art  of  oratory  is  ह  must  in  this  coun-
 try.  ।  i  immaterial  whether  werk

 dome  or  not  dene.  The  example
 is  before  us.  Atalji  must  not  have
 achieved  even  a  fig  through  his  spee-
 ‘hes  during  the  last  25-30  years,  He
 raised  2-3  major  issues  and  thrust  ihe
 sntire  blame  of  the  crisis  on  our  2}
 day  old  Government.  Mr.  Speaker.
 Sir,  when  we  left  power  in  November
 (९0,  what  wes  the  condition  of  the
 cemntry  at  that  time  That  is  on  re-
 cord.  ।  am  not  adding  anything  frora
 mv  side.  |  weuld  ह  [  draw  the
 attention  of  the  House  to  the  condi-
 tion in  1e.  1991  when  we  took  over
 power.  The  ?rrre  Minister  has
 mentioned  everytning  आ  his  sneech.
 We  are  trying  to  follow  in  and
 snirit  and  drawing  inspiration  from
 whatever  the  hon.  Prime  Minister
 has  said  in  his  speech  on  the  Con-
 fidence  Motion.

 । re  lier

 When  we  left  Government  in  1989
 the  industrial  growth  had  touched  an
 all  time  high  level  cf  8  per  cent  and
 ह  was  so  after  almost  20  years.  After
 the  constant  efforts  of  20  years  if  had
 gone  unto  8.8  per  cent.  Agricultural
 production  touched  177  million  tonne
 mark  whereas  in  1985  it  was  just  133
 million  tennes.  This  is  not  my  te-
 port.  but  it  is  the  Government  report
 which  was  submitted  by  a  close  friend
 wf  Shri  हिंदू,  Shri  Devi  ।०..  ।  1.0 11.0
 Deputy  Prime  Minister  anc  Minister
 of  Agriculture.  ।  has  been  men-
 tioned  in  that  report  that  the  1987
 drought  was  the  worst

 eee
 of  this

 century  and  Government  faced  it
 hravely  and  helped:  ine  people.  That
 1९  the  report  submitied क  Govern-
 ment  supported  by  him.  That  is

 17 नन!  1 ५५४९[३/५१
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 what  the  then  Deputy  Prime  Minister
 said.  When  it  came  to  Confidence
 Motion  a  mention  was  made  that
 there  is  poverty  in  the  country  and
 that  too  51-52  per  cent.  No  Mem-
 ber  or  a  responsible  citizen  would  like
 -म  there  should  be  poverty  in  the
 country.  The  Congress  Party  at
 least  made  some  efforts  in  this  direc-
 tion  and  raised  the  slogan  of  (जा 0
 Haiao’.  We  made  efforts  also  र
 this  regard.  1  will  give  the  figures

 When  a  slogan  is  rar
 also  done.

 iso  on.
 sed  work  is

 -
 ब

 511.0  51011.0  दि
 1 हश्प्राीलड  claimed  in  a  report  of  year
 (989-99  that  डी  cont  im
 1e  country  are  iiving  below  the

 fine.  He  applied  a  wrong
 formula  i  stead  of  the  formula  pre-
 nared

 by  Planning  Commission
 which  savs  that  a  person  having  less
 than  Rs.  6000  or  Rs.  6400  as  annual
 meome  would  be  treated  as  living
 below  the  poverty  line.  Shri  George
 Fernandes  prepared  his  own  formula

 d  raised  the  limit  to  Rs.  10,000  on
 his  own.  ॥  we  go  by  individuai
 formulas  the  meeeoe  can  still  in-
 'फिट,  The  Cneration  Research

 Group  said  that  according  to  their
 saeed  on  Planning  Commis-

 sion’s  formula
 here

 were  oei  27.5
 per  [et  people  ris  below  the  po-
 verity  line  in  1920-  90.  it  is  a  matter
 of  serious  concern  and  we  want  that
 povertv  should  be  removed  from  this
 eountry.  ४e  are  making  untiring
 ही पा [घ  मंत  direction  and  paying

 1111.0 11031.0  र  (

 o

 while  Aeo  it  was  stated
 coming  of  Congress  (1)

 situation

 ९  litile
 that  with  the
 io  power,  unemployment
 has  «worsened.  |  dठ  not  refute  काटन
 valence  of  unemployment  in  the
 country,  but  at  least  da  not  ।  127८

 us  in  this  direc-
 was  done

 the  efforts  made  by
 ficn  to  the  ground,
 during  tenure,  but  now  at
 least  we  are  makine  ।  efforts.  Dur-
 ig  1985-90  the  (1)  Gov-
 ernment  not  only  achieved  the  tar-
 get  of  generating  2450  11111] 017  man
 days,  01  generaied  3452  million

 agree  that  the  figures days.  !
 2rere  We  created dey  remain  on
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 3492  million  man  days  There  can
 be  margin  of  error  between  2  per
 cent  to  5  per  cent,  but  definitely  peo-
 ple  got  employment  and  benefits  of
 new  schemes  did  reach  even  villages
 and  every  corner  of  the  country  This
 was  the  situation  when  we  made  over
 the  charge

 Su,  today  Shri  Vajpavee  =  ratsed
 the  issue  of  Gold  and  country’s  eo-
 nomic  conditions.  but  Sir  1  want  to
 know  when  the  Congress  (f)  Govern-
 ment  bowed  out  of  office  in  =  1989,
 what  was  the  position  of  foreign  ex-
 Change  reserves  at  that  time

 SHRI  RAM  VILAS  PASWAN
 (Rosera)  How  much  was  the  fo-
 reign  debt?

 SHRI  RAJESH  PILOT  ।  am
 coming  to  that  point  aso  When  we
 left  the  power  the  foregn  exchange
 reserve  was  ८  6605.0  crores  hut  on
 our  commy  back  to  power  it  was
 only  Rs  2500.0  crores  ।  Shri  Vajpsyee
 holds  us  respons'ble  fo  it  then  it  1५
 injustice  with  us  When  we  went  out
 of  power  the  foreign  exchange  re
 serve  was  Rs  6605  crores  but  the
 present  position  1s  before  the  House
 and  the  House  1s  well  aware  of  it
 With  the  assumption  of  power  now
 the  responsthility  has  been  shifted
 to  us  We  have  lost  National  cr  di-
 bility  Sir,  you  will  agree  with  me
 that  there  15  a  saying  in  the  countrv-
 side—that  as  lone  as  credibility  15
 there,  even  m  the  midst  of  poverty
 trade  of  lakhs  of  runees  cau  be  done
 but  if  credibility  1s  lost  even  crores
 of  ripees  have  no  worth  Our  credi-
 bility  has  suffered  but  who  15  resnon-
 able  for  11?  Whv  should  IT  blame
 Shri  VP  Singh  During  his  regime
 of  one  and  a  half  vear,  ।  believe  the
 Government  could  function  smoothly
 for  only  3  months  from  November
 to  January,  as  per  the  newsnaner  re-
 ports  In  January  Shri  Atal  insti-
 gated  Shri  Devi  Lal  and  ।  do  not
 know  what  prompted  him  to  tread
 &  different  path  and  with  the  result
 two  Prime  Ministers  started  func-
 tloning  fram  Februarv§  The  people
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 ot  the  country  know  the  cogditions
 prevatlag  m  the  country  at  that  time
 What  1  read  im  the  newspapers,  if  ।
 stand  corrected,  thut  in  reality  you
 were  running  th:  Government  from
 behind  the  curtam  Everyday  in  the
 evening  a  list  of  demunds  was  sub-
 mitted  and  they  were  cc  mpelled  to
 accept  those  demands  They  were
 afraid  of  revolt  Therefore,  I  do  not
 blame  the  then  Government  As  per
 the  newspaper  reports  the  Govern-
 ment  was  ficing  a  crisis  but  some-
 how  it  way  running  Mr  Vajpayee,
 believe  me  my  Government  does
 not  believe  in  ciy-to-day  baigaim-

 ra
 on  President’s  Address

 ing  We  will  run  the  Government
 without  entering  into  any  kind  of
 bargain

 SHRI  RAM  VIIAS  PASWAN
 Chioping  please

 SHRI  RAJESH  PILOT  Mr  Vaj-
 payee  rassed  the  sssue  of  clandestine
 dealings  In  this  matter  Atal  15
 more  experienced  than  me  More-
 over  ।  am  younger  than  him.  Be-
 sides  ।  am  an  ex-service  man  T  have
 littfe  waith  in  covertness  and  strongly
 beleeve  in  openness  which  I  learnt
 durine  my  tenure  +  the  Armed  For-
 ces-  1  clearly  understand  what  1  am
 domg  You  need  not  to  worry  about
 our  dealings

 Su,  the  policies  of  the  Govern-
 ment  are  outlined  im  the  President’s
 Address  All  the  policies  with  de-
 tails  cannot  be  given  in  the  Presi-
 dent’,  Address  The  Government
 tried  to  make  a  brief  announcement
 of  the  steps  proposed  to  be  taken  to
 improve  the  economic  conditions  pre-
 vailing  in  the  country  Secondly,  my
 partv  stionely  feels  that  till  the  living
 standard  of  rural  and  nour  people
 dovs  not  improve  the  country  also
 cannot  progress  All  the  policies  of
 the  Government  are  aimed  at  im-
 proving  the  lot  of  80  per  cent  people
 of  the  country  How  can  the  con-
 ditions  of  peovle  of  thé  country  -
 improved’?  The  Government  hes
 come  out  with  clear  details  ०  the
 proposed  pohcies  likely  to  be  is
 for  tackling  agricultural,  » be irrigati



 253.0  Motion  of  Thanks  ASADHA  27,  1913.0  (SAKA)  on  President’s  Addriss

 wmduatrial  and  edpcational  probiems
 the  country  15  tacing  Touday  in  the
 mornitg  Mr  Chandrajeet  raised  the
 wseue  Of  reservations  for  the  back-
 ward  ¢lasses  Sir  the  approacn  ot
 my  party  towards  tnis  issue  1५  quite
 clear  A  few  months  ago,  Mr  Chan-
 drajeet,  was  in  the  Congress [1)  and
 both  of  us  used  to  meet  the  late
 Prime  Minister  Shir  Rays  Gandhi
 who  had  categorically  stated  thit  he
 had  full  sympathy  with  =  the  back-
 ward  classes  and  hus  party  wus  also
 determined  to  implement  the  policies
 related  to  backward  classes  Still  our
 policies  are  clear  =  (Interruptions

 SHRI  RAM  VILAS  PASWAN
 Then  why  there  15  dill  rete  of  opi
 nion  on  this  issue  in  the  (  rbinet

 SHRI  RAJESH  PILOT  On  tis
 issue  we  have  no  difference  of  001
 nion  The  difference  1५  thet  vou  in-
 terpret  in  your  own  wiy  We  stick
 to  our  policies  and  are  determined
 to  provide  reservations  to  the
 backward  classes  We  have  made
 our  stand  clear  both  imside  and
 outside  the  House  ।  was  discussing
 this  issue  outside  with  someone  and
 ।  made  1  clear  to  him  th  t  the  bene-
 fit  of  reservation  must  first  zo  to
 the  most  needy  in  the  backward
 c'asses  category  uring  a  discus-
 sion  =o  with  Mr)  Paswan  o1  this
 wsue,  ।  said  to  him  that  thouga,  I
 also  bélonged  to  backward  classes,
 yet  I  wanted  that  reservation  to  back-
 ward  classes—wheth.r  it  wis  श्व
 or  259,  or  30...  must  first  be  given
 to  the  ,poorest  among  the  backward
 clasaes.'  Today  my  son  ७  not  m
 so  म  need  of  reservation  but  its
 benefits  must  go  to  the  son  of  that
 persoa.  who  lives  ina  village  and
 -  reads  in  the  light  of  a
 hurncdne  temp.  Why  15  the  reser-
 vstibg  given  to  those  who  are
 living  mm  airconditioned  houses  This
 was  af  example,  ।  quoted  to  him

 w

 CHA  -  JEET  YADAV
 |  ह  y  eservation  dees  not
 meni  to  whom  4  should  be  gi-
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 ven  a1  to  whom  tt  should  not  0.  gr
 ven  It  means  the  participation  in
 power  52  per  cent  population  of
 our  country  is  Ou!  111]  and  educa-
 tlonaily  backwaid,  bur  leservation
 has  not  been  made  for  them  in  any
 sphere  So  the  question  ७  of  only
 Pirtiiprtion  in  power  ।  Rrservation
 does  not  mean  all  that  .ou  have

 tated  (daterruptiony)

 SHRI  RATESH  PILO]  Mr  Spea-
 ker,  Sir  ७  far  ay  share  ot  back-
 ward  classes  is  conc.rned,  you  can
 See  Out  Paity  ८  mandates  since
 1952  and  compare  those  ।  with  that
 paitys  mandates  whin  cla  ms  itself
 to  be  the  well  wishc:  of  backward
 classes  The  Congtess  Government
 has  always  done  a  good  job  tor  the
 betterment  of  the  backward  classes
 fven  I  say  that  we  should  not  over
 look  the  reality  Today  we  have  to
 think  whether  we  shouid  uplift  those
 who  are  really  backward  or  th.  so-
 called  backwards  The  son  of  anI  AS
 omicer  belonging  to  backward  classes
 should  not  be  given  benefits  of  resei-
 vation,  as  he  has  been  already  read-
 img  in  a  good  school  but  th.  benefits
 be  extended  to  the  poor  waose  child-
 ren  study  in  the  light  of  lunterns  We
 are  moving  in  that  direction  (Jn-
 tertupticnsy  It  as  the  intention  ।  of
 party  not  to  disturb  the  quota  of  re-
 servation  but  we  intend  to  extend  the
 benefits  of  reservition  first  to  those
 wo  are  most  backward  among  the
 backward  classes  category  This  1s
 our  policy  and  we  are  going  to  im-
 plement  it  in  a  right  way  The  in
 tention  of  the  Covernm.nt  15  clear
 (inten  uptis)  Sir,  the  intention
 of  the  Government  becomes  clear  ।
 one  goes  through  the  President's
 A@dress,  which  clearly  states  that  the
 Government  proposes  to  set  up  a
 Backward  Classes  Development  Cor-

 poration
 at  an  eathy  date  This  wali

 our  first  step  to  Yet  the  peopic  of
 the  country  know  the  proposed  lite
 of

 action icv res  :  ine)  Goverment
 Ont

 policy  ing  the  reservation  to  the
 Backward  Classes  is,  therefore,  sb-
 solutely  clear



 3  Motwn  of  Taanks

 SHRI  CHANDRA  JEET  YADAV
 Have  your  referred  to  the  issue  of  re-
 servation  anywhere  in  the  President's
 Address?  It  there  is  any  mention
 about  the  ieservation  foi  the  back-
 ward  classes  in  it,  then  please  read
 It  out

 SHRI  RAM  Vii  AS  PASWASN
 Mr  Speaker,  Sir.  in  response  to  what
 Sus  Pilot  has  told  you  ।  want  to  say
 Ou)  this  much  as  to  wiy  the  govern-
 ment  does  not  tell  cleaiy  its  views
 to  the  Supreme  Court’?  Why  do  they
 want  to  prolong  ८11५  issue)  why  do
 they  not  clarify  thus  stand  befote  the
 Supreme  Court?  The  Supiio.  Cout.
 ७  angry  about  the  governnunts
 vague  policy  towrids  tits  issue  ind
 it  wents  that  tne  governaiat  should
 Claitiy  its  polity  revarding  his  1५:01:
 (pterruptions)

 SHRI  RAIFSH  PILOT  As)  om
 brothers  are  १८1५४  eage:  about  =  this
 ।  would  request  them  to  allow  us  to
 do  this  job,  however,  they  may  take
 credit  for  this  We  shall  tell  the  peo-
 ple  outside  this  nouse  that  we  had
 done  this  work  at  the  behest  of  Ram
 Vilas  only  We  elieve  in  woik,  not
 m  mere  propaganda  Mr  _  Speaker,
 Sir,  ।  would  tike  to  assure  this  House
 that  (latent  up-
 tions)

 our  goveinment

 SHRI  RAM  {AKHAN  SINGH
 YADAV  (Attah)  =  There  1५  need  to
 clarify  your  poluy  to  the  Supreme
 Court  right  now  as  a  case  repaiding
 this  issue  ts  pending  ther.  If  you  do
 not  send  ploper  answer  at  the  बु" 0-
 priate  time.  there  would  be  tesent-
 ment  and  ill-will  among  the  peuple
 against  the  piesent  government  -On
 this  basis,  the  Supreme  Court's  vei-
 dict  may  go  against  the  government
 It  will  mean  that  on  the  pretest  of
 the  Supreme  Couit's  judgement  the
 goyernment  will  not  mmplement  the
 Mandal  Commission  Repoii  and  put
 forward  one  excuse  or  the  other  for
 not  implementing  the  Report

 SHRI  RAJESH  PILOT:  Ram
 Lakhany!,  Please  listen  to  me  first.
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 1  would  hke  to  assuie  this  House
 (Interruptions)

 MR  SPEAKER  Please  take  your
 seat  All  of  us  ae  ready  to  listen
 to  whatever  1५  bemg  sad  here  The
 “urtoter  of  Finance  ७  also  ptesent
 hete  and  he  has  sad  that  he  wall
 make  1  statement  it  445  pm  1  am
 permi'tmg  him  for  making  tne  state-
 ment  alter  the  speeches  of  Members
 aic  over  Thenfoie  keeping  in  view
 the  constraint  of  (पाट,  there  should
 not  be  any  interveation  in  between
 the  necches  of  Members

 SHRI  RAJESH  PILOI  =  Thank
 you  Sm  An  hon  Member  has  just
 now  sud  that  undu  the  eacuse  of
 the  Suseme  Court  =  (Unierrupuons)

 SHRI  JASWANT  SINGH
 toga)  Rayeshy,  d  op  this
 ind  ple  tse  proceed  tui  ther

 (Chit
 subject

 SHRI  RAJESH  PILOT  On  thi
 pomt  too  1  would  Ihe  to  mike  4
 «lear  that  we  shall  certainly  zive  the
 benefit  of  reservations  to  the  back-
 ward  casses  and  nothing  will  obstruct
 tts  implementation  (interruptions)

 [E£  हाव]
 SHRI  SRIKANTA  TENA  (Cul-

 tack)  ।  im  on  a  pomt  of  order  H
 the  Minister  always  tries  to  mislead
 the  House,  then  there  will  be  tension
 tn  the  House  50  T  seck  your  pro-
 teclion

 MR  SPEAKIR
 point  of  order

 This  15.0  not  a

 (laternuptionsy

 MR  SPEAKER  1  am  not  going
 to  allow  this  kind  of  interruptions.
 This  will  not  go  on  record  ।  will
 allow  you  to  make  a  speech  if  you
 Want,  but  not  like  this

 *Nat  recorded
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 ह.
 SHRI  RAJESH  PILOT  नि!  Spea-

 ker,  Sir,  two  or  three  members  have
 refereed  to  the  probiem,  of  Assam,
 Punjab  and  Kashmir  in  reir  spec-
 ches  The  Assam  Goveinment  1५  uy-
 ing  all  the  best  to  cieate  an  ulmos-
 phere  in  which  the  situation  that  hed
 been  deteriorating  in  the  recent  past,
 coud  be  improved

 Su,  as  far  as  the  problems  m  Pun-
 jab  and  Kashmir  aie  concerned,  these
 are  the  matiers  of  concern  for  the
 whole  county  There  are  no  two
 opinions  tegatding  wait  should  be
 done  in  Punjab  and  Kashmi  =  These
 af  tie  unatuimous  sentiments  of  the
 entire  House  that  pede  must  be  165-
 tore!  m=  =  Punjab  and  Kashnur  by
 <realing  a  conducive  atmosphere  fur
 peace  ther.  and  we  must  smprove  law
 and  order  situation  there  which  has
 deterwrated  there  und  the  destruc-
 toa  which  has  taken  place  during  the
 last  one  or  two  vears  should  be  made
 good  On  behalf  of  my  party  |  would
 Itke  to  assure  that  our  pany  has
 never  hankered  after  power  After
 making  an  accord  for  peace.  we  held
 elections  in  Assam,  though  we  were
 in  power  there  and  we  accepted  the
 public  mandate  The  same  we  did
 m  Mizoram  where  we  wer  in
 power  We  signed  an  agreement  tor
 esta!  peace  there  We  signed
 an  accorf  with  Shri  Lal  denga,  who
 1६  ७  More  now,  to  establish  peace
 1  would  like  to  assure  the  hon  Mem-
 bers  of  the  opposition  that  the
 Congress  patty  and  its  Government
 will  make  all  efforts  in  sesolving  the
 problems  of  Punjab  and  Kashmir  |
 hope  the  problems  of  Kashmir  and
 Punjab  may  be  solved  very  soon  if
 all  of  us  take  it  into  same  spirit  und
 adopt  same  policy  ।  has  been  ou
 earnest  efforts  to  create  a  conducive
 atmosphere  m  Punjab  and  Kashour
 after  holding  the  talks  with  all  the
 concerned  parties  since  the  day  our
 party  came  into  power.

 Lastly,  I  would  like  to  refer  to
 Shri  Atalji,  Mr.  Speaker,  Sir,  it  is
 not  hidden  to  any  one  and  it  is  wide-

 ७  known  as  to  how  the  coweriry’s
 condition  has  -  whether  it
 is  the  issue  of  black-woney  or  any
 thing  cise  What  15  the  mam  reason
 behtid  afl  this’  ।  was  reading  Nehru’s
 spec.h  delivered  in  1952  i  was
 reading  his  reply  for  Jar  Pi  tkashp
 (dnierragettons)

 [एड  |

 Shit  Amal  Datla:  you  aie  a  sentwr
 person  isten  to  me

 SHRI  CHANDRA  SHEKHAR
 (Ballia)  Do  not  quote  Nehru,  do
 ny  thing

 YHRI  RAIESH  PILOT  We  have
 be  ॥  ving  on  Pt  Nehru  s  tdevlogics,
 Chandra  Shekhar  and  you  have  also
 neen  livins  on  Pt  Nentu's  ideologies
 to  some  extent  We  have  9  en  hiv-
 ing  on  thal  ideology  and  that  “  why
 we  will  su.vive  on  this

 SHRI  CHANDRA  SHEKHAR
 You  shoud  not  quote  Nehru.  you
 snould  keep  quite  on  ॥

 SHRI  RAJESH  PILOT  Pt.
 Nehru’s  sdeology  will  be  followed,
 we  have  been  following  it  and  we
 will  continue  to  follow  that  That  -
 ou  platform  and  we  will  not  leave
 4  on  somebody's  saying

 [franstanon|
 I  wus  saying  as  to  what  x  the  rea-

 son  of  this  malase?  who  1५  respon-
 sible  for  such  a  atuation?  Why  bas
 the  political  situation  deteriorated  to
 such  an  extent?  The  main  season  for
 this  15.0  the  decline  in  the  politnal standard  of  the  country  11  1s  diffe-
 tent  thing  whether  all  the  parties  ac-
 cept  this  fact  or  nut.  But  this  is  the
 fact  that  unless  every  party  of  the
 country  takes  imtatives  to  raise  the

 i

 प
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 political  character.  Unless  we  ate
 po.itically  strong,  our  problems  will
 continue  to  grow,  and  they  will  not
 be  reduced.  We  may  make  our  coun-
 try  strong  only  when  we  strengthen
 our  political  character  as  well  as  our
 national  character.  But  it  1५  very
 unfortunate  that  today  every  po‘itical
 party  does  not  have  any  concern  for
 all  these  things.  Unless  we  adopt  all
 these  things.  our  country  will  not
 march  forward  with  strength.  ।  am
 very  thankful  to  you  loi  giving  me
 time.  ।  have  put  forward  the  views
 of  the  Government  in  response  to  tne
 points  raised  by  Ataljt  and  others.

 V  al SHRI  VISHWANATH  PRATAP
 SINGH  (Fatehpur):  Mr.  Speaker,  Sir,
 in  this  august  House  we  have  debut-
 ed  the  verdict  of  the  pzople,  and
 there  were  differences  of  opinion  and
 certainly  there  was  not  unanimity  in
 interpretation  of  what  the  verdict  is.
 In  fact,  it  is  not  a  single  verdict,  it
 is  the  numerical  sum  of  two  partial
 verdicts---one  of  the  20th  May  elec-
 tion  and  one  of  the  [5th  June,  election.
 They  are  not  only  separated  in  time
 but  they  are  also  separated  in  con-
 text.  It  is  like  stapling  two  partial
 judgements  of  a  judge  and  then  try-
 ing  to  read  coherence  in  it.  Natural-
 ly,  and  no  wonder,  we  do  not  find  it.
 Anyway,  this  incoherence  is  the  tea-

 ‘lity  of  this  House.  What  its  dyna- ह  mics  will  be  in  future.  ।  do  not  know.
 है  Rajesh  Pilot  Ji  seems  to  be  very  as-

 sured  about  it.  But  it  will  be  ou
 endeavour  to  see  that  the  voice  of

 ।  the  people  continues  to  be  coherent
 and  for  that  we  are  committed  and
 on  this  ground  we  stall  not  fairly
 keep  away.

 Hecause  of  this  commitment  ol
 ours  to  the  people  and  the  counrty,
 when  it  comes  to  issues  of  the  inte-
 grity  of  the  country,  of  its  emotional
 and  géographical  unity.  of  its  puli-

 |  sticak  «and  economic  independence.
 :  Sir,  may  I  assure  you  that  we  will
 13
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 not  tunction  like  parties  but  as  cit-
 zens  ot  this  couniy  because  in  the
 history  ot  every  country,  ।  there
 comes  a  moment  when  the  real  issuc
 in  the  debate  15.0  not  how  we  have
 Managed  the  country  but  how  _  the
 country  has  managed  itselt.  ‘This
 challenges  belore  us  today  demand  the
 sagacity  that  we  at!  put  our  shoul-
 deis  to  ensure  tnat  tne  country  ma-
 nages  itselt  well.  We  wil  do  extend
 our  hand  when  it  comes  to  the  issues
 oL  the  country  and  ol  the  people.  And
 for  this,  the  oniy  way  vut  is  consen-
 sus.  dihere  is  no  other  way  out  85
 we  are  paced  in  the  House  today.
 And  it  any  coherence  is  to  be  read
 intou  the  imcohetent  verdict  of  ।  the
 people,  |  think  they  have  given  a
 veidict  to  run  this  House  by  consen-
 sus.  But  consensus  assumes  a  cul-
 ture  of  consultation.  Certeinly,  if
 unilateral  decisions  are  made  and
 then  if  agreement  is  asked,  it  is
 not  consensus.  May  ।  say  it  is
 non-consensus?  $0,  Iet  us  not  adopt
 this  path,  and  1  do  hope  there  has
 been  effort  in  this  regard.  The  Prime
 Minister  initially  invited  us  but  there-
 after  we  were  surprised  that  very  ma-
 jor  decisions  were  taken  and  we  were
 just  informed  that  it  has  been  taken
 and  now  we  have  to  agree  or  disagree.
 Sincerity  of  dialogue  is  to  be  deve-
 loped  1  think  it  ७  not  only  that  the
 Government  gets  through  the  vote  of
 Confidence.  As  the  House  is  consti-
 tuted.  ।  think  the  Ciovernment  should
 bring  a  motion  of  having  confidence
 m  the  Opposition  ।  think  ।  that
 is  what  you  need  more  So,  please
 show  this  conidence  When  it
 comes  to  the  country’s  issues,  cer-
 tay  we  will  behive  i¢.nonubly.  as
 that  1५  our  tesponsihilitv.  to.  the  peo-
 ए.  but  certainly  it  ८  as  much  our
 responsibility  not  spare  you  where
 you  make  lapses  or  where  you  de-
 viate  from  the  interests  of  the  coun-
 try  and  we  shall  not  spare  you  at
 all.  We  will  be  ruthless  when  it
 comes  to  that  issue.

 Sir.  the  Presideat’s  Addiess  15  dread-
 fully  sient  on  many  things,  and  this
 silence  gives  shivers  to  us.  It  is  silent
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 on  the  fedvral  polity  of  the  ccuntry
 ढ  15  silent  on  decentialisation  ait  15
 silent  on  the  commitment  to  the  free-
 dom  of  the  press  and  electronic  media
 it  15  sient  on  clectoral  refoims,  it  1५
 sHent  on  judicial  reforms  to  ensure
 the  independence  of  the  yuduiary  So
 this  silence  15  fer  more  cloquent  in  the
 speech  itsclf  1  do  not  know  whcther
 ॥  as  silence  of  the  mnocent  or  the
 stlence  of  the  kicked  but  certainly  it
 iS  very  significant  be.ause  this  issue
 1s  not  of  academic  interest  We  have
 gone  to  the  peopl  on  these  issues
 Thcy  have  given  a  widkt  on  this  and
 it  does  concern  us  whien  there  1५  no
 mention  of  these  vital  issues  that  relate
 to  the  democratic  institutions  them
 selves  the  erovon  of  which  15  what
 we  exactly  witness  d  for  some  time
 now  १

 When  we  talk  of  the  fuderal  polity
 Sn_  there  ७  a  certain  element  of  poli-
 tical  equity  in  all  these  and  a  very
 delicat.  balance  in  the  Constitution
 has  becn  woven  Somewhere  we  have
 to  introspect  on  the  problems  of  alie
 nation  in  Kashmir,  Punjab  or  Assam
 Apart  from  the  external  interference
 that  15  there,  1s  not  there  some  erosion
 of  democracy  that  also  has  contri-
 buted?  J  do  not  say  ‘solely’,  but  that
 15  also  the  contribution  to  the  element
 of  alienation  It  1s  not  necessary
 When  we  talk  of  the  umity  and  inte-
 grity  of  this  country  when  this  element
 1s  there,  I  am  sure  thts  should  have
 come  in  the  President’s  Address  on
 this  very  count  that  the  federal  polity
 of  the  country  will  be  preserved  and
 the  Government  1s  committed,  but  they
 avoided  this  issue  But  this  ।  one
 thing  which  the  Government  may  not
 take  seriously,  and  I  think  when  the
 Prime  Minister  replies  certainly  he
 will  make  this  clear  And  also  when
 we  talk  of  the  power  to  the  people,
 im  fact,  th  re  should  be  power  to  the
 poor  And  much  has  heen  said  just
 now  ‘commitment  to  the  poor
 About  the  issue  of  Panchayati  Ray  and
 decentralisation,  there  1५  no  mention
 of  it  in  the  Presidents  Address  We
 want  to  know  exactly  what  1s  the  com-
 mitment  of  the  Government  on  pan-
 chayat:  Ray  on  the  electronic  media
 what  1s  gomg  to  be  the  111€  of  the
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 Prasar  Bharati  Act  What  | कै  the  assu
 rance  regarding  the  freedom  of  press?
 Yes  today  I  can  say  it  hecause  when
 we  aie  m  the  Opposition  we  are  all
 for  the  freedom  of  the  press  The  test
 comes  when  we  are  m  power  and  the
 further  test  comes  when  the  places
 would  turn  At  that  moment  we  did
 pass  the  test  There  was  no  pressur.
 on  any  journalist  or  owner  of  the  press
 to  change  his  tune  or  anything  lk:
 that  These  are  viry  fundamental  to
 the  democracy  itself  The  issue  of
 udicial  reforms  1५  very  urgent  We
 know  that  lawyers  and  advocates  b.
 fore  getting  the  appointments  as
 Judges  it  1s  a  sad  thing  that  they  go
 up  and  down  the  corridors  of  power
 What  sort  of  judiciary  we  are  having?
 What  soit  of  institutions  we  are  hav
 ing?  Precisely  our  1559...  ७  how  far
 the  Government  1s  going  to  protect  th
 domocratic  instituuions  from  =  crosion
 which  has  led  ulso  to  the  present  state
 of  political  situation  we  are  having  and
 also  the  Government  should  explain
 why  these  vital  issues  have  been  left
 oul  from  the  President’s  Address

 Sir,  so  far  this  goes  regurdmg  Pres
 dent's  silence  1  am  now  coming  to
 what  has  been  said  भ  the  Address
 May  ।  start  from  the  last  phrase  of  the
 last  sentence?

 That  runs  like  this

 You  have  before  you  the  historn
 task  of  building  a  strong  and  pros-
 perous  India,  a  humane  India.  an
 India  where  there  1s  social  harmony
 and  communal  amity,  an  India  from
 which  poverty  has  been  eradic.ted
 an  India  based  on  equality  and  so-
 cial  justice

 ”

 One  has  come  to  the  last  phrase  of
 the  whole  specch  which  has  now  be
 come  the  first  phrase  cf  the  millions
 of  people  who  have  known  nothing
 for  thousands  of  years  except  stability
 of  this  deprivation  and  their  humiha-
 tion  What  will  be  our  message  to
 them’  After  this  Address,  what  1५
 the  concrete  message  that  they  would
 recerve?  Wu  it  the  stabihty  of
 thesr  staghation  or  will  there  be  a
 message  of  change?  This  change,
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 may  1  make  it  clear,  is  not  made  by
 doling  out  money  from  the  freasury,.
 Destinies  of  nations  have  not  been
 forced  by  legislations,  destinies  of
 nations  have  been  forced  by  ।  50181.0
 forces  coming  forward,  those  forces
 which  have  been  oppressed  and  dep-
 rived.  What  are  we  going  to  do  for
 them?  They  are  not  asking  for  crumb
 from  the  treasury.  They  want  to  have
 a  share  in  shaping  their  own  destinies
 and  the  destiny  of  the  country.  How
 much  shire  are  we  going  to  give  them
 in  power?  Here,  ।  want  to  पुस्,
 Gandhiji,  who  regarding  Swaraj  said:

 “By  Swaraj  1  mean  the  Governm-nt
 of  India  by  the  consent  of  the  pe>-
 ple  as  ascertained  by  the  targest
 number  of  adult  population.  male
 or  female,  native  cr  domicile  who
 have  contributed  by  manual  labour
 to  the  service  of  the  State.”

 This  was  the  dream  of  the  Father
 of  the  Nation,  that  those  who  have
 contributed  by  manual  labour  to  the
 country  should  shape  the  destiny  of
 the  country.  Who  are  these  people
 who  contribute  by  manual  labour?
 Gandhiji,  in  his  mind,  had  not  put  the
 word  ‘manual  labour’  just  like  that
 deliberately  there.  Who  are  these  peo-
 ple  who  toil  and  earn  their  livelih  ed
 by  menual  labour?  Are  they  not  the
 people  of  the  Scheduled  Castes?  er
 they  not  the  people  whom  the  scciety
 has  labelled  as  ‘untouchables’?  They
 had  not  asked  for  it.  They  did  not
 ask  us  to  call  them  as  ‘shudras’.  They
 are  the  Backward  Classes;  this  is  the
 main  labour  force.  {t  is  the  produc-
 tive  force  of  the  country  and  it  is  the
 producer  class  of  the  country.  After
 43  years  of  independence,  we  have  a
 shape  of  country  with  the  main  pro-
 ducer  class  of  the  country  not  having
 a  say  in  running  the  ccuntry.  It  is
 not  so  much  of  an  issue  of  how  much
 money  they  are  going  to  get  from  the
 Budget.

 Sir,  when  we  talk  of  social  justice
 which  the  President  has  said,  no  pro-
 gramme  of  social  justice  can  be  drawn
 up  without  recognising  the  sccial
 reality,  16  you  put  a  curtain  on  this

 सप्
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 social  reality  and  then  have  a  pro-
 gramme  of  social  justice,  1  say.  we
 are  not  only  deceiving  ourselves,  but
 we  are  also  deceiving  them.  1  te
 analysis  that  we  do  of  the  country,
 it  is  not  only  necessary  that  the  eco-
 nomi:  and  political  realities  have  to

 e  taken  into  cognizance,  but  the
 social  reality  also  should  be  taken
 into  cognizance:  not  only  they  shculd
 be  taken  into  cognizance  separately.
 but  their  int  rrelations  should  be
 clearly  understood.  ।  ।  a  very
 ugly  -०  that  those  who  are  in  the
 upper  strata  of  ihe  society  do  have  a
 major  share  in  the  power  structure  of
 the  country  and  in  the  power  struc-
 jure,  |  पाए (0  the  bureaucracy  also
 because  र  an  institution  of  power.
 1  is  also  an  ugly  fact  that  those  who
 are  in  the  lowest  strata  of  social  order
 have  smallest  share  नि  the  power
 structure.  This  is  the  sole  reason
 why  all  developmental  efforts  do  not
 reach  those  people  who  ought  to
 benefit  bv  these  developmental
 efforts.  Unjust  social  order  gives
 rise  fo  unjust  power  structure  and
 this  power  sfructure  distributes  the
 benefits  त  power  unjustly.  Unless
 we  make  a  direct  assault  on  this
 nexus.  |  think.  we  will  be  only  de-

 bating.  So  many  Members  have
 debated  that  the  benefits  do  not
 reach.  This  issue  is  not  concerned
 with  only  with  this  Party  or  that
 Party.  That  is  the  reality.  Some-
 where  in  the  whole  mechanism,  the
 political  will  is  missing.  Among
 those  wha  control  power,  some  ele-
 ment  of  political  will is  missing;  Who
 will  have  genuine  political  will?  10
 is  the  deprived  that  will  have  the

 political  will.  80.  if  we  have  to  in-
 duct  -an  element  of  political  will,  we
 have  to  induct  the  people  of  the  de-
 1४६0  sections  into  the  power  struc-
 fure.

 ।  request  you  to  bear  with  me  as
 1  read  out  some  excerpts  from  the
 book  of  Guynar  Mridal  on  Asian
 Drama.  The  insight  that  he  has,  for
 a  foreigner  to  come  and  have  such
 an  insight  is  remarkable.  5e  says,
 India  started  with  grand  leadership.
 7e  were  a  galaxy  of  statesmen.  A
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 very  few  developing  countries  have
 this.  There  were  people  of  integrity,
 commitment  and  sacrifice.  Then,
 what  happened  over  the  years?  This
 is  what  he  said.  That  is  what  we
 have  experienced.  I  do  not  endorse
 it  merely  because  he  has  said  so  but
 we  have  also.  experienced  it.  xe
 says:

 “The  upper  class  status  of  those
 who  stepped  into  power  disposed
 them  to  abstain  from  taking  policy
 measures  that  would  contravene
 the  interests  of  privileged  groups.
 The  operation  of  the  political  for-
 ces  under  stratification  that  has
 kept  the  masses  of  people  poor,
 ignorant  and  passive.”

 That  is  the  relationship  of  the  poli-
 tical  system  and  social  order.  1e
 further  says  in  the  context  of  what
 had  happened:

 “India’s  acute  problems,  made  म
 seem  imperative  to  avoid  issues
 that  might  threaten  the  unity  of
 the  articulate  upper  strata.”

 Precisely  that  is  the  sin  we  have  com-
 mitted.

 “The  urgency  of  achieving  or-
 der  and  stability  induced  most
 leaders  to  shelve  idological  com-
 mitmenis  and  acquiesce  म  post-
 poning  the  implementation  of  the
 full  Congress  programme.  Even
 the  fact  that  economic’  and  social
 reforms  ‘are  largely  ineffective  in
 practice  can,  in  a  sense,  be  describ-
 टरी ' 85  “stability”.

 [ + किट,  there  can  be  no  better:  diag-
 nosis  of  what  “stability’  had  made
 for  all  these  years.

 “But  this  kind  of  stability  has  only
 been  achieved  through  the  incapa-
 city  of  the  political  system  to  म
 duce  the  social  and  economic  chan-
 ges  that  development  calls  for.  By
 leaving  real  power  with  the  oppo-
 nents  of  economic  and  social
 change,  political  stability  implies
 stagnation.”

 18—11  LSS/ND/91

 ।  think,  this  is  an  issue  which  we
 may  address  seriously,  not  of  accus-~
 ing  or  blaming  each  other  but  let  पड
 list.  this  on  the  national  agenda,  irres-
 pective  of  Party  consideration.  1
 is  not  how  it  may  affect  one  of  us
 or  the  other.  It  is  going  to  affect
 millions  of  people,  not  something
 remotely,  but  something  which  they
 live  through  their  lives,  from  birth  to
 death,  on  the  daily  basis  of  experience
 of  life  as  we  have  in  the  present  social
 order  and  set  up.

 1  this
 light  will
 some  superficial
 address  ourselves  to
 seriously.

 context,  I  do  hope  that
 be  thrown  not  only  on

 level  but  we  will
 this  more

 1  will  take  you  to  paragraph  36  of
 the  Address  where  the  President  -has
 said:

 “The  Government  attach  great  im-
 portance  to  make  administration
 more  efficient  and  responsive.”

 Now  the  need  to  have  a  responsive
 administration  is  on  record.  How
 is  it  that  merit  alone  is  all  the  qualifi-
 cation  in  the  examinations?  All
 those  who  pass  [AS  do  not  have  low
 10  or  intellect  or  knowledge.  1  is
 never  suggested  that  administration  is
 not  knowledgeable.  1८  ४  know-
 ledgeable.  But  ४  ं  101.0  re
 ponsive.  That  is  the  complaint
 of  the  common  =  1811.0  Respon-
 siveness  is  admitted  merit.  Have
 we  not  seen  what  administrative  merit
 is?  s  not  responsiveness  to  people
 a  valid  merit  than  all  examinations?
 For  instance,  Defence  Services.  Only
 on  mere  examination,  they  do  not
 say  “You  go  and  be  a  personnel  in
 the  Defence.”  There  are  some  other
 human  qualities  and  if  responsiveness
 is  a  merit,  expericnce  has  to  be  part
 of  it  and  the  experience  of  suffering
 only  can  bring  responsiveness,  not
 reading  of  books.

 ।  19  also  said  in  this  very  para  that
 the  Government  will  complete  the:
 drive  for  filling  the  backlog  of  vacan-
 cies  meant  for  Scheduled  Castes  and
 Scheduled  Tribes  in  various  Minis-
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 tries  and  Departments.  ।  (/nterrup-
 tions)  We  will  cooperate  fully  with
 you  when  you  take  any  measure
 (Interruptions).  1  am  taking  you
 into  confidence  (Interruptions).  We
 considered  this  in  the  Cabinet.  (/n-
 ferruptions).  We  had  considered  it
 in  the  Cabinet  among  ourselves.  We
 had  come  to  a  decision  among  our-
 selves—Shri  Ram  Vilasji  was  there
 that  we  will  bring  a  legislation  be-
 cause  today  there  is  only  Government
 Order,  a  Circular  or  something  like
 that,  regarding  reservation  of  Sche-
 duled  Castes  and  Scheduled  Tribes.
 We  had  decided  that  we  will  bring  a
 legislation  where  it  will  become  an
 enactment  and  it  becomes  justiciable.
 A  Member  of  the  Scheduled  Castes
 and  Scheduled  Tribes  can  go  to  the
 court  and  get  justice.  We  have  pro-
 mised  this  to  them  about  half  a  cen-
 tury  ago.  ।  will  request  the  Govern-
 ment  to  bring  this  legislation  in  this
 very  Session.  We  will  all  coope-
 rate.  Let  it  come  from  Prime  Minis-
 ter  himself  tomorrow.

 Rest  assured  also  that  while  we
 extend  this  cooperation.  let  us  as-
 sure,  as  Opposition.  if  it  does  not
 come  in  this  Session.  we  will  go  10
 people  and  agitate  and  fight  for  it
 because  we  can  no  longer:  wait.  So.
 we  have  given  duc  notice  of  our  in-
 tention  of  cooperation  and  also  of
 opposition.  Let  it  not  be  known
 that  we  have  kept  any  secrets  Also,
 there  is  #  silence,  ब  dumb-founded
 Silence  regarding  labour  participation
 in  management  There  is  no  men-
 tion  of  it.  Of  course,  there  is  a
 mention  of  labour  having  sOme  shares
 etc.  But  what  about  labour  partici-
 pation  in  management?  ह  the  capi-
 tal  has  a  share  in  management.  in
 the  production  of  wealth  so  also  the
 labour  is  a  partner  to  it.  Why
 should  it  not  also  have  a  share  in
 management?  it  is  not  a  mere
 trade  union  demand.  It  is  a  com-
 mitment  of  the  Congress  Party  con-
 tained  in  its  manifesto  regarding
 labour  participation  in  management.
 We  have  brought  a  legislation  in  the
 House  regardiig  labour  participation
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 in  management.  We  want  a  very
 clear  assurance  of  what  the  Govern-
 ment  is  going  to  do  about  that  Bill
 which  we  had  introduced.  We  want
 that  in  this  very  session  because  it
 doesn’t  require  budget  or  foreign  cx-
 change  or  it  may  not  have  to  go  to
 Finance  neither  the  first  office

 of
 Schedule  Caste  /Scheduled  Tribe  nor
 of  labour  participation  in  manage-
 ment.

 apprehensions  have  been  ex-
 presscd.  ।  -  stated  that  labour  has
 not  come  to  this  _  level.  But  the
 Rescrve  Bank  of  India’s  study  shows
 that  sickness  on  account  of  labour  1५
 only  2  per  cent  and  on  account  of
 management  it  is  much  more.  So,
 let  us  have  confidence  in  our  produc-
 tive  forces  or  labour  force.  Why
 speak  of  all  othcr  things?  But  we
 don't  have  confidence  in  them  We
 should  have  confidence  in  them.
 Precisely.  this  is  what  the  signal  that
 should  go  from  this  House.  We  may
 be  short  of  money.  |  We  may  be  in
 some  difficulty.  But  we  do  have
 confidence.  On  this.  we  must  be
 nch  We  are  not  poor  in  confidence
 in  our  working  and  toiling  people—
 that  is  the  message  that  should  come
 from  this  House.  That  is  what  1
 demand.  It  is  not  contrary  to  our
 today’s  challenges  of  modernisation
 or  competition  abroad.  Germany
 has  got  labour  participation  and  it  is
 competitive  in  the  international  mar-
 ket.  Japan  has  a  model  of  coopera-
 tion,  not  of  antagonistic  relationship,

 Sir.

 industrial  relationship.  It  ७  com-
 petitive  and  competent.  We  want  a
 very  categorical  assurance.  May  |
 also  give  notice  that  if  we  are  not
 going  to  give  an  assurance  on  labour
 participation  in  management  in  this
 Session,  we  will  go  to  the  working
 class  industrial  town-by-town  and
 we  will  marshal  them  here  till  you
 give  them  the  right.  That  is  the
 signal  that  should  go  from  this  House.
 (Interruptions)

 THE  MINISTER  OF  STATE  OF
 THE  MINISTRY  OF  LABOUR
 (SHRI  ह.  RAMAMURTHY):  Mr.
 Speaker,  Sir,  our  hon.  Member  and
 former  Prime  Minister  of  India  was
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 discussing  about  the  participation  ४
 workers  in  the  management.  His
 Government  has  brought  a  Bill  and
 is  pending  in  the  Rajya  Sabha.  May
 ।  know  from  him,  Sir,  after  the  intro-
 duction,  why  it  could  not  be  passed
 at  that  time?  Let  him  kindly  ex-
 plain  (Jntcrruptions)

 SHRI  RAM  _  VILAS  PASWAN:
 It  is  the  Congress(1)  which  did  not
 cooperate.  (/nterruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH  ।  am  very  happy  that  he
 has  given  assurance  that  he  15.0  ready
 to  bring  that  Bill  and  place  it  We
 will  give  you  all  the  support  ।  (/iier-
 ruptions)

 SHRI  K.  RAMAMURTHY.  You
 ate  not  passing  that  Bill  in  the  Rajya
 Sabha  Why  are  you  not  doing
 that?  (/nterruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH:  Are  ४००  going  to  bring
 that  Bill  or  not?  That  closes  your
 mouth

 (  ranslation)
 SHRI  RAM  VILAS  PASWAN:

 We  could  not  bring  that  Bill  because
 the  Congress(I)  did  not  support  us.

 (English)
 It  is  on  record  that  they  wanted  that
 that  Bill  be  sent  to  the  Select  Com-
 mittee.  (Jnterruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH:  It  is  precisely  this  thing
 that  I  requested.  Let  not  serious
 matter  be  scuttled  by  these  superfi-
 cial  remarks.  Let  us  be  serious.
 All  right,  we  have  made  all  the
 mistakes.  Are  you  ready  to  ccrrect
 them  on  labour  participation  ।  in
 management?

 SHRI  K.  RAMAMURTHY:  Yes.
 (Interruptions)

 17.00  hrs,

 SHRI  VISHWANATH  PRATAP
 SINGH:  Our  commitment  has  been
 clear  on  ॥...  (Interruptions)

 SHRI  SOMNAIH  CHATTERJEE
 (Bolpur):  Is  he  supposed  to  reply
 to  questions  put  by  a  Minister?  (वन
 terruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH  We  are  the  authors  of  that
 Bill  the  Labour  Participation  in
 Management  ।  want  a  commitment
 of  the  Treasury  Benches  even  for
 giving  a  last  date

 Coming  to  Paragraph  28  of  the
 Addiess  relating  to  backward  classes.
 it  says

 “Goveinment  15  committed  to  spe-
 cial  measures  in  favour  of  socially
 and  cducationally  backward  clas-
 ses.

 Math  the  words  “special  measures”.
 ।  does  not  say  about  the  reservation
 in  Government  jobs  Again  it  says:

 “In  implementing  these,  preference
 will  be  given  to  the  poorer  sections
 among  themਂ

 We  do  not  know  what  these  measures
 are  It  further  says.

 “Where  poorer  candidates  are  not
 available,  the  benefit  will  go  to
 other  members  of  the  backward
 classes  The  Government  will  also
 ensure  that  the  benefits  of  reser-
 vation  are  provided  to  other  eco-
 nomically  backward  sections  who
 are  not  covered  by  the  existing
 schemes.”

 This  construction  of  sentence  leads
 us  to  grave  doubt.  Why?  Firstly,
 there  is  no  reference  to  job  reservation
 in  Government  service.  It  talks
 about  “only  special  measures.”  It
 should  be  clear  that  the  Government
 15.0  committed  to  job  reservation  for
 the  backward  classes.  Secondly,
 the  doubt  is,  there  is  no  reference  of
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 dist.  ‘Which  list  will  you  follow?  |
 want  a  clarification.  Which  list  oi
 the  backward  classes  is  going  to  be
 followed?  Are  you  going  to  follow
 the  Mandal  Commission  list?  1
 they  are  going  to  follow  that,  why
 don’t  they  write  it  here.  (Interrup-
 tions)

 SHR]  A.  CHARLES  (Trivand-
 rum):  Why  did  you  no:  write  it  in
 your  order?  You  had  not  accepted
 the  Mandal  Commission  list  in  full.
 (Interruptions)  That  is  the  whole
 problem.  (dnterruptions)

 MR.
 your  seat.

 SPEAKER.  Please  __  take
 No  interruptions  please.

 (Interruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH:  ।  There  is  no  reference  (0
 job  reservation.  There  is  no  refe-
 rence  to  list.  ।  do  not  know  whether
 they  have  produced  one  of  the  Man-
 dal  Commission’s  lists.  We  had
 adopted  a  common  list  of  the  State
 and  the  Mandal  Commission.  We
 had  sent  14  joint  secretaries.  ‘They
 had  given  the  report.  ।  is  ready
 with  the  Government  Are  you
 going  to  follow  that  list  Please
 make  it  clear.  Otherwise.  you  will
 scuttle  it  for  another  ten  years  and
 the  report  will  be  kept  in  the  cup-
 board.  (Interruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH:  I  am  in  the  opposition.  ।
 have  got  a  right  to  question.  ।  have
 no  duty  to  answer  it.  (Interruptions)
 How  can  a  Minister  question  an  op-
 position  leader?  We  have  a  right  to
 question.  (Interruptions)

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INDUSTRY
 (SHRI  P.  K.  THUNGON):  How
 anomalous  it  is.  So  far  as  Arunachal
 Pradesh  is  concerned,  backward  clas-
 ses  have  been  mentioned  and  they
 are  in  the  list.  Ten  names  have  been
 mentioned.  Not  even  50  people  are
 there.  If  that  is  followed,  out  of  80
 per  cent  of  population,  only  50  people
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 wili  be  taking  the  benefit  of  27  per
 cent  reservations.  Sir,  such  is  the
 anamoly.  I  do  not  know  whether
 they  knew  it.  (Interruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH:  1  think  they  are  not  well-
 informed.  What  was  done  is  a  com-
 mon  list.  If  it  is  in  the  State  list,  only
 then  it  will  be  all  right.  If  it  is  not
 in  the  State  list,  then  we  will  work  out.
 When  any  Minister  rises,  he  is  com-
 mitting  the  Government,  and  not  ०
 person.  It  very  clearly  shows  now
 after  this  reply  from  the  Minister  that
 the  Government  does  not  have  a  list
 at  all  and  that  he  has  not  given
 thought  to  it  and  that  how  he  is  going
 to  fulfill  this  promise.  I  want  a  clear
 assurance.  (/nterruptions)  There  ।  is
 no  quantisization  about  the  percent-
 age.  Are  you  back-tracking  from  27
 per  cent?  You  have  _  back-tracked.
 You  have  not  been  able  to  give  a
 commitment.  The  President's  Ad-
 dress  has  come  You  have  responded
 m  the  House  and  questions  were  put
 and  there  was  not  even  a  single  ans-
 wer  bused  on  your  great  sympathy.
 How  much  is  it?  It  is  (OL  per  cent
 or  what  is  it?  ।  (Interr:ptions)  We
 have  scen  the  conduct  of  the  Govern-
 ment  here  and  also  in  the  Court.  As
 the  last  dav  was  expiring,  hon.  Mem-
 bets  raised  the  issve  here  and  that  is
 why  they  have  asked  for  time.  We
 went  very  very  specific  answer  on
 (his.  At  no  occasion,  we  wanted  the
 teservation  for  all  times  to  come.
 Even  in  our  statement,  we  have  said
 that  after  10  years  it  will  be  reviewed.
 1  do  not  want  to  go  into  the  whole
 debate.  There  are  other  things  to  be
 discussed.

 About  the  women  a  lot  has  been
 said  that  they  want  to  do  several
 things  about  women.

 [Translation]
 SHRI  SUNIL  DUTT  (Bombay-

 North):  The  entire  nation  is  anxious
 to  know  where  the  gold  of  this  coun-
 try  has  been  sent?  The  hon.  Finance
 Minister  is  present  in  the  House.  Let
 us  hear  him  about  the  whereabouts
 of  the  gold.
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 MR  SPEAKER  =  Sunil  Dutty,  the
 hon  Munister  18  going  to  make  a
 statement  on  the  issue  wh  ॥  you  have
 raised  =  But  there  ue  everal  hon
 Members  who  are  to  speik  on  the
 President's  Address  Let  them  speak
 first  and  thereafter  the  Finance  Min
 ster  will  make  a  statement

 [Translanon)
 SHRI  SUNIL  DUTT  You  allow

 big  leaders  to  speak  for  a  longer
 duration  whereas  we  are  given  only
 5-10  minutes

 SHRI  VISHWANAITH  PRATAP
 SINGH  51  I  will  answer  that  ques
 tion  when  1  come  to  economy  issuc
 but  they  are  not  readv  to  listen

 [English]
 In  paragraph  27  of  the  Presidents

 Add  ess  1e7irding  women  ॥  has  been
 sud

 The  piogiamme  aims  at  develop-
 mz  a  new  sense  of  awareness
 imong  women  particularly  m  rural
 areas  ind  empw  1  them,  so  that
 they  become  wtiie  participants  in
 the  process  ।  ९१८४1  transformation
 ind  regener  ition

 In  oat  Pan  hiyate  Ray  Ball,  whicn
 we  had  processed  witun  Goveinment
 we  had  this  proposal  to  hive  30  pel
 cent  seats  teserved  for  women  ।  you
 want  to  make  them  involved  in  the
 develupment  and  transiormation  then
 we  went  1  clinficattlon  Are  you
 zomg  to  द्  eny  place  to  women  in
 the  Panchayati  Ray  institutions?  (Jn
 tert  uptions)

 SHRI  MANI  SHANKAR  AIYAR
 (Maylladuturat)  Will  you  yield  for
 a  minute?  (Jnterruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH  No  I  am  not  yielding

 [Translation]
 SHRI  TEJSINGHRAO  BHON

 SLE  (Ramtch)  Only  for  30  per  cent
 has  been  said  Maharashtra  Govern
 ment  (Interrupno  is)

 [४  nglsh]
 SHRI  MANI  SHANKAR  AIYAR

 Having  yielded  to  the  lady,  why  not
 vou  yield  to  me  for  a  minute?  (in-
 terruptions)y

 SHRI  VISHWANATH  PRATAP
 SINGH  ।  Weill,  |  will  give  you  the
 same  honour  of  the  lady  (merrup-
 “10ns)

 SHRI  MANI  SHANKAR  AIYAR
 Is  it  not  a  fact  that  the  proposal  to
 reserve  30  per  cent  seals  for  women
 in  the  Panchiyats  was  fist  made  by
 you  predecesso  Shri  Rajiv  Gandhi?
 (Interrupncnsy  Secondly  1५  at  not  a
 tact  that  in  the  Indira  Mahila  Yojana
 which  is  the  context  in  which  you
 eid  oul  this  quotition  it  was  speci-

 ॥  (१  stated  that  the  entire  ।  pro-
 gramme  would  be  administered  by
 “Mahila  Sabha  comprising  of  all  the
 idult  women  of  a  village  who  would
 from  amon.  ।  themselves  ।  choose
 sathins  who  would  it  as  a  focal
 point  of  the  programme?

 In  viw  of  this  I  do  not  know
 wait  1५  the  claufication  the  former
 Prime  =  Minister  seeks  =  (Interrupt-
 trons

 SHRI  VISHWANAIH  PRATAP
 SINGH  ।  I  im  very  hapny  that  they
 ire  goms  to  bring  im  30  per  cent  re-
 ervition  m=  Panchayati  Ray  for  the

 women  |  ati  very  happy  (Jnferrup-
 Hons)

 SHRI  VISHWANATH  PRATAP
 SINGH  =  Are  you  bringing  in  or  are
 vou  not  bringing  in?  (Interruptions)

 [franslation]
 SHRI  TEJSSINGHRAO  BHON-

 StE  This  should  be  30  per  cent
 Mihirashtra  1५  the  first  state  where
 we  have  implemented  it  The  same
 is  true  about  other  states  where  con-
 gress  party  15  in  power  But  during
 their  rule  (Interruptions)
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 [English]
 MR.  SPEAKER:  You  have  made

 your  point,  please  take  your  seat.

 (Interi  uptions)

 SHRI  VISHWANATH  PRAIA?
 SINGH:  Sir,  they  have  been  in  the
 Treasury  Benches  for  a  long  time.
 (Interruptions)  Still,  they  are  behav-
 ing  as  if  they  are  in  the  Opposition
 and  we  are  in  the  Treasury  Benches,
 asking  us  questions  and  answers.

 [Translation]
 AN  HON.  MEMBER:  Have

 they  accepted  anybody  else  as  bach-
 ward  accept  Sharad  Yadav  and  Ram
 Vilas  Paswan?  Not  any  Member  of
 Lok  Sabha  Member  or  any  governor

 Adyter:uptions)

 MR.  SPEAKER:  Please  take
 your  seat.  You  can  speak  only
 when  the  hon.  Member  who  is  speak-
 ing  is  yielding.  You  should  not
 rise  Trom  your  seat  again  and  again
 Once  or  twice  is  all  right  but  do  not
 do  it  again  and  again.

 (Inter?  uptions)

 [English]
 MR,  SPEAKER:

 do  it  again.
 (Interruptions)

 Please  do  not

 MR.  SPEAKER:  Please  _  sit
 down  now.

 (Intert  uptions)

 MR.  SPEAKER:  You  have  to
 sit  down.

 (Interruptions)

 take MR.  SPEAKER:  Please
 your  seat  now.

 (Interruptions)

 MR.  SPEAKER:  1  cannot  con-
 tinue  like  this.  You  understand  if
 he  yields,  you  can  speak.

 (Interruptions)
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 MR.  SPEAKER:  1  can_  explain
 to  you.  You  come  to  my  Chamber.

 on  President’s  Address

 [Translation]
 SHRI  SURAJ)  MANDAL:  We

 shall  resume  our  seats,  but  they  are
 creating  disturbance.  When  the  hon.
 Members  [rom  other  side  rise  from
 their  seats,  disturbance  is  bound  to
 be  there.

 MR  SPEAKER:  |  have  told
 you  as  well  as  those  on  the  other  side.
 Do  not  give  me  a  chance  to  warn  you
 again

 (Interruptions)

 [English]
 MR_  SPEAKER:

 disturbing  him.
 You  are  also

 (Interruptions)

 SHRI  VISHWANATH  PRATAP
 SINGH:  Regarding  the  economy.
 there  1५  u  need  of  ब  conscious  ap-
 proach  because  we  know  _  once  the
 country  gets  into  a  debt.  then  it  takes
 more  than  a  decade  to  come  out.  It
 1५  certainly  a  duty  of  all  of  us.  We
 are  all  conscious  of  it  irrespective  01
 party  considerations  that  the  country
 is  not  allowed  to  slip  into  such  a  con-
 dition.  But  at  the  same  time,  what
 Shri  Atal  Bihari  Vajpayee  and
 hon.  speakers  carlicr  also  had
 mentioned  is  that  there  has  to  be
 transparency.  The  country  has  to  be
 taken  into  confidence.  It  has  to  be
 told  what  is  the  situation:  what  are
 the  measures  to  be  taken:  what  will
 be  the  consequences  if  they  are  not
 taken.  And  after  taking  these  mea-
 sures.  what  further  is  whole  economic
 remedy  by  which  we  will  be  able  to
 pay  loan  or  not  get  into  a  situation  in
 which  we  got  and  analysc  the  reason
 how  we  got  into  that.  Unless  the
 people  are  not  taken  into  confidence.
 I  think,  it  will  be  very  difficult  politi-
 cally  to  take  the  measures  or  any-
 thing  that  you  have  in  mind.  It  15
 like  a  diabetic  patient.  If  he  is  su-
 fering  from  diabetes.  it  is  better  to
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 tell  him  that  he  is  suffering  from  it.
 This  is  the  problem.  Otherwise  if
 you  say,  you  ere  all  right,  and  if  you
 do  not  tell  hin  that  he  has  got  dia-
 betes  but  say.  “you  stop  taking
 sweets”.  he  is  going  to  beat  you.  (In-
 terruptionsy  \t  is  a  situation  which
 has  not  developed  overnight.  The
 foreign  debt  from  1980  to  1989  multi-
 plied  ten-fold.  In  1986.  ।  had  the
 occasion  to  be  in  the  Finance  Ministry.
 1  had  brought  before  the  Cabinet  a
 paper—~well-  -documented  --as  to  how
 the  variables  of  expenditure.  of  ।  re-
 venue,  of  10815.  money  supply  all  will
 behave.  and  had  predicted  that  by
 1990-9].  the  country  will  be  in  a
 deep  crisis  or  financial  crisis.  though
 an  analysis  was  basically  on  the  do-
 mestic  side.  But  we  know  the  foreign
 exchange  and  the  domestic  _  situation
 are  interlinked.  That  was  four  years
 ahead.  I  had  warned  that  we  are  on
 an  accident  path.  If  we  apply  the
 brakes  now,  we  can  avoid  it.  {f  we
 apply  the  brakes  two  years  later,  per-
 haps  we  cannot  avoid  the  accident.  In
 that  paper.  1  predicted  that  -I  am  spe-
 aking  by  memory  --the  revenue  deficit
 by  the  year  1990.0  will  touch  about
 Rs.  14000  crores  and  somehow  it  has
 exactly  touched  that  figure.  At  that
 moment,  as  my  conscience  was  clear
 I  had  done  my  duty  and  warned  that
 these  will  be  the  things  which  will
 come.  The  various  measures  that  ।
 had  recommended  were  accepted  by
 the  Cabinet  but  my  tenure  was  only
 about  a  month  and  a  half.  But  ह
 remember  one  thing  that  there  was
 Jot  of  pressure  to  take  foreign  com-
 mercial  short-term  loans.  I  resisted
 it  firmly  during  my  tenure  and  _  ।
 could  not  come.  After  I  went  out.
 the  window  for  short-term  loans  had
 opened  and  that  created  greater  pro-
 blem.  When  long-term  loans  also
 will  get  accumulated,  they  will  catch
 up  the  problem.  But  the  problem
 arises  greater  immediately  with  the
 short-term  loans  because  you  will
 have  to  pay  in  three  months  and  six
 months.  So,  there  may  be  some
 reasons  which  I  do  not  know  as  I

 was  not  there  in  the  Government.  But
 certainly.  when  we  came  back  to  po-
 wer  in  February  1990,  again  we  stop-
 ped  this  short-term  loan.  ।  might
 have  been  going  on  for  sometime  in
 December  or  January.  So,  these  mea-
 sures  were  taken.  ।  do  not  want  to
 g0  into  the  details  as  to  what  we  have
 done  and  what  you  have  done  and  1
 do  not  think  that  is  the  spirit  of  this
 debate.  We  can  do  it  on  some  occa-
 sion  in  the  Budget  session,  ।  cannot
 go  into  all  those  details  but  I  can
 well  answer  those  questions  that  have
 been  put.  |  think  that  is  not  the  spirit
 of  this  debate.

 Government  has  a  foregin  exchange
 budget  also.  The  foreign  exchange
 budget  should  become  an_  integral
 part  of  the  regular  budget.  There  is
 no  reason  why  it  should  not  be  so.
 When  ।  was  there.  the  foreign  ex-
 change  budget  usually  was  prepared
 by  October.  ।  makes  no  sense.  So,
 next  year.  ।  tried  to  make  it  by
 March.  When  we  pass  the  deficit  in
 our  normal  budget.  we  think  that  we
 have  got  the  rupee.  we  will  print  the
 rupce  or  earn  the  rupee.  But  inherent
 in  it  is  the  foreign  exchange  deficit.
 It  is  not  taken  into  account  and  the
 House  passes  it  straightaway.  After
 passing.  there  will  be  pressure.  50.
 this  is  an  area  which  demands  better
 management.  The  Finance  Minister
 is  here.  {  would  request  him  to  bring
 the  foreign  exchange  budget  alongwith
 the  regular  budget.  When  there  is
 such  a  crisis.  there  is  no  reason  why
 it  should  not  he  discussed  in  this
 House.

 Deficit  is  truly  reflected  and  that  is
 why.  I  tried  to  correct  it.  I  got  some
 figures.  The  Reserve  Bank  loans  are
 shown  under  the  heading  ‘Loans’  and
 not  under  ‘Deficit’.  It  is  a  genuine
 deficit  because  some  fiduciary  money
 is  created.  The  House  debates  hypo-
 thetically  and  true  deficit  is  not  reflec-
 ted  and  I  tried  to  make  some  correc-
 tions  and  some  figures  used  to  come
 to  the  Parliament.  Dr.  Manmohan
 Singh  is  there.  He  is  an  expert  in
 all  these  matters  and,  I  think,  certain-
 ly  the  House  is  justified  in  demanding
 It.
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 {Sb.  Vishwanath  Pratap  Singh!
 The  other  point  which  I  would  like

 to  say  15  that  there  must  be  some  res-
 triction  on  deficit  I  found  that  ॥
 does  not  arise  within  the  Government
 We  are  all  elected  We  also  have
 compulsions  to  make  many  pro-
 grammes  and  schemes  I  do  not
 think  that  pressure  ७  there  and  so
 generally  we  have  to  accept  it  It
 will  not  be  advisable  also  to  have
 somebody  outside  the  Government
 The  Expenditure  Commission  was
 once  suggested  by  Ch  Charan  Singh
 but  it  will  become  a  super  Govern
 ment  Why  cannot  we  evolve  an  eco-
 nomy  within  the  Hc  use?  If  the  Go
 vernment  goes  beyond  a  certain  limit
 of  deficit,  say,  10  per  cent  or  15  per
 cent,  then  for  every  supplementary  it
 normally  comes  back  to  the  House
 and  if  there  1s  a  majority  it  gets  11
 passed  Why  cannot  it  be  made  as
 two-third’s  majority’  Then  there
 will  be  a  consensus  for  making  defi-
 cits  than  running  the  country  into
 another  debt  trap  If  there  1५  two-
 third’s  majonty,  then  the  Government
 will  have  to  talk  to  the  Opposition
 for  getting  more  deficit  I  would  re-
 quest  one  thing  on  my  own  ।  do  not
 commit  my  party  to  it  If  Money
 Bill  fails,  the  Government  fails  It
 brings  a  political  problem  on  every-
 one’s  head  A  Government  should
 fail  on  a  no  confidence  If  a  Money
 Bill  fails,  let  not  the  Government  fail
 Then  we  will  really  be  free  to  debate
 a  Money  Bill  on  its  financial  merits
 and  not  on  other  considerations  other
 than  finance  (Interruptions)  This
 is  a  ‘right’  that  I  am  suggesting  for
 you  ‘ou  acquire  it!

 Then  Sir,  the  Reserve  Bank  should
 be  allowed  to  function  as  a  Reserve
 Bank  and  not  as  an  extension  of  the
 Government  It  has  become  a  de
 partment  of  the  Government  It
 should  be  given  authority  and  auto
 nomy  to  function

 AN  HON  MEMBER  _  Should  it
 not  be  responsible  to  Parliament?

 SHRI  VISHWANATH  PRATAP
 SINGH:  Of  course  it  should  be
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 responsible  to  the  Parliament,  but  not
 like  a  Government  Department

 Lhere  should  also  be  stability  of
 excise  duties  and  direct  taxes  When
 we  assess  an  industry  that  this  ७  15
 paving  capacity  there  is  no  reason
 tor  this  capacity  to  imcrease  every
 vear  unless  there  1८  १  dramatic  change
 in  the  economy  or  a  dramatic  improve
 ment  or  fall  m  that  particular  sector
 With  regard  to  custems,  we  cannot
 lave  stability  because  it  has  to  res-
 pond  to  the  imternational  situation
 Tut  stability  with  regird  to  excise
 ind  direct  taxes  should  be  a  part  of
 ‘  reforms  and  1evenue  should  be
 utrsced  for  expansion  of  economic
 tivity  and  that  1s  the  best  way  to

 uc  revenue  on  a  long  term  basis

 In  all  this  we  talk  of  tightening  of
 the  belt  Wlos  belt  1s  to  be  tighten
 ed?  That  15  the  question  Ts  the
 roor  mans  belt  going  to  be  tightened
 cr  १  1  the  belt  of  thoce  who  can
 afford?  When  there  will  be  a  price
 mpict  because  of  all  these  measures
 how  docs  the  Government  intend  1
 biffer  the  poorer  sections  on  the  price
 tront?

 These  ae  the  questions  that  we
 hive  in  mind  Sir  ।  do  not  know
 hew  much  tine  1५  there  ad  there
 1८  others  yet  to  speak

 Coming  to  Punjab  the  sntence  im
 the  iddies,  reids  as  ‘Law  ind  order
 situation  in  the  country  has  been  1
 (use  of  grave  concern  for  some  timc
 now’  Aftcr  this  sentence  Punjab
 211  Jammu  8  Kashmir  were  discus
 sed  ।  am  sure  the  Prime  11511
 might  not  have  sctutmised  11  and  the
 Cabinet  too  might  not  have  scrutinis
 edit  1  hove  ill  respect  for  the  Prime
 Minister  His  political  ~—sagacity
 would  not  reduce  Punjab  and  Jammu
 &  Kashmur  to  a  mere  Jaw  and  order
 problem  If  you  see  it  from  the  point
 of  view  of  law  and  order  only  then
 that  15  not  the  pomt  And  this  pers-
 nective  calls  for  change  Now  elec-
 tions  in  Punjab  are  postponed  all  of
 a  sudden  Nobody  knows  how  it
 has  been  done  and  who  has  done  :t
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 and  how  the  Election  Commission
 functions.  We  demand  that  a  date  be
 fixed  for  elections.  We  have  seen  that
 after  evcry  postponement  of  elections,
 the  Government  has  not  been  able  to
 improve  the  situation.  Therefore,  a
 fair  election  date  should  be  fixed  and
 we  should  go  ahead  with  the  elcc-
 tions.  He  also  talked  about  a  law
 which  is  going  to  come,  where  if  any-
 body  makes  any  statement  regatding
 secessionism,  he  will  be  debarred
 from  membership.  How  will  this  law
 operate?  {t  will  be  misused  and  it  will
 be  highly  dangerous  We  have  come
 across  some  instances.  If  you  see
 the  files  of  some  of  those  members
 who  have  been  elected  to  this  House.
 you  wil]  say  that  they  should  not  be
 released  But  after  getting  elected.
 they  were  normal,  You  released  some
 and  I  also  released  some.  They  were
 the  members  elected  from  Punjab.
 Let  this  normalisation  take  place.

 The  other  aspect  that  I  am  guing
 19  talk  about  is  the  federal  structure
 in  Punjab  and  Jammu  &  Kashmir.
 Somewhere  this  federal  spirit  is  erod-
 ed.  ।  have  been  given  some  disturb-
 ing  intormation  with  regard  to  Noga-
 land.  My  Party  colleagues  have  men-
 tioned  that  a  team  of  certain  respon-
 sible  persons  from  the  ruling  party
 have  gone  there.  They  are  in  the
 toppling  game.  This  is  a  viry  highly
 dangerous  game  let  us  net  add
 more  examples  of  the  erosion  of  टिन
 deral  spirit.  This  is  how  atienation
 starts  Toppling  of  governments  ।  is
 not  the  way  to  arrive  at  a  conscnsus.
 Here  1  want  to  make  it  clear.  Let
 us  not  play  such  games,  It  may  have
 serious  repercussions  here  too.

 ।  want  an  assurance  for  the  Defence
 Forces  personnel  and  that  is  pension
 for  ex-servicemen.  We  took  a  deci-
 sion  in  the  Cabinet  that  from  Sepoy
 to  Subedar  and  for  the  officers,  there
 should  be  an  increase  of  pension.  That
 was  under  our  consideration.  We
 demand  from  this  Government  _  that
 they  should  only

 19101एक111
 the  decisions

 of  the  previous  Government  and  not
 juat  throw  them  out.  If  they  do  not

 19~11  /LSSIND/9!
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 do  so,  that  will  be  the  greatest  in-
 justice  to  the  cause  of  ex-servicemen,

 ।  would  also  like  to  mention  some-
 thing  about  the  15  point  programme
 and  the  employment  of  the  minorities.
 We  took  a  decision  that  in  every  Ses
 lection  Board.  there  should  be  one
 member  of  the  Scheduled  Caste  and
 one  member  of  the  minority  commu-
 nitv,  so  that  justice  is  ensured  Now,
 we  want  a  time  bound  declaration  not
 only  regarding  Minorittes  Commis-
 sion  but  also  for  Rapid  Deployment
 lorce.  Earlier,  you  had  mentioned
 that  you  are  going  to  give  statutory
 status  to  the  Minorities  Commission.
 You  had  also  mentioned  about  main-
 taining  the  status  quo  of  shrines  etc.
 We  welcome  them.  But.  there  should
 also  be  a  bin  on  slogans,  ।  casettes
 aml  advertisements,  They  are  highly
 inflammatory  1  challenge  that  it  is
 not  only  a  political,  economic  or  so-
 cial  question  but  theie  has  been  an
 attempt  being  made  to  challenge  our
 culture  also.  ।८  ।  not  the  challenge
 on  the  Government  hut  it  is  a  chal-
 lenge  on  the  psyche  of  the  people.
 This  is  most  dangerous  |  think  we
 must  strengthen  the  unity  and  inte-
 grity  of  the  country.

 Our  position  is  very  clear  regarding
 Ram  Janma  Rhoomi  issue  This  is-
 sue  should  cither  be  settled  amicably
 or  the  law  of  the  lind  should  be  ho-
 noured  We  said  that  the  Courts
 thould  be  kept  away  from  this.  The
 mechanism  of  resolving  Jisputes  and
 arriving  at  a  decision  nas  been  in-
 corporated  in  the  Constitution.  Now,
 we  are  saying  that  you  take  away
 that  mechanism  and  after  thaf.  you
 solve  the  problem.

 Shah  Banu’s  case  was  quoted.  Re-
 garding  this  case,  there  was  a  judge
 ment  and  then  we  came  to  the  Par-
 liament  for  amending  the  law.  We
 amended  the  law  and  an  assurance  was
 given  that  only  the  will  of  the  House
 will  prevail,  Now,  either  you  sub-
 mit  yourselves  to  the  will  of  the  peo-
 ple  or  let  the  Parliament  decidg  on that  issue.
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 {Sh  Vishwanath  Pratap  Singh|
 At  the  end  ।  want  to  say  this  We

 should  keep  this  m  mind  that  India
 wil}  not  reach  ity  fulfilment  ।  unless
 its  two-thirds  population  which  had
 been  deprived  for  millions  of  ycars
 does  find  a  place  in  the  governance

 ।  think,  this  message  will  clearly
 come  out  from  the  deliberations  here

 {Translation}
 SHRI  CHANDRA  SHEKHAR

 {Ballia)  Mr  Speaker  Sir.  |  have
 not  to  make  a  long  specxh  =  (Inter-
 ruptions)

 [English]

 Nobody  can  let  me  down  You  are
 accustomed  to  that

 [Translanon)
 Sir,  ।  do  not  want  to  0८.  dragged
 into  these  controversies  ।  want  to
 mention  only  those  issues  which  con
 cern  the  future  of  our  nation  and
 which  have  been  raised  both  inside
 as  wellas  outside  the  House  Purhups
 I  did  not  want  to  speak  in  the  House
 but  1  am  constrained  to  point  out
 that  the  Hon  Prime  Muuster  15  not
 present  in  the  House  On  thal  day
 he  had  said  during  the  course  of  his
 speech  that  the  steps  which  he  took
 to  solve  the  economic  crisis  should
 have  been  taken  by  me  ।  want  to
 say  that  all  the  papers  wefe  rady
 bat  due  to  the  difficult  situation  ।
 was  facing  1  could  not  take  those  de-
 awions  It  1%  only  on  the  basis  of
 those  papers  that  the  hon  Prime  Mi-
 nister  has  taken  this  decision  T  घान
 derstand  my  ।  responsibility  towards
 the  nation  and  towards  this  House
 To  say  that  these  issues  did  not  come
 before  me  and  that  I  did  not  think
 in  terms  of  findinez  solutions  to  them
 ig  beyond  truth  There  may  be  same
 short-comings  in  me,  but  ।  cannot  be
 accused  of  delaying  decisions  ।  do
 sot  know  how  the  Prme  Minister
 -  the  decision.  it  1५  his  domain
 asd  only  he  can  tell  about  ।  But
 ।  do  admit  that  the  capability  which
 he  has  to  take  a  decision  18  not  there
 in  me  J  am  not  talking  in  terms  of
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 the  support  of  the  hon  Members,  but
 of  capability  to  take  a  decision  This
 capability  to  take  a  decision  15  un-
 piralled  jn  him  Thad  writtenhim  a
 letter  telling  him  that  be  took  very
 spcedy  decisions  1  have  no  objec-
 tion  to  his  taking  speedy  dections,
 but  the  manne:  in  which  these  deci-
 sions  are  being  taken,  J]  think,  will
 jeopardise  the  futrre  of  aut  country
 There  would  not  hive  heen  any  ob-
 jection  to  me  had  the  Piume  Minister
 taken  the  decision  himself,  or  had  the
 Cabinet  or  the  Parliament  or  the  Con-
 gress  Party  taken  the  decision,  but
 {am  constrained  to  ५1५  that,  from
 what  appeared  in  the  newspapers,  it
 was  clear  that  the  Parliament  and  the
 Congress  Party  did  not  know  about
 thi,  decision  As  for  the  Cabinet.  1
 do  not  know  whether  it  had  =  any
 knowledge  about  the  decision  or  not

 on  Prevident’s  Address

 Just  now,  my  friend  Shri  Rajesh
 Pilot  wis  speaking  ।  know  him,  he
 1५  a  young  man  with  a  zeal  to  make
 turtici  studies  and  take  the  country
 torward  He  was  quoting  from  Nch-
 10]  ५  speech  f  told  him  not  to  quote
 Nehrujt  But  he  still  ventured  and
 did  not  quite  succeed  because  you  can
 not  stretch  Nehru  beyond  a  particular
 limit  ।  did  not  agrec  with  all  the  po- nies  of  Nehiuy  but  the  message  of
 dell  reliance  and  ‘Swadesh’  which
 Nehru  gave  in  the  economic  sector  was
 the  legacy  of  Gandhi's  movement
 Through  you  ।  want  to  tell  Shr  Ra-
 ish  Pilot  that  they  ate  no  mote  as
 sociated  with  that  tiadition  His  party
 has  broken  the  last  link  with  ।  that
 tradition  during  the  last  three  months
 While  1  am  saying  so  Tam  not  sway-
 ed  by  emotions  ।  have  been  m  Par-
 lament  for  the  last  29  years  and  त
 have  seen  how  policies  were  framed
 Industrial  Policy  Resolution  was  not
 fram  d  in  a  day  MRTP  Act.  and
 FERA  were  not  passed  in  a  day  nor
 was  the  policy  governing  the  Indian
 and  Foretgn  Companies  formulated
 na  day  Our  Gurudev  Atalji  is
 sitting  here  and  he  knows  how  much
 heat  was  generated  during  the  de-
 bate  on  the  MRTP  Bill  yn  the  Rajya Sabha  The  House  had  to  sit  through.
 out  the  night  after  the  normal  ay
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 siting  to  discuss  th.  Dutt  Committee
 report  on  that  Bill  He  would  also
 femember  that  besile  discussion  in
 the  Parhament  Pandit  Jawahatial
 Nehru  had  invited  the  expels  and  the
 Jearned  people  from  all  over  ।  the
 country  for  an  open  debate  on  the
 Industrial  Policy  Resolution  [he  de
 bate  last.d  eight  years  trom  1948.0
 to  1956.0  The  work  which  Nehru
 accomplished  in  eight  ycaty  the  task
 which,  Smt  Indira  Gandhi  could  ac
 complish  in  45  years  has  ben  com
 pleted  by  Shit  Nuasunha  Rid  in
 three  days  1  congratulate  him  fo
 this  effiicncy  He  has  tuined  all
 these  policics  topsyturvy  The  docu-
 ments  wer  ready  After  all  where
 hom  the  documents  came  who  pre
 pated  these  documents  Tacte  sacull
 be  a  discussion  on  these  questions
 ।  do  not  want  that  all  these  things  be
 made  pubhe  Quite  umecenily  ॥...
 sad  that  we  would  not  dike  to  know
 the  details  of  the  Budget  nor  would
 he  like  to  dislose  them  the  people
 who  have  been  elected  to  this  House
 at  least  Know  this  mach  of  the  Par
 hamcntary  tradition  that  nuither  any
 one  would  ask  the  (ट  चि  of  the  Bud
 get  nor  inybods  was  gome  to  dis
 dose  them

 Somelumes  we  are  surpiised  about
 it  Should  we  not  discus  the  policy
 matter?  Should  we  not  respond  to
 tne  laws  when  we  change  our  policy?
 When  ।  hive  almady  hindid  over
 charge  to  him  ।  am  surprised  when
 Tam  told  that  all  these  decisions
 were  being  taken  at  my  instame  ।
 was  wormed  a  bit  when  ।  vay  told
 that  there  was  a  report  of  th.  World
 Bank  on  the  basis  of  which  thse
 decisions  had  been  taken  That  10-
 port  was  submitted  to  the  Govern
 ment  m  November  194  tftur  I  as-
 sumed  office  1  held  the  oflice  of  the
 Prime  Minister  from  November  1990.0
 to  June  10  Although  m  th.  eyes
 of  our  fnend  Shn  Somnath  Chatterjce
 1  was  -८  Pree  Mister  just  for
 name  as  ।  dependcd  on  other's  sup
 port  But  it  was  the  mnstortune  of
 the  couatry  as  well  as  mane  thit  1
 happened  ta  represent  the  country  at
 that  time  no  matter  whatever  weak-
 -  whatever  lack  of  understanding
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 and  whatever  low  capacily  to  take
 decisions  ।  had  =  During  these  6-7
 months  that  report  was  not  submitted
 cither  to  me  or  to  the  Minister  of  Ti
 name  or  even  to  our  highcr  offictuls
 That  teport  was  confined  only  to  a

 gioup  of  8  to  9  officers  of  the  Gov
 ernment  of  India  1  would  not  like
 tu  mention  here  any  of  these  ofhurs
 name  as  you  might  be  knowing  them
 However  ।  say  that  most  af  these
 officers  have  been  the  offices  of  the
 World  Bank  at  one  time  or  the  other
 And  (interruptions)

 [Fuglish]
 SHRI

 JEE
 SOMNAIH  CHAITER

 ।  1५  ad  Very:  १६111  Matter

 SHRI  SATRUDDIN  CHOUDHU-
 RY  (Kalwi)  It  1५  a  very  serious
 matter  There  his  fo  be  an  maqwry
 ot  this

 [frcnsdagion]
 SHRI  CHANDRA  SHEKHAR

 Mi  Speaker,  511.0  1  wiote  a  letter  to
 tle  Hon  Pnme  Minister  requesting
 him  to  clarity  as  to  where  this  teport
 had  been  kept  and  why  th»  was  not
 shown  to  me  and  why  thi  was  not
 discussed?  As  Atalji  has  said,  when  ।
 dis  ussed  various  issues  with  the  M1
 न  of  Finance  a  day  or  two  aftel
 assunung  my  office  one  of  the  offi
 cers  appraising  me  of  the  situation
 told  me  that  the  sruation  was  so  bad
 thit,  nothing  could  be  done  then  1
 asked  him  why  was  he  retaining  the
 post  despite  having  such  conception?
 That  higher  offxer  who  1५  very  close

 to  Shri  Vishwanath  Pratap  Singh  15
 stilan  the  Government  of  Indu  and
 he  mav  agam  reach  that  high  post  J
 uked  him  that  very  day  to  relinquish

 his  office  as  that  kind  of  pessimists
 views  were  not  required  ।  requested
 the  Prime  Muimster  to  make  an  in
 quiry  into  and  gave  him  an  assurance
 that  ।  wouk!  not  raise  this  issue
 publicly  ttl  [  am  upprised  of  the  fact
 after  the  nguiry  But  ।  sould  like
 to  ask  my  Congress  friends  as  to
 why  should  1  keep  silent  when  the
 Prome  Muster,  after  gettmg  my  let-
 (हो.  states.  that  his  decision  has  been
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 taken  on  the  basis  of  the  papers  pre
 pared  during  my  regime?  ।८  there
 not  any  responsibility  on  my  part  for
 this  country  or  for  this  Parlamcnt

 [English]
 THE  MINISTER  OF  IINANCE

 (SHRL  MANMOHAN  SINGH)  Mr
 Speaker,  Sir,  I  have  great  regaid  for
 Shr1  Chandra  Shekar  ।  wish  to  as-
 sure  him  that  all  the  papeis  have
 been  prepared  by  us  and  no  outside
 agency  has  been  involved  directly  or
 indirectly  in  the  preparation  of  these
 papers

 [franslatwn}
 SHRI  CHANDRA  SHI  nHAd

 ।  hold  Shit  Manmohan  Singh  in
 high  ecstem  He  1५  my  frend  He
 might  have  prepared  papers  at  his
 own  Icvel  without  any  help  from  pov
 ernment  during  the  last  १  7  cays
 Evcn  then  ।  cannot  believe  that  as  ।
 am  not  so  unknown  or  ignorant  I
 too  have  secn  some  of  the  papcts  as
 well  as  that  report  of  the  World  Bink
 I  possess  two

 pages
 of  that  report

 Should  ।  1ead  them  out  but  it  would
 be  an  unprecedented  move?  The  con
 tents  of  the  speech  of  our  Vinistet  ot
 Commerce  tallns  word  by  word  with
 this  report  The  same  polis  are
 being  adopted  as  hive  been  surpcst-
 ed  in  this  report  of  the  World  Bank
 In  this  report  cverything  has  becn
 suggested  in  detail  as  to  what  should
 be  the  State  policy  and  what  shculd
 be  the  industrial  polwy,  that  the  cus
 toms  duty  be  reduced  and  ६१1५६,  duty
 mecreas.d  in  the  budget  These  ate
 the  18  papurs  that  have  been  sent  by
 the  Wo1ld  Bank  since  1987  and  ।  am
 surprised  that  on  these  papers  discus
 sion  can  be  held  in  the  TMI  in  th
 World  Bank  and  in  the  multi  orga
 musations  of  the  world  but  tree  can
 not  be  shown  to  the  Parhamcunt  and
 the  Prime  Monuster  of  this  cc  untry
 and,  moreover,  ।  am  being  held  res
 ponsible  ior  taking  decisious  on  this
 1f  Shri  Manmohan  Singhy:  lias  taken
 this  decision,  this  iy  something  phe-
 nomena]  as  there  ७  much  similarity
 between  the  way  of  thinking  of  Shri
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 Manmohan  Singh  and  that  of  the
 IMF  and  the  World  Bank.  And  ।
 would  not  he  to  say  anything  in
 this  regard  But  ।  would  certamly
 Itke  to  pomt  out  the  other  thing  Well,
 they  have  taken  the  decisiwn  What
 nucessitated  them  to  take  the  devssion
 within  three  days,  could  be  the  coun-
 try  not  await  for  a  week  and  could
 he  not  take  his  own  paity-members
 into  confidence’?  [hey  want  to  change
 the  poliies  that  have  been  framed
 by  this  country  and  by  this  Parha-
 ment  in  the  last  20-21  years  saying
 that  they  are  helpless  that  it  ४  m
 the  intusest  of  the  public  and  that  15
 for  the  sake  of  development  Now
 they  want  to  convince  the  country
 that  they  have  decided  to  change  these
 policies  after  a  deep  thought  J  have
 iull  confidence  in  their  wisdom  ।  but

 1  am  not  ready  to  hold  the  wisdoin  of
 any  Prime  Minister  any  Member  of
 Parliament  or  anv  Minister  of  Finan
 «e  hither  than  Indias  wisdom  of  21

 caly  taken  together  ।८  1५  my  help
 lessuess  Thetetore  ।  say  tat  the
 matter  should  be  considercd  seriously
 1  do  not  blame  that  they  have  a  mala
 hde  intention  nor  do  I  say  that  some
 sort  ot  bungling  has  buen  done  But,
 (८  -  proper  that  those  eight  ofh.ers
 continuously  kept  this  ieport  in  their
 possession  tor  seven  long  months  and
 did  not  bother  to  Jook  into  it  for
 fifteen  days?  Is  it  prope  that  thy
 take  major  policy  decisions  9111  out
 consulting  anyone?  ।  would  like  to
 say  that  much  crv  was  taised  when
 the  smuggled  छठे  was  sunt  cut  side
 dirmg  the  penod  of  our  govern
 ment  and  that  act  was  allegedly  call
 ed  by  the  Congress  Party  a  national
 Party  betrayal  But  that  very  act  of
 nationil  betrayal  of  the  month  of
 May  his  beome  today  an  at  of
 patriotism  ।  cannot  make  it  pub
 li.  here  as  to  what  1s  there  im  the
 tes  ।  had  withheld  that  decision
 not  for  one  or  two  days  but  for  fif-
 tecn  days  but  the  peison,  like  Shri
 Somnath:  who  constantly  called  001
 government  a  care-taker  povernment
 compelled  me  There  were  certain
 big  powers  that  wanted  (0  compel that  caretaker  government  to  take
 wrong  decisions  ।  do  not  want  to
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 say  more  than  this.  But  I  want  a
 thorough  inquiry  mto  all  these  mat-
 ters  and  all  the  facts  must  be
 brought  before  the  countiy  in  unam-
 biguous  terms.  1  think  that  the  de-
 valuation  was  not  required.  Lven,
 today  1  am  of  the  same  view  but
 ।  would  not  like  to  make  any  com-
 ment  whether  this  act  of  devalua-
 tion  is  right  or  wrong.  In  my  opinion
 we  could  do  even  without  _  this.
 Shri  V.P.  Singh  did  not  devaluate  nor
 did  1.  No  one  did  talk  about  de-
 valuation  with  me  but  suddenly  with-
 in  seven  days  the  whole  scene  and  all
 the  circumstances  in  the  country
 changed  and  we  became  helpless.  1
 know  that  we  have  shortage  oi  mo-
 ney.  ।  would  not  like  to  talk  about
 founs  out  country  is  burdened  with
 and  also  about  who  19.0  responsible
 for  this  and  to  what  extent.  Shit
 Rajesh  Pilot  delivered  a  very  learn-
 ed  speech  here.  I  congratulate  him
 as  well  as  the  Congress  Party  which
 has  got  such  ब  competeut  member
 like  him.  He  made  a  reference  to
 the  amount  of  loan  they  had
 ‘eft  behind  but  did  not  ।  state
 as  to  what  happened  to  the  foreign
 exchange  amount  of  rupees  six  thou-
 sand  crore  kept  in  the  secret  teserve?
 A  sum  of  rupees  five  thousand  crore
 had  been  spent  by  them  and  the  re-
 maining  one  thousand  by  Str  \.P
 Singh  =  (laterruptu  ...  And  the  re-
 served  amount  of  rupecs  six  thou-
 sand  crore..  (/nterruptions)...  Some-
 times,  ।  am  very  much  contused.  I  wo
 things  perturbed  me  one  thing,  85
 our  Gurudeo  Shi  Atuljs  has  said
 that  if  a  man  is  changed,  the  socicty
 will  change  itself  So  tar  as  the
 IMI  ७  concerned  he  has  suggested
 us  not  to  call  a  spade  a  spade.  We
 cal]  ४  spade  a  spade  because  we  fear
 that  Atalj:  might  be  misguided  Al-
 though  I  am  saying  all  this,  these
 are  not  new  things  1  did  not  know
 that  I  would  have  to  speak  today.  1
 would  not  make  a  mention  of  the  re-
 poits  of  1982  but  the  US.A.  trea-
 sury  submitted  a  report  to  the  US.
 President  in  1982.  in  which  the  fune-
 tions  of  the  IM.F.  World  Bank.
 Asian  Development  Bank  have  been
 defined.  ।  wish  all  the  members  of
 the  House  to  go  through  that  report.

 In  that  report  it  has  been  stated  that
 the  business  of  these  Banks  is  to
 work  for  the  economic,  political  and
 Strategic  policies  of  U.S.A.  The  re-
 port  says--the  countries  which  are
 taking  loans  should  support  USA  on
 external  affairs.  It  they  don't  sup-
 port  her,  they  should  at  least  remain
 neutral,

 India  is  a  backward  country.  It
 is  a  poor  country  belonging  to  the
 third  world.  But  we  and  espxcially
 those  people  who  always  refer  (0
 the  name  of  Pt.  Nehru  should
 not  ignore  the  fact  that  India  15  the
 leader  of  third  world  countries,  India
 is  the  only  country  in  the  world
 walch  15  still  raising  its  voice.  Our
 friend  Shii  Indrajit  said  the  other  day
 that  Indi.  we  ihe  only  country  which
 was  raising  its  voice  and  Brazil  was
 the  second  such  country  and  the  rest
 ot  the  counties  had  yielded.  The
 people  of  Asia,  and  the  people  of
 backward  tegions  look  to  you  with
 hope  Mr.  Speaker,  Sir,  the  people
 avoid  of  any  political  knowledge  are
 ying  a  lot  of  things.  At  one  time
 they  talk  of  USSR  and  on  some  other
 time  they  talk  of  Gorbachev.  Mr.
 Speaker,  Sir,  perhaps  they  are  not
 aware  of  the  fact  that  the  sacicty
 which  Mr.  Gorbachev  is  heading  has
 got  an  army  which  15  alert  and  _poli-
 tially  active.  There  is  a  great  diffe-
 rence  between  that  society  and  our
 society.  In  spite  of  that  a  person  like
 Gorbachev  ७  waiting  for  an  invita-
 tion  from  the  countries  of  G-7.  He
 1५  also  not  likely  to  get  any  help.  Our
 ceuntry  has  to  enter  new  frontiers  and
 take  up  new  decisions.  |  Now-a-days
 countries  like  Japan  and  Germany
 are  ready  to  help  us  by  way  of  giving
 us  loans.  Mr,  Speaker.  Sir.  J  am
 saying  with  great  responsibility  that
 @  tendency  is  developing  in  Gur  coun-
 tly  and  there  is  a  Government  set  up
 in  our  country  which  is  not  interested
 in  running  the  Government.  They
 want  to  create  only  one  feeling  in  the
 country  that  this  country  will  disinte-
 grate.  There  will  not  be  any  I.M.F.
 and  the  World  Bank.  I  am  not
 against  1.M.F.  and  World  Bank.  Dur-
 ing  my  term  of  office  I  also  received
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 a  loan  of  the  order  of  Rupees  1200
 crores  I  had  levied  taxes  elso  The
 capitalists  of  this  country  would  have
 to  be  told  that  ४  we  have  to  tighten

 up
 our  belts,  they  will  have  to  do  ॥

 rst,

 Mr  Speaker,  Sir,  what  15  condi-
 tionality?  If  you  want  to  know  it,
 you  through  the  repoit  of  the
 World  Bank  You  should  go  through
 the  Report  of  Treasury  submitted  to
 the  President,  they  don’t  work  steal-
 thily,  it  4  kitown  to  the  whole  world
 and  the  entite  country  knows  it  ex
 cept  the  Parliament  of  India  ।  am

 saying
 this  that  if  steps  are  being

 taken  deliberately  1  have  nothing  to
 say  But  1  apprehend  that  we  are
 heading  towards  pitch  datkness  where
 we  arc  mortgaging  our  ‘uture  Mi
 Speaker,  Sir,  ।  apprehend  that  we  are
 not  only  putting  our  cconomic  inde
 pendence  at  slake  but  we  ate  pl.  ying
 with  political  indépendcnce  as  well
 and  it  15  not  our  cxpelience  many
 countries  of  the  world  have  taken
 such  step$  Gone  are  those  countries
 gone  js  that  economic  imdcpendence
 and  gone  ७  their  economic  devlop
 tment  ।  would  like  to  ask  Shri  Ataly:
 who  1s  a  great  supportcr  of  culture
 and  civilisation  45  to  what  happencd
 to  the  culture  of  Korea  and  Bissban?
 Is  the  dazzling  hght  of  gold  nd  ९॥-
 ver,  xonomic  development  a  large
 number  of  motor-cars  elc  the  tradi
 tion  of  our  country  Unter  uptions)
 T  am  talking  of  these  countries  which
 are  considered  as  developd  coun
 tries  be  st  South  Korea  Phillipines
 Thailand  or  Tatwan  What  has  hap-
 pened  to  their  culture  and  civilisa
 tion?  हैं  don’t  want  to  mention  about
 all  that  Wrverrupttons)  India  cant
 adopt  that  path,  and  the  day  the  na
 tion  1s  led  towards  that  direction  the
 countrymen  won't  stand  by  you
 Therefore,  ह  want  to  tell  you  all  this

 TI  would  conclude  my  speech  with
 a  word  about  Punjab  There  was  a
 discussion  about  Punjab  and  =  Shri
 कावर]  Gupta  asked  as  to  who  had
 taken  the  decision?  wanted  an
 whevet  to  १1५  question  Cur  friend
 Balm  Singh  said  Yhat  1  had  not  con-
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 sulted  anybody,  although  everybody's
 opimon  was  known  Parties  like
 CPM,  BJP.  Communist  Party  and
 a  few  people  from  Akali  Dal  were
 participating  in  this  process  Only
 extremists  were  opposed  to  the  hold-
 ing  of  the  elections  and  a  neighbour-
 ing  country  of  ou1s  was  also  opposed
 to  the  holding  of  clections

 on  President's  Address

 1  don’t  hold  any  secret  talks  1
 had  consulted  all  the  concerned  peo-
 ple  imcluding  the  Governor  ..  there
 Moreover  {  had  consulted  all  ।  the
 sections  of  the  administration  and
 we  had  unanimously  takcn  a  deci-
 sion  that  elections  should  be  held  in
 Assam  and  Punjab  It  15  known  to
 everybody  that  the  Honourable  Pre-
 sident  objected  to  this  1  told  =  him
 that  he  could  have  his  reservations.
 but  we  felt  that  the  circumstances
 were  favourable  ।  would  like  to  tell
 my  trends  from  the  Congiess  Party
 especially  those  {rom  Assam  that  thee
 was  tremendous  oppositicn  against
 holding  of  elections  m  Assam,  but
 clections  were  held  peacefully  there
 and  Congress  Paity  tormcd  the  Gov-
 ernment  there  What  had  happened
 within  15  days  My  fricnd  Shri  Buta
 Singh  said  that  I  had  gone  cut  of
 Delhi  for  four  hours  and  Honourable
 President  brought  the  situation  undet
 control,  otherwise  the  situation  of
 1984.0  would  have  been  repeated  ।
 have  gieat  regard  for  the  honourable
 Picsident  and  his  support  was  always
 available  to  us,  but  how  can  Buta
 Singh  forget  that  m  1984.0  bh.  was
 Home  Minister  and  the  present  Pre-
 sident  was  also  a  Minister  Why  had
 the  incident  of  1984  taken  place  then?
 Shir  Buta  Singh  15  not  present  at  the
 moment  ।  cnquired  from  him  at
 that  time  on  phone,  he  was  sobbing and  saying  that  he  was  not  able  to
 do  anything  1  dont  want  that  the
 question  of  human  compassion  and
 human  ।  suffering  should  be  ।  talkud
 about  m  such  a  flippant  manner  All
 the  same  you  might  have  scen  that
 a  puppet  speaks  in  the  idiom  of  his
 master  ।  dont  object  to  the  puppet as  long  as  his  master  15  native  of  this
 -ountty,  but  if  the  master  belongs to  a  foreign  country  the  situation  be- comes  véry  bad
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 What  happened  m  Assam?  The
 law  and  orde:  situation  has  been  dis-
 1upted  once  again  Throuzh  you
 have  got  a  Government,  the  amy  15
 the  same,  and  same  is  the  00116
 force  ।  don't  want  to  take  any  cre-
 dit  but  creating  a  feeling  of  repug-
 nance  and  bitterness  1५  not  gxd  If
 we  avoid  indulging  in  such  things,
 perhaps  we  may  solve  the  problems
 of  our  country  more  easily

 Finally  I  would  hhe  to  say  one
 more  thing  Shr  Vishwanathj:  has
 made  a  point  just  now  He  appears
 to  be  very  impatient  in  propounding
 new  piinciples  1}  would  request  him
 not  to  put  forward  a  suggestion  to
 make  Reserve  Bank  of  India  an  m-
 dependent  body  Shi:  VP  Singh  has
 been  the  Finance  Minister  He  might
 be  having  more  experience  about  the
 functioning  of  Reserve  Bank  (  India
 It  1५  not  the  question  of  any  partic
 lar  individual  It  1s  the  question  of
 Institutions  Now  we  have  to  see
 as  to  what  an  cxtent  an  eacellent  per-
 son  could  be  influenced  and  how
 much  powerful  could  be  the  external
 forces’  Secondly,  if  the  Govern-
 ments  are  not  voted  out  on  the
 Finance  Bill  how  could  the  Govern-
 ments  be  voted  out  then?  One  has  to
 think  as  to  how  Jong  Shri  Naiasimha
 Rao  and  Shn  Advani  can  adopt  diffe
 rent  attitudes  on  financial  mutters?
 Therctore  financial  mattcrs  are  ex
 tremely  complicated  More  might
 have  been  proved  to  be  wrong  on
 oth.r  matters,  but  he  has  spoken
 one  everlasting  truth  that  ।  financial
 questions  arc  decided  by  the  inne
 strength  of  an  individual  and  it  in-
 flicts  pain  upon  the  person  itself  when
 his  or  her  interests  are  adversely
 affected  I  remember  the  example
 given  by  him  Jf  we  discuss  with
 8  priest  of  the  British  Church  and  go
 on  refuting  32  cardinal  principles,  he
 would  continue  to  say  that  we  are
 the  children  of  the  same  Almighty
 God,  we  should  live  with  a  feeling  of
 love  and  brotherhood,  but  df  ycu  tell
 the  same  priest,  the  same  bishop  that
 one  square  yard  of  the  land  of  the

 church  belonged  to  you.  he  would
 forget  all  the  things  and  fling  the

 sme  cross  on  your  head  S7  such
 dreams  appear  to  be  ४०1५४  good,  but
 all  the  same  it  1५  a  dangerous  game
 In  cconomic  matters,  on  the  one  hand,
 you  have  a  feelings  for  the  poor  and
 the  backward  and  on  the  other  hand
 such  1५  the  co  ordmation  of  the  eco-
 nomic  matters  A  person  lke  Lord
 Buddha  has  spoken  of

 Bahujana  hitay,  bahujana  sukhayਂ

 he  has  not  said

 “Sarvajana  Su-
 khay

 hitav—  Sarvajana

 because  there  can  not  be  consensus
 on  such  issues  All  of  us,  I  mean
 all  the  people  including  members  of
 Congress  party  should  think  over  it
 There  are  different  streams  and  these
 Streams  can  not  confluence  at  one
 point  Mr  Speaker,  Sir,  ४  we  keep
 all  these  things  र  ou:  mind  we  may
 sttive  at  the  correct  decision  about
 the  future  of  India  and  the  poor
 p.ople  of  India

 [English]
 MR  SPEAKER  The  hon  Finance

 Minister  will  make  a  statement  The
 other  Members  may  speak  later  on

 THE  MINISTER  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  GHU-
 LAM  NABI  AZAD)  Whife  the  hon
 Speaker  was  inside,  the  sense  of  the
 House  was  taken  that  the  House  will
 be  extended  upto  8  O'Clock

 MR  SPEAKER  We  will  sit  upto
 8  O'Clock  and  allow  the  Members  to
 speak
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 [English]
 THE  MINISTER  OF  FINANCE

 (SHRI  MANMOHAN  SINGH).  We
 are  faced  with  balance  of  payments
 crisis  of  an  unprecedented  nature.  Our
 foreign  exchange  reserves  have  despite
 significant  borrowings  from  the  IMF
 in  July  1990  and  January  199!  fallen
 to  a  very  low  level.  Pue  to  the
 weakening  of  international  confidence
 in  the  rupee,  international  commercial
 banks  have  become  extremely  reluc-
 tant  to  lend  us  money.  For  the  same
 reason,  inflow  of  remittances  from  non-
 resident  Indians  into  foreign  currency
 and  rupee  denominated  general  acc-
 ounts  with  banks  in  India  has  ceased
 to  be  a  positive  figure  and  in  the  last
 month  there  were  signs  of  a  large  net
 outflow  on  this  account.  All  over  the
 world,  expectations  about  the  futute
 value  of  the  rupee  were  highly  unfa-
 vourable  and  this  was  encouraging
 India  exporters  to  delay  the  remission
 of  export  proceeds  to  India  and  also
 encouraging  illegal  export  of  capital
 from  India.

 It  is  in  this  background.  that  we
 took  the  decision  on  Ist  &  3rd  July,
 1991  to  adjust  the  exchange  value  of
 the  tupee.  This  action  has  had  a
 favourable  impact  on  the  psychology
 of  international  markets  and  all  the
 principal  players  therein.  I  am  conf
 dent  that  over  time,  the  exchange  rate
 adjustment  together  with  the  trade
 policy  reform  measures  we  have  taken
 our  balance  of  payments  will  signifi-
 cantly  improve  and  there  will  be  a  re-
 turn  of  jnternational  confidence  in  our
 currency.

 However,  in  the  immediate  run.  we
 have  a  major  liquidity  problem  We
 have  compressed  our  import  bill  to  an
 unprecedented  degree  to  save  foreign
 exchange  for  import  of  only  the  most
 essential  articles.

 At  the  same  time,  we  have  large
 external  debt  service  pryments  falling
 due.  We  have  taken  a  firm  decision
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 to  honour  all  our  international  com-
 mitments  and  not  to  default  on  pay-
 ment  of  debt.

 We  are,  therefore,  faced  with  a  sit-
 uation  where  we  have  large  financing
 requirements  which  cannot  be  met
 immediately  by  increase  in  exports,  or
 by  further  import  compression,  or  by
 increased  external  borrowing  from  in-
 ternational  commercial  bunks  ot  by
 way  of  increased  flow  of  temittances
 from  non-resident  Indrans

 It  was  in  this  background  that  the
 previous  Government  led  by  Shn
 Chandra  Shekhar  took  this  decision
 to  sell  abroad  20  tonnes  of  gold  out
 of  Govt  stocks  with  an  option  to  16-
 purchase  it  at  the  end  of  six  months
 The  actual  expoit  of  this  gold  took
 place  between  2151  and  31st  of  May,
 1991

 The  previous  Government  had  also
 agreed  with  the  decision  of  the  Re-
 serve  Bank  ol  India  that  in  the  pre-
 sent  difficult  situaton,  upto  15  per  cent
 of  Reserve  Bank  of  India  gold  could
 be  sent  abroad  to  be  kept  in  sate  cus-
 tody  with  a  Cental  Banh.  The  Re-
 serve  Bank  of  India’s  intention  was  to
 seek  a  short  tem  loan  against  the
 pledge  ot  gold  sent  out  of  India.  Under
 Section  33(5)  of  the  Reserve  Bunk  of
 India  Act,  Section  3315)  of  the  Reserve
 Bank  of  India  has  the  power  to  heep
 up  to  15  per  cent  of  tty  gold  abroad
 and  the  Reserve  Bank  of  India  can
 take  decisions  in  this  regard  on  its
 own.  However,  for  the  sake  of  abun-
 dant  caution  the  Reserve  Bank  of
 India  consulted  the  previous  Govern-
 ment  and  they  agreed  with  the  Resce-
 (४८  Bank  of  India’s  proposed  course
 of  action.  When  our  Government  came
 into  power.  I  was  aware  of  the  deci-
 sion  of  the  Reserve  Bank  of  India  as
 concurred  in  by  the  previous  Govern-
 ment.  But  I  did  not  consider  it  wise
 to  countermand  that  decision  In  ex-
 ercise  of  its  powers,  the  Reserve  Bank
 of  India  sent  abroad  4८  metric
 tonnes  of  gold  on  4th  July,
 1991  to  be  kept  in  safe  custody  with
 the  Bank  of  England.  On  7th  July,  a
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 further  quantity  of  20.61  tones  was
 sent.  On  1111  July,  a  further  quantity
 of  10.61  tonnes  was  sent.  On
 18th  July,  a  further  quantity  of
 12.09  tonnes  was  sent.  Thus  in  all,
 the  Reserve  Bank  of  India  has  sent
 abroad  for  safe  custody  with  the  Bank
 of  England  a  total  quantity  of  46.91
 toanes.

 Against  the  pledge  of  46.91  tonnes
 of  gold,  the  Reserve  Bank  of  India
 can  borrow  for  a  period  of  one  month
 at  a  time  a  total  sum  of  abont  ‘400
 million  to  help  us  tide  over  the  serious
 liquidity  problems  we  are  now  facing.

 With  the  transfer  abroad  of  the
 final  instalment  of  gold  on  18th  Juty,
 the  whole  operation  has  been  comple-
 ted  as  originally  planned  For  obvious
 security  reasons,  the  movements  of
 gold  had  necessarily  to  be  done
 without  prior  public  announcement.
 Hereafter  no  further  gold  from  =  the
 Reserve  Bank  of  India  stock  will  be
 sent  abroad.

 The  export  of  gold  was  a  painful
 necessity  However,  ।  um  confident
 that  the  various  measures  we  have
 now  taken  will,  over  u  period  of  time,
 lead  to  a  significant  improvement  of
 our  balance  of  payments.  It  will  he
 my  sincere  effort  to  work  to  bring
 back  to  India  as  early  as  possible  the
 gold  we  have  sent  abroad.

 (Interruptions)

 SHRI  NIRMAL  KANT!  CHAT-
 TERJEE  (Dum  Dum):  ।  have  sent
 @  note  for  clarification.  What  happen-
 ed?  (Interruptions)

 SHRI  BASU  DEB  ACHARIA
 (Bankura)  In  reply  to  a  question,
 some  assurance  was  given  by  the
 Minister....  ......  (Interruptions).

 SHRI  NIRMAL  KANTI  CHAT-
 TERJEE:  Is  it  truce  that  during  the
 period  April  to  June  we  had  an  ex-
 port  surplus?  fs  i  being  put  to  use?
 Ts  ft  stilt  high?  (interruptions).

 MR.  SPEAKER:  Seri  Ahamed.
 (Interruptions)
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 MR.  SPEAKER.  Shri  Ahamed  may
 speak  now.

 18.10  hrs.

 MOTIGN  OF  THANKS  ON  THE
 PRESIDENTS  ADDRESS  Contd.

 [Engltsh]
 SHR!  E  AHAMES  (Manjeri)  Mr.

 Speaker.  Sir,  ।  rise  to  support  the
 Motion  of  Thanks  toved  by  the  hon
 Member,  Shri  Buta  Singh,  on  behalf
 of  my  Party,  the  Indian  Union  Mus-
 lim  1  eague.

 Sir,  for  the  last  three  days,  this
 House  has  been  discussing  the  Address
 of  the  President  All  these  three  days
 1  have  heen  listening  to  the  speeches
 made  by  the  hon  Members  of  this
 House,  particulaily  the  leaders  of  the
 Parties  The  President's  Address,  Sir.
 has  prompted  the  hon.  Members  of
 this  House,  particularly  the  leaders  of
 political  parties  to

 SHRI  NIRMAL  KANTI  CHAT-
 TERJEE  (Dum  Dum)  _  Sir,  may  1
 draw  your  attention  to  one  thing?  A
 Minister  of  a  State  Government  is  pre-
 sent  in  the  House.  As  far  as  I  re-
 member,  Sir,  there  was  a  Ruling  in
 the  Lok  Sabha

 SHRI  CHITTA  BASU  (Barasat):
 She  made  a  spevch  today  in  the  morn-
 ing.

 SHRI  NIRMAL  KANTE  CHAT-
 TERJEE:  Mr.  Advani  will  corrobo-
 rate  this.  There  is  a  Rufing  m  the  Lok
 Sabha  that  a  Minister  of  a  State  Gov-
 ernment  is  not  permitted  to  speak  in
 the  Lok  Sabha.  In  the  Rajya  Sabha
 there  is  a  different  directive.  Since  she
 has  already  spoken,  the  cntire  speech
 must  be  expunged  from  the  proceed-
 ings  of  the  House,  Sir,  I  want  a  Rul-
 ing  on  this.

 MR  SPEAKER.  !  ना!  look  into  it.

 SHRI  RAMESH  CHENNITHALA
 (Kottayam):  Sir,  she  is  a  Member  of
 the  Lok  Sabi.
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 SHRI  NIRMAL  KANT!  CHAT-
 TERJEE:  |  know  that.  Precisely  there
 is  a  Ruling  on  this.  So,  he  or  she  will
 not  be  allowed  to  speak  here  unlike  in
 the  Rajya  Sabha.  There  is  a  slight
 difference  between  the  rules  of  Lok
 Sabha  and  Rajya  Sabha.

 SHRI  E.  AHAMED:  Sir,  during
 the  discussion  on  the  President’s  Ad-
 dress,  it  was  interesting  to  see  that
 leaders  of  political  partics  are  hurling
 the  charges  and  courter-chatges  es-
 pecially  with  regard  to  the  present-day
 economic  crisis,  May  1  say,  Sir,  the
 present  situation  is  the  result  of  some
 of  the  reckless  policies  pursued  by  the
 previous  government.  All  these
 national  political  parties  had  their
 share  in  power  at  some  time  or  the
 other  barring  the  Left  Parties.  But
 there  is  no  meaning  in  arguing  or  hur-
 ling  the  charges  and  counter-charges
 It  is  time  for  all  of  us  to  tise  above
 the  party  politics  and  to  sit  together
 and  find  solutions  to  the  problems
 facing  the  country.

 Sir,  1  would  like  to  say  that  the  Pre-
 sident’s  Address  is  ०  ducument  of  poli-
 tical  and  social  emancipation  of  the
 country.  Many  of  the  leaders  have
 described  the  President's  Adciress  as
 a  document  containing  nothing  |  dis-
 agree  with  that  view.  According  to  me,
 Sir,  this  Address  ol  the  President  i,
 the  enunciation  of  the  policies  of  the
 present  Government  in  the  conteat  of
 immediate  priorities  as  well  as  in  the
 realisation  of  the  long-term  netional
 Objectives.  The  President  has  depicted
 a  true  picture  of  what  India  is  today
 and  he  also  has  promised  certain  re-
 medial  measures  for  sulying  the  pro-
 blems.  Sir,  ।  do  not  want  to  take
 much  of  the  time  of  the  House  on
 these  matters,  but  |  am  just  inviting
 the  attention  of  this  House  to  a  very
 important  matter  concerning  the  coun-
 try.  The  fissiparous  tendency  is  grow-
 ing  in  a  dangerous  way  in  the  body
 politic  of  this  country.  This  fissiparous
 tendency.  according  to  me.  Sir,  is  not
 a  law  and  order  problem,  not  even  a
 political  issue.  This  is  a  pro-
 lem  concerning  ‘the  very  unity
 ‘and  integrity  of  the  country.  The

 t,  in  his  address.  has  men-
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 tioned  certam  measures  as  to  how  we
 will  be  able  to  tackle  these  issues.  Un-
 fortunately,  many  of  the  leaders  who
 have  participated  in  the  discussion
 have  forgotten  to  mention  the  grow-
 ing  communal  and  social  divide  in
 this  country.  Unfortunately  in_  this
 country  we  find  the  communal  divide
 which,  according  to  me.  is  much  worse
 a  phenomenon  and  we  hae  to  take
 whatever  steps  possible  to  contain  this
 and  also  put  an  end  to  such  a  pheno-
 menon.  As  a_  matter  of  fact.  this
 malaise  is  deep-rooted  and  we  have  no
 soft  option  to  tide  it  over.  ।  venture
 to  ask  why  are  our  people  quarrelling
 in  the  name  of  religion?  Why  are  they
 being  killed  in  the  name  of  religion?
 There  is  no  place  for  such  things  in
 our  religions.

 Sir,  1  come  from  the  State  of
 Kerala  which  is  a  very  small  State.  |
 feel  Kerala  can  serve  as  a  model  for
 many  northern  States  in  teims  of  its
 tradition  of  communal  harmony,
 amity,  social  progr:ss  and  _  political
 achievement.  Kerala  is  a  living  exam-
 ple  of  communal  hirmony  where  one
 can  see  the  peaceful  coexistence  of
 temples,  churches  and  mosques.  They
 stand  side  by  side  as  a  picture  of  per-
 fect  communal  harmony.  This  is  the
 time  for  our  national  leaders  to  strive
 hard  to  propagate  und  emulate  this
 cultural  heritage  of  Kerala.  The  cul-
 tural  heritage  of  Kerala  is  an  integral
 part  of  Indian  heritage.  We  have  been
 following  truthfully,  we  have  been  ad-
 hering  honestly  the  principle  handed
 down  to  us  by  no  less  a  person  than
 Pandit  Jawaharlal  Nehru.  He  had  said
 that  the  unity  of  this  country  is  in
 diversity.  We  have  been  following  this
 principle  all  along.  Therefore,  this  is
 high  time  for  our  people  to  learn  to
 live  in  perfect  harmony.

 Sir,  there  are  many  problems  that
 the  President  has  mentioned  in  his
 Address.  One  of  which  ‘is  the  Babri
 Masjid-Ram  Janma  Bhoomi  dispute.
 Much  has  been  said  about  it.  There  is
 a  civil  case  pending  before  the  High
 Court  Bench  at  Lucknow.  Therefore,
 1  do  not  want  to  go  into  the  merit  of
 the  case.  But.  at  the  very  same  time,
 we  have  to  deal  with  the  political
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 aspect  of  the  case.  Here,  in  the  name
 of  this  unfortunate

 dispute
 many  peo-

 ple  have  been  killed,  Hindus,  Muslims.
 put  all  are  Indians.  Therefore.  the
 mention  made  by  the  President  in  his
 Address  with  respect  to  the  solution  is
 a  welcome  feature.

 Para  9,  at  page  3.  the  Address  says
 “We  cannot  allow  communal  ele-
 ments  to  defile  their  sanctity  by
 using  such  places  as  instruments  to
 generate  controversy  and  discoid
 Government  will  make  every  cffort
 to  find  a  negotiated  settlement  to
 the  Ram  Janma  lshoomi-Babri  Mas-
 jid  issue  with  due  regaid  to  the
 sentiments  of  both  communities  in-
 solved.”

 This  1५,  of  course,  न  weleome  feature
 But  at  the  same  time,  1  may  also  in-
 vite  the  attention  of  the  Goverument
 to  their  election  =  Mauanilesto,  of  ther
 Congress  Party  which  was  ieleased  by
 no  less  a  person  tnan  late  limented
 Shri  Raj  Gandhi.  In  this  election
 manitesto  at  page  29  on  Ram  Janma
 Bhoomi-Babri  Masjid,  tt  15  stated

 “The  Congress  1५  committed  to  tind
 ing  a  negotiated  settlement  of  this
 issue  which  tully  respects  the  senti-
 ments  of  both  communes  invol-
 ved.  It  such  a  settlement  cannot  be
 reached,  all  partics  must  respect  the
 order  and  verdict  of  the  court.  The
 Congress  is  for  the  construction  of
 the  Temp':  without  dismuntling  the
 mosque.”
 In  the  President's  Address,  ।  do  not

 find  the  wording,  namely  “Ii  such  a
 settlement  cannot  be  reached,  all  par-
 ties  must  respect  the  order  and  ver-
 dict  of  the  courtਂ  |  think,  it  may  be
 an  omission  by  oversignt.

 Therefore,  what  1  venture  to  say  is
 that  if  we  try  our  best  to  have  a  nego-
 tiated  settlement  on  this  burning  issue,
 it  is  the  duty  of  everybody  to  help  for
 such  an  amicable  settlement.  By
 any  chance,  if  we  fail  to  have  negoti-
 ated  settlement,  we  have  to  wait  for
 the  verdict  of  the  court.  It  is  the  duty
 of  every  citizen  in  a  civilised  society
 to  respect  such  a  verdict  of  the  cour!
 of  Taw.
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 Another  important  issue,  1.  would
 like  to  mention  here  is  with  re-
 gard  to  reservation.  We  always  sup-
 port  the  principle  of  ivservation.  But
 at  the  same  time,  1  may  say  that  the
 position  of  the  minorities.  the  Mus-
 ims  in  this  country  is  very  much
 deplorable.  Muslims  are  to  be  taken
 as  a  backward  class  all  over  the  coun-
 try.  In  Kerala.  Tamil  Nadu  and  Kar-
 mitaka,  Muslims  have  been  included
 as  a  backward  class  as  enshrined  in
 atlicles  15  and  16  of  the  Constitution.
 But  1a  the  whole  of  India,  it  has  not
 been  given  Even  in  the  Mandal  Com-
 mission  Report,  there  vere  several  छा10-
 malies.  We  have  given  a  qualitied  sup-
 port  to  the  Mandal  Commission  report
 with  the  condition  that  such  anomalies,
 especially  with  respect  to  the  Muslims
 of  Kerala  should  be  removed.  There-
 fore,  we  are  for  reservation  but  we  re-
 quest  that  the  minorities  should  be
 given  special  reservation  Unless  and
 until  such  reservations  in  jobs  are
 made  for  the  munoriies,  if  will  be
 difficult  for  government  to  take  the
 backward  section  of  the  people  to  the
 national  mainstream.

 18.24  hrs.  SHRI  P  M.  SAYEED
 in  the  Chair|

 Theretore,  ।  urge  upon  the  Govern-
 ment  to  take  necessary  steps  su  as  to
 include  the  Muslims  as  a  backward
 class  and  to  give  them  special  quota  in
 the  reservation,  whether  it  is  in  the
 announced  quota  of  27°,  or  hy  some
 other  means.

 May  I  also  bring  te  the  notice  ot
 the  Government,  the  present  deplo-
 rable  position  of  the  Muslims  in  the
 service?  Their  representation  in  the
 services  ts  woefully  inadequate  Mus-
 lims  representation  in  the  public  sec-
 tor  undertakings  is  also  very  low.
 Therefore,  the  Government  should
 strive  hard  to  make  some  provision
 for  the  Muslims  in  previding  jobs.  If
 Necessary,  reservation.  should  alsy  be
 made.  We  are  not  very  much  anteres-
 ted  in  giving  some

 phos  |
 or

 Ambasadorship to  the  poor  Muslims.
 We  are  really  interested  in  getting  job
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 at  grass-root  level.  I  hope  the  Govern-
 ment  will  bear  this  matter  in  mind
 and  take  necessary  urgent  steps

 Another  important  pomt  ।  would
 like  to  bring  to  the  attention  of  4e
 Government  is  the  security  and  pro-
 tection  of  the  life  and  property  as  well
 as  the  honour  of  the  members  of  the
 minority  communities

 1  very  much  appreciate  the  point
 made  by  the  President  in  his  Address
 with  respect  to  the  foimation  of  4
 composite  rapid  action  force.  It  ४  dis-
 graceful  that  the  constabulary  under
 the  control  of  the  State  Government
 have  been  taking  partisan  altitude  in
 dealing  with  communal  riots  There-
 fore,  this  idea  that  has  been  given  by
 the  late  lamented  Shri  Rajiv  Gardin
 that  such  a  situation  will  be  dealt  with
 by  forming  a  composite  rapid  action
 force  is  a  welcome  feature  und  it  will
 definitely  be  a  sigh  of  relief  if  the  Gov-
 tament  will  take  urgent  steps  for  the
 formation  of  such  a  rapid  action  force
 to  deal  with  communal  riots

 May  }  also  bring  to  the  notice  of
 the  Government  some  of  the  problems
 facing  the  minorities  in  the  country
 such  as  their  difficulties  to  get  admits-
 sion  in  colleges  and  schools?  Even
 now  Muslims,  as  a  minority  commu-
 nity,  are  very  much  backward  in  edu-
 cation.  Unless  and  unul  the  Govern-
 ment  also  extends  a  helping  hand,  11
 will  be  very  difficult  for  them  to  get
 necessary  educational  facilities.  |  hope
 the  Government  will  appreciate  these
 difficulties  of  the  minority  communi-
 ties  and  take  appropriate  steps  in  this
 matter.

 May  ।  also  mention  here  Sir.  a  word
 about  Jammu  and  Kashmir?  Jammu
 and  Kashmir  is  an  integral  part  of
 India.  No  force  in  this  country  can  take
 away  Jammu  and  Kashmir  fiom  our
 country.  But  at  the  very  same  t:me,
 1  urge  upon  the  Government  that  the
 ordinary  man  who  has  the  patriotism
 and  also  faith  in  the  mainland  of
 India,  may  also  be  taken  into  consi-
 deratien.  The  Government  and  the
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 authonties  should  deal  sympathetically
 with  them.  Therefore,  the  political
 process  should  be  initiated  in  Jammu
 and  Kashmir.  That  alone  will  bring
 cvetlasting  peace  for  that  province  of
 India

 I  may  also  make  one  point  with
 tegard  to  the  foreign  policy  of  our
 Government.  The  President  has
 made  elaborate  mention  with  regard to  the  foreign  policy  But  during
 the  last  Gulf  War  period,  it  so  hap-
 pened  that  our  Government  has  given
 a  wrong  signal  to  the  countries  in  the
 Gulf  region  The  stand  taken  by
 the  then  Government  was  very  much
 confusing  It  is  high  time  for  the
 Government  of  India  to  remove  the
 misunderstanding,  if  any,  in  the
 minds  of  the  rulers  of  Gulf  countries
 and  Government  should  also  take  all
 necessary  measures  to  improve  the
 commercia)  link  of  India  with  those
 countries,  taking  into  account  the
 close  proximity  and  also  the  possibi-
 fity  of  improving  our  export.  This
 should  also  be  taken  note  of  The
 Government  should  also  explore  what
 arc  the  commodities  that  we  will  be
 able  to  export  to  the  Gulf  countries
 But  unfortunately  we  do  not  have
 very  good  salesmanship  in  that  region
 Much  of  our  opportunity  has  been
 ignored  and  =  much  of  our  resource
 has  not  been  tapped  as  far  as  this  is
 concerned  Therefore,  Sir,  again
 with  all  due  respect  to  the  Opposition
 parties,  may  1  say  that  we  would  like
 to  have  a  consensus  as  far  as  the  Ad-
 ministration  of  this  country  is  oon-
 cerned  =  This  1s  the  time  to  join  to-
 gether  and  solve  the  problems  facing
 this  country.

 With  these  few  words,  1  support
 once  again  the  Motion  moved  by  Shn
 Buta  Singh  and  I  conclude  my  speech

 SHRI)  IMCHALEMBA  (Naga-
 Jand):  Mr.  Chairman,  Sir,  our
 chance  should  have  come  much  ear-
 Her.  But  till  today.  we  are  not
 getting  the  chance  at  all

 MR.  CHAIRMAN  1  have  ४
 long  list  We  have  already  decided
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 to  sit  late  and  then  finish.  Every
 body  will  get  a  chance.

 SHRI  YAIMA  SINGH  YUMNAM
 (inner  Manipur):  Are  you  main-
 taining  any  list  or  are  you  adopting
 pack  and  choose  method?  Are
 you  maintaining  that?

 MR.  CHAIRMAN:  No.  ।  am
 not  going  by  pick  and  choose  system.
 {  have  been  advised  by  the  Speaker
 how  to  proceed.  He  has  given  me
 the  list.  Alicady,  the  fist  is  there.
 If  you  go  on  arguing  like  this,  we
 will  be  further  delaying  our  sitting
 here.  May  |  seek  your  cooperation
 for  doing  help  to  you?  Please  be
 resuming  your  seat.  ।  will  now  ask
 Shri  Mani  Shankar  Aiyar  to  speak.

 SHRI  PIUS  TIRKEY  (Alipur-
 duar?  We  have  been  waiting  here
 for  three  days  All  the  parties
 should  be  given  the  chance.

 MR.  CHAIRMAN.
 bas  already  been  included.
 the  third  speaker.
 Speaker's  list.

 Your  name
 You  are

 according  to  the

 SHRI  MANT  SHANKAR  AIYAR
 {Mayiladuturai):  Sir.  1  rise  to  sup-
 port  the  Motion  of  Thanks.

 Sir,  the  President's  Address
 teflects  the  courage  and  conviction  of
 a  paity  that  recognizes  its  historic
 role  as  the  natural  party  of  govern-
 nance  of  this  great  country  of  ours
 Time  and  again,  our  democracy
 has  afferded  the  opportunity  to  non-
 Congress  parties  to  demonstrate  their
 mettle.  Almost  always  and  almost
 everywhere -  the  notable  exception
 being  West  Bengal  in  the  last  15
 years  -the  ccuntry  and  the  States
 concerned  have  turned  wearily  away
 from  non-Congress  misgovernance
 and  returned  to  the  Party  with  the
 unbroken  lineage  of  106  years  from
 Allan  Octavian  Hume  ७  Rajiv
 Gandhi  and  now  Shri  ?  V.  Nara-
 simha  Rao.

 Sir,  ।  urge  the  Government  to  act
 as  it  has  spoken,  without  fear  and
 without  iuhibition,  in  consonance  with

 great  Principles
 and
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 the  Congress  rty  and  in
 with  the  Congress  Manifesto-  to  the last  will  and  testament  of  Shri  Rajiv
 Gandhi.

 1  know--as  but  two  or  three  other
 Members  of  this  House  know-how
 much  the  Congress  Election  Manifesto
 was  the  personal  handiwork  of  Shri
 Rajiv  Gandhi.  There  were,  of  course.
 numerous  drafts  submitted  and  num-
 berless  suggestions  made.  These
 were  considered  with  attention,  sifted
 with  care.  and  structured  into  a
 voherent  philosophy  of  action  and  a
 programme  of  work.  But,  in  the
 end,  it  was  Rajiv  Gandhi's  own  Mani-
 festo.  as  much  in  concept  as_  in
 detail.  The  broad  brushstrokes  were
 his  as  mu  h  as  was  the  fine  print.  |
 hope  1  am  betraying  no  secrets  when
 1  say  that  the  release  of  the  Manifesto
 was  delayed  by  over  a  week  because
 Shri  Raiiv  Gandhi  wished  to  go  over
 it  line  by  line.  clause  by  clause,  para
 by  para.  ।  do  not  know  why  he
 wished  to  pay  so  much  attention  to
 it.  Perhaps,  he  had  a  premonition
 of  his  coming  death,  perhaps  it  was
 merely  a  reflection  of  his  usual  ea८
 tiliousness.  However  that  might  be,
 the  fact  is  that  he  meticulously  craft-
 ed  a  charter  of  governance  for  the
 Congress  Party  over  the  next  five
 years.  Provided  we  remain  trae  to
 the  spirit  and  the  vision  of  Rajiv
 Gandhi's  last  will  and  testament,
 nothing  can  deflect  the  Con
 from  remuining,  even  after  the  cnd  of
 the  era  of  massive  majorities,  the
 natural  party  of  governance,  what-
 ever  the  temporary  ups  and  downs  of
 our  electoral  fortunes  in  any  particu.
 lar  election.  We  fully  recognise  and
 understand  the  mathematics  of  the
 composition  of  the  Tenth  Lok  Sabha.
 There  are  two  fundamental  coordi-
 nates.  One.  we  are  overwhelmingly
 the  largest  Party  in  the  House.  Two,
 we  are  slightly  short  of  a  majority.
 Therefore,  as  the  Prime  Minister  un-
 derlined,  there  will  have  to  be  much
 greater  consultation  aad  much  greater
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 cooperation  among  all  parties  to  en-
 large  the  area  of  understanding  and
 agreement.  This  would  have  been
 so  even  if  we  had  secured  a  comfort-
 able  majority  for,  as  the  Prime  Minis-
 ter  stressed—and  I  quote:

 “I  can  assure  you  that  I  will  keep
 my  mind  The  Government
 mind  will  be  absolutely  open  to  new
 ideas,  new  innovative  ideas  that
 may  be  coming  from  any  quarter.”

 I  would  request  the  House.  Mr
 Speaker,  Sir,  to  contrast  the  sheer
 graciousness  of  that  statement  with
 the  utter  gracelessness  of  some  of  the
 remarks  we  have  been  hearing  from
 the  benches  opposite  during  the  de-
 bate  on  this  Motion  of  Thanks
 There  have  been,  I  am  happy  to  say
 some  constructive  suggestions  and
 some  interesting  new  avenues  of
 thought  but,  by  and  large,  instead  of

 responding  to  the  new  spilit  mvoked
 by  the  Prime  Minister,  the  Opposition
 have  merely  opened  their  old  bag  of
 tricks:  denigration,  denunciation  and
 destructiveness  They  seem  to  think
 they  have  us  by  the  short  hairs  he-
 cause  we  are  marginally  short  of  a
 majority.  Let  me  remind  them  it
 takes  two  hands  to  clap.  Our  hand
 is  ready.  ‘Theirs  apparently  ७  not.
 So  we  are  treated  to  homilies  about
 what  they  call  the  “new  realities.”

 What  new  realitics?  They  wer
 divided  when  they  cohabited  on  these
 Benches.  They  are  divided  now  on

 those.  They  divided  the  country
 when  they  ran  the  Government  in  4
 comical  three-legged  race  They
 seek  to  d-vide  the  country  now  that
 they  are  x  Opposition.  Theirs  was
 a  politics  of  opportunism  in  Govern-
 ment.  Theirs  is  a  politics  of  expedi-
 ency  now  in  Opposition.

 The  largest  of  the  Opposition  par-
 fies  does  not  have  even  half  the  stren-

 gth  of  the  Congress  The  loudest  of
 the  Opposition  parties  would  not  be
 able  to  fill  even  one  bogie  of  a  rail-

 way  train,  The  membership  in  the
 Honse  of  most  other’  Opposition
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 parties  can  be  counted  on  the  fingers
 of  one  hand.

 In  the  name  of  consensus,  these
 warring  groupuscules  of  the  Opposi-
 tion  are  trymg  to  effect  a  backdoor
 entry  into  governance  The  Govern-
 ment  must  stand  warned  against  such
 illegitimate  efforts  to  capture  the
 levers  of  power.  This  Government
 1%  our  Government.  This  Govern-
 ment  ७  a  Congress  Government.  Our
 duty  15  limited  to  carrying  with  us
 our  allies,  such  as  the  Anna  Dravida
 Munnetra  Kazhagam  ‘For  the  rest
 we  will,  of  course,  consult  the  Oppo-
 sition,  but  kt  them  not  forget  that
 consultation  is  being  undertaken  in
 the  higher  interest  of  the  nation,  11
 cannot  be  a  trap  to  turn  the  hunter
 mto  the  hunted

 on  President's  Address

 Issue  by  issue  we  must  see  how  we
 can  carry  Our  programmes  through
 That  will  require  consensus,  concilia-
 tion  and  concord  But  not  consen-
 sus  born  out  of  cowardice  Nor
 conciliation  bred  out  of  cowering
 Nor,  indeed,  concord  nurtured  on
 cringing  It  must  mean  consensus
 consistent  with  the  cardinal  principles
 of  the  Congress  heritage.  11  must
 mean  conciliation  consistent  with  the
 Congress  tradition  =  o  carrying  the
 nation  with  it  ।  must  mean  con-
 cord  consistent  with  Congress  con-
 cepts  and  the  Congress  vision

 If.  on  this  basis,  the  cooperation  of
 sections  of  the  Opposition  1s  available
 on  specific  issues,  we  welcome  that
 cooperation,  we  welcome  every  effort
 to  widen  areas  of  agreement  and  pur
 .side  areas  of  disagreement  But  if
 cooperation  consistent  with  our  prin-
 ciples  is  not  forthcoming  on  key  issues
 that  brook  no  delay.  then  we  have
 no  fear  of  returning  to  the  people—
 for  democracy  decrees  that  the  ulti-
 mate  arbiter  1  always  the  people.

 Merely  to  survive.  no  Congress
 government  can  become  a  BJP
 government  मं  disguise--a  kind  of
 wolf  un  sheep’s  clothing,  no  Congress
 government  can  become  a  Left  Front
 government  in  disguise  a  kind  of
 wolf  म  wolf’s  clothing.  nor,  indeed,
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 caa_  any  Congress  government  become
 a  National  Front  government  in  dis-
 guise--a  kind  of  sheep  in  sheep's
 clothing.  No.  Sir,  we  must  remain
 ourselves  We  are  the  party  of  the
 Freedom  Movement;  the  Party  of
 Mahatma  Gandhi,  Pandit  Jawaharlal
 Nehru,  Lai  Bahadur  Shastri  and
 Indira  Gandhi.  We  are  the  Party
 of  Rajiv  Gandhi.  We  are  now  the
 party  of  Shri  P.  V.  Narasimha  Rao.
 We  cannot  be  the  party  of  that  former
 Prime  Minister  who  told  us  about  all
 the  pressures  from  abroad  which  he
 claimed  that  were  subjecting  us  to
 decision  making  at  the  behest  of  foreig-
 ners  He  is  one  who  buckled  like  a
 man  of  straw  in  the  face  of  Amcrican
 “mperialism  and  allowed  American  war
 Planes  to  be  refuelled  on  our  soil,
 when  the  Americans  wore  conducting
 an  imperialist  war  against  a  fellow
 Asian  country.

 The  President's  Address  may  lack
 the  philosophical  musings  of  Syed
 Shahabuddm,  the  blood  and  thunder
 ot  Shri  Somnath  Chatterji’s  oratory,
 the  ritual  incantation  of  “Jai  Sri
 Ramਂ  of  the  BJP  ।  may.  indecd.
 read  in  places,  like  as  Syed  Shaha-
 buddin  observed  like  an  office  note.
 But  an  office  note  has  the  inestimable
 advantage  of  constituting  a  program-
 me  of  work  to  be  carried  out  over  the
 next  twelve  months.  ।  is  a  princi-
 pled  programme.  it  is  a  practical  pro-
 gramme,  it  is  a  pragmatic  program-
 me.  Almost  everything  that  1s  in
 it  cannot  but  attract  the  support  of
 everyone  or  almost  everyone  in  this
 House.  May  I  specifically  refer,  in
 this  context.  to  the  desperately  nceded
 programme  to  supply  of  drinking
 water  to  cvery  village.  which  the
 Government  propose  to  name  after
 Rajiv  Gandhi?  ।  am  sure  all  or
 most  sections  of  the  House  would
 wish  to  support  us  on  such  issues.

 There  are  however,  some  other  is-
 sues,  more  controversial  in  nature.
 For  example,  the  firm  stand  taken  in
 the  President's  Address  on  ligislation
 in  regard  to  preserving  the  status  quo
 of  places  of  worship  as  on  I
 dence  Day  1947-  the  Ram  Janma-

 bhoomi-Babri  Masjid  dispute.  On
 such  issues,  it  is  the  Congress’  view
 that  must  prevail,  whatever  be  the
 consequences  We  cannot,  in  the
 name  of  consenus,  forsake  our  secu-
 larism  and  let  ourselves  be  drowned
 by  the  waves  of  saffron  that  are  threa-
 tening  to  engulf  from  behind  such
 basically  decent,  rational  men  as  Ad-
 vaniji,  Atalji  and  Jaswantji.  They
 are  the  victims  of  the  Frankenstein
 which  they  themselves  have  created.
 There  is  no  need  for  the  rest  of  the
 House  -or,  indeed,  the  country  to
 suffer  a  similar  fate

 In  conclusion,  Mr.  Speaker,  Sir,  ।
 must  draw  attention  to  ४  gaping
 lacuna  in  the  President's  Address.
 There  is  no  mention  at  all  of  the
 Panchayati  Raj  and  Negarpalika
 Constitution  Amendment  Bills  drafted
 by  the  Rajiv  Gandhi  government
 and  defeated  on  the  floor  of  the  Rajya
 Sabha  by  a  tiny  handful  of  votes.  Our
 Manifesto  had  promised  to  bring  that
 legislation  before  Parliament  in  this
 Budget  session.

 Of  course.  as  the  Prime  Minister
 pointed  out  in  his  reply  to  the  debate
 on  the  Vote  of  Conk  ence,  Constitu-
 tional  Jegislation  is  distinctly  diffe-
 rent  to  other  Icgislation.  AS  we
 command  less  than  half  the  votes  in
 this  House  (and  the  ition  is  much
 the  same  in  the  ०  House),  we
 cannot  hope  to  pass  such  far-reaching
 Constitutional  Amendments  without
 an  accretion  of  support  from  the
 Opposition  Benches.  But  there  is
 always  scope  for  bringing  the  Pan-
 chayati  Raj  and  Nagarpalika  Bills
 forward  in  their  entirety,  as  drafted
 by  Rajiv  Gandhi,  to  Parliament  and
 then,  if  necessary,  referring  them  to
 a  Joint  or  Select  Committee  for  fur-
 ther  consideration.

 Given  the  crucial  importance  which
 Shri  Rajiv  Gandhi  attached  to  saving
 our  democracy  by  granting  Constitu-
 tional  protection  to  democracy  at
 the  grassroots,  I  would  with
 the  Government  to  clarify  its  position
 on  these  Constitutional  amendments
 when  it  replies  to  this  debate.
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 MR,  CHAIRMAN:  Mr.
 speak  now.

 चाक  to

 (Irwerruptions)

 SHRI  PIUS  TIRKEY:  Will  we  not
 get  a  chance  to  speak?  (Interrupricns)

 MR.  CHAIRMAN:  Mr.  Speaker
 was  here  for  one  hour  and  ।  have
 just  now  occupied  the  Chair.  Now,
 you  have  seen  that  three  important
 Opposition  leaders  continuously  speak-
 ing  in  this  House.  From  the  ruling
 party  only  Mr.  Mani  Shankar  Aiyar
 spoke.  I  am  calling  out  the  names
 according  fo  the  list  drawn  already
 As  per  that  list,  I  am  gomg.  Detini-
 tely  everyone  of  you  will  be  getting
 his  chance.  Kindly  bear  with  me  now.
 Mr.  Charles.

 (Interruptions)

 SHRI  PIUS  TIRKEY  One  after
 another,  only  the  Congress  Mcmbers
 are  speaking.  (Jnterruptions)

 [Translation|
 MR.  CHAIRMAN:  What  is  the

 matter  now?  All  the  Members  of
 your  party  are  on  the  list  TI  try  to
 accommodate  everybody.  After  Atal
 Bihari  Vajpayee  three  opposition  lea-
 ders  spoke.  Your  name  is  there,  vou
 will  get  a  chance  to  speak

 (Interruptions)

 [Engtish]
 SHRI  PIUS  TIRKEY:  I  have  my

 own  party  and  I  have  my  right  to
 ह  am  waiting  for  the  oppor-

 tunity.  (Interruptions)

 [Translation]
 SHRI  BHAGWAN  SHANKAR

 RAWAT  (Agra):  Sir,  my  suggestion
 is  that  you  should  give  opportunity
 to  all  the  Members  on  the  List.

 [English]
 MR.  CHAIRMAN:  Shri  Tirkey.

 you  ase  a  senior  ',  you  know
 the  procedure.  After  all,  we  have  to
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 conduct  the  business  of  the  House.
 Please  bear  with  me.  We  have  al-
 ready  extended  the  time  of  the  House

 (Interruptions)

 MR.  CHAIRMAN  It  all  of  you
 talk  together,  how  will  |  take  a  deci-
 sion?

 (Interruptions)

 SHRI  NIRMAL  KANTI  CHAT-
 TERJEE  In  the  Ninth  Lok  Sabha  ।

 was  in  the  Panel  of  Chauman.  My
 experience  was  that  esther  the  Speaker
 or  the  Deputy  Speaker  or  whoever  is
 in  the  Chair  makes  an  initial  arran-
 gement  of  speakers  {1  the  course  of
 the  debate,  some  re-do:  of  the  list
 has  to  be  done  ।  always  rests  with
 the  Member  who  is  occupymg  the
 Chair  at  the  moment.  to  alter  any
 suggestion  which  may  have  been  left
 by  the  earher  Chairman  Therefore
 what  I  want  to  submit  15  that  there
 must  have  been  some  shpping  some-
 where  When  Group  A  with  four
 Members  in  the  House  has  not  been
 called  upon  to  speak  Group  B  with
 only  one  Member  has  alreadv  been
 called  upon  to  speak  So.  what  ।
 want  'o  say  is  that  there  must  have
 been  same  mistake  m  the  lit  =  This
 kind  of  priority  is  seldom  indulged  m
 by  the  Chair  This  is  my  experience
 of  the  Ninth  Lok  Sabha  =  1  was  in
 the  Rajya  Sabha  earlier  to  that  I
 know  that  this  is  what  is  happening
 Therefore.  ।  humbly  request  that  all
 of  them  may  be  accommodated  today
 itself.  (Interruptions)

 MR  CHAIRMAN  ।  accept  it
 Definitely  they  will  be  accommodated
 What  ।  was  telline  is  that  all  the
 three  opposition  leaders  Shri  Vajpa-
 yee.  Shri  V.P.  Singh  ard  Shri  Chandra
 Shekhar  have  spoken  just  now  Then
 only  Shri  Mani  Shankar  Aivar  spoke.

 (Interruptions)

 MR  CHAIRMAN’  Do  not  bring
 in  party  names  here  We  have  taken
 all  these  things  into  acconnt.  Now,
 Mr.  Charles.

 (Interruptions)
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 SHRI  PIUS  TIRKEY:  You  have
 just  now  promised  me  and  toid  that
 I  would  be  the  third  speaker.  ‘nter-
 ruptions)

 MR.  CHAIRMAN:  Everyone  will
 get  his  chance.

 (Interruptions)

 SHRI  PIUS  TIRKEY:  You  have
 told  me  that  ।  would  be  the  third
 speaker.  Why  have  you  changed  your
 own  decision?  I  want  to  put  it  on
 record.  (Interruptions)

 MR.  CHAIRMAN.  No,  I  have  not
 said  that.

 (Interruptions)

 SHRI  PIUS  TIRKEY:  Yeo.  you
 have  said  that  I  would  be  the  third
 speaker  and  that  my  name  was  there
 1  am  waiting  for  the  third  number
 What  is  the  decision  that  you  have
 taken?

 MR  CHAIRMAN.  You  have  m-
 understood.  1  told  you  that  accord-
 ing  to  the  list  given,  you  are  the
 third  speaker.  These  are.  Mr  Mam
 Shankar  Aiyar,  Mr.  Charles  and  then
 Mr.  Tirkey.

 (Interruptions)

 MR.  CHAIRMAN:  I  would  requ-
 est  all  the  hon.  Members  to  bear  with
 me.  If  you  go  on  arguing  for  the
 chance  that  who  will  speak  first.  J
 think,  we  will  be  losing  our  time.

 (Translatior}
 SHRI  K.  P.  REDDAIAH  (Machh-

 lipatnam):  Mr.  Chairman  Sir,  you
 read  out  all  the  names  that  are  in
 the  list.

 MR.  CHAIRMAN:  All  of  them
 are  there.  Your  name  is  also  these
 Shri  K.  P.  Reddaiah.

 (interruptions)

 [English]
 SHRI  MUKUL  BALKRISHNA

 WASNIK  (Buldana): May  I  seek  a
 elsrification?  If  we  are  not  able  to
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 get  time,  can  we  lay  our  speech  on
 the  Table  of  the  House  so  that  it
 goes  on  the  record  of  the  House  (धन
 terruptions)

 SHRI  VILAS  MUTTEMWAR
 (Chimur)  I  have  also  been  waiting
 for  my  turn.  (Jmerruptions)

 MR.  CHAIRMAN  Mr.  Charles.

 (Interruptions)

 SHRI  IMCHALEMBA.  All  _  the
 major  political  parties  have  exceeded
 the  time  given  to  them.  ‘There  are
 also  parties  hika  us  who  heve  not  been
 given  time  and  we  represent  a  State.
 What  abo :t  us?  We  have  given  our
 names

 MR  CHAIRMAN  Mr.  Speaker
 has  alreadv  given  these  four  names:
 Mr  Mam  Shankar  Aiyar.  Mr.  Char-
 les  and  Mr  Tirkey  and  Mr.  Mangal
 Ram  Prein)  He  has  taken  ove  from
 BJP.  one  from  Janata  Dal.  that  is,
 Mr  ४  P.  Singh  and  one  from  Samaj-
 wad:  Janata  Dal.

 (Interruptions)

 MR.  CHAIRMAN:  You  are  from
 Nagaland  Members  from  small  small
 States  and  regions  are  there  You  all
 will  be  getting  your  turn.  Therefore,
 kindly  bear  with  me.  Let  us  shorten
 the  speech.

 (Interruptions)

 MR  CHAIRMAN.  You  have  al-
 ready  wasted  15  minutes.  Three  per-
 sons  could  have  been  accommodated.

 SHRI  MUKUL  BALKRISHNA
 WASNIK:  Sir,  is  it  the  complete  list
 of  speakers?

 MR.  CHAIRMAN:  No,  no.

 (Interruptions)

 MR.  CHAIRMAN:  Mr  Charles...

 SHRI  A.  CHARLES  (Trivandrum):
 Sir,  I  stand  to  support  the  Motion  of
 Thanks  on  the  ident's  Address
 moved  by  hon.  Shri  Buta  Singh.
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 ।  -
 CHAIRMAN:  Kindly  be

 cr  noma  aes
 I  have  been

 waiting  for  last  two  days.  Kindl
 bear  with  me.  We  had  been  vatient
 ly  listening  when  hon.  Members  from
 the  Opposition  were  speaking.  We  are
 majority  of  the  Members.  (Jnterrup-
 tions)

 SHRI  PIUS  TIRKEY:  Don't  boast
 about  your  majority.  (Interruptions)

 SHRI  A.  CHARLES:  I  have  been
 called  by  the  Chair.  (Interruptions)

 The  President  in  his  Address  has
 given  a  broad  outline  of  action  to  be
 taken  during  the  next  one  year.  Be-
 fore  going  into  the  details  of  those
 programmes,  with  a  deep  sense  of
 sorrow,  I  have  to  pay  my  respect  and
 homage  to  our  great  departed  leader
 Shri  Rajiv  Gandhi.  The  brutal  assas-
 sination  of  Shri  Rajiv  Gandhi  has
 shaken  the  conscience  of  the  people
 alt  over  the  world  as  has  been  rightly
 pointed  out  by  the  Rashtrapati.  As
 has  been  rightly  pointed  out  by  Rash-
 trapatiji  it  was  at  a  moment  of  grave
 crisis  in  the  history  of  our  nation  that
 Shri  Rajiv  Gandhi  was  compelled  to
 take  the  oT

 tae  ट
 to  guide  the

 destinies  of  this  $  nation.  Sir,  at
 times  he  used  to  eneoyrage  and  give
 us  a  new  hope  to  thé  frustrated  mil-
 lions  of  the  country... #4  guided  the
 country  to  the  penacles  छे  glory  with-
 in  8  short  span  of  time  but  quite  un-
 fortunately,  the  destabilising  forces
 both  are  within  and  outside  the  coun-
 try  had  been  very  unkind  to  him.  I
 do  not  want  to  mention  any  name  in
 this  connection.  I  have  been  hearing
 with  rapt  attention  the  speeches  made
 by  most  of  the  leaders  on  the  other
 side.  Our  respectable  colleague,  hon.
 Vajpayee  said,  while  he  started  his
 speech,  that  there  is  a  national  crisis.
 The  national  crisis  is  not  only  one.
 It  is  political  crisis,  it  is  social  crisis,
 it  is  moral  crisis,  it  is  economic  crisis.
 But  after  mentioning  all  this,  he  had
 dwelt  at  length  only  on  the  economic
 crisis  which  we  are  facing  in  the
 country  now.
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 Sir,  in  one  or  two  minutes,  ।  may
 mention  about  the  political,  social
 and  moral  crisis  which  the  respect-
 able  Member  had  mentioned  here.
 Sir,  who  is  responsible  for  the  present
 social  and  moral  crisis?  I  plead  with
 the  Members  on  the  other  side  to
 search  their  hearts,  if  any,  for  the
 reply.  1  had  the  privilege  or  the  for-
 tune  or  the  misfortune  to  have  been
 the  Member  of  Eighth  and  Ninth
 Lok  Sabha.  What  was  happening  in
 the  Eighth  Lok  Sabha?  Shri  Rajiv
 Gandhi,  at  an  hour  of  crisis,  when
 the  whole  world  thought  that  our
 unity  and  integrity  was  lost  by  the
 cruel  and  inhuman  assassination  of
 our  dear  Indraji,  when  the  whole
 country  was  burning,  was  compelled
 and  persuaded  to  assume  the  leader-
 ship  of  this  great  country.  With
 painful  heart,  I  may  say  that  the  peo-
 ple  who  were  around  him.  the  people
 whom  he  had  trusted.  people  who  had
 always  supported  him  joined  hands
 with  the  destablishing  forces  and  sim-
 ply  betrayed  him.  It  is  a  sad  story.
 So,  social  and  moral  crisis  that  the
 country  now  facing  is  only  because
 of  the  conspiracy  of  the  destabilishing
 forces  at  that  time.  But  now  I  am
 very  sorry  to  say  that  the  former
 Prime  Minister  who  spoke  for  about
 more  than  an  hour  spent  about  twenty
 minutes  on  Mandal  Commission
 alone.  I  belong  to  a  backward  com-
 munity.  I  had  even  to  discontinue
 my  studies  in  my  younger  days  as  ।
 was  unable  to  pay  my  fees.  And  so,
 ।  know  the  agony  of  the  poor.  com-
 mon  and  a  backward  man  With  a
 painful  heart,  I  may  say  that  the  then
 Prime  Minister,  while  he  was  issuing
 the  order  to  implement  the  Mandal
 Commission  Report,  had  betrayed  the
 whole  backward  community  of  this
 country  ..(/uferruptions)...The  former
 Prime  Minister  had  asked  a  pointed
 question  as  to  why  this  Government
 is  reluctant  to  give  a  reply  to  the
 order  issued  by  the  Supreme  Court.
 I  am  not  the  person  to  answer.  I  am
 sure  that  the  Treasury  Benches  will
 give  a  proper  answer  at  the  appro-
 priate  time.  But,  through  you.  may
 ह  ask  a  small  question?  How  did  he
 issue  the  orders  for  implementing  the
 Mandal  Commission?  It  was  a  suo
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 motu  statement  made  by  him.  It  was
 not  an  order  issued  by  him.  Like
 Buddha,  one  fine  night,  wisdom  daw-
 ned  on  him  and  it  appeared  to  him
 that  52  per  cent  of  the  backward
 communities  of  the  whole  nation  have
 been  betrayed  for  the  last  25  ycars.
 in  that  period  of  25  years.  he  had
 been  the  Congress  Chief  Minister  of
 Uttar  Pradesh  also.  Every  diop  of
 blood  in  that  person  is  of  the  Con-
 gress.  But  he  defected  from  the  Con-
 gress  and  he  was  received  with  gar-

 oo
 by  hon.  Members  on  the  other

 side.

 19.0  hrs.

 He  has  been  praised  as  a  saint.
 What  did  he  do?  While  issuing  the
 suo  motu  statement,  he  has  not  re-
 leased  the  list  of  backward  commu-
 hities  eligible  for  reservation.  That
 was  a  total  betrayal.  1  ask  him  whe-
 ther  he  stands  by  the  list  of  backward
 communities  mentioned  in  the  report
 of  the  Mandal  Commission.  Sir,  the
 problem  is  not  merely  giving  reserva-
 tions  to  the  backward  communities.
 The  real  problem  is  about  the  list,
 There  are  3743  communities  includ-
 ed  in  the  list.  What  did  he  say  while
 issuing  the  order?  We  all  know  that
 the  order  was  issued  just  to  stab  the
 Tau  whom  he  removed  just  like  a
 sweeper  without  even  giving  a  show
 cause  notice.  After  all  ॥  was  his  poli-
 tics.  It  is  their  business  and  we  have
 nothing  to  do  with  it  But  what  has
 happened  is  this.  The  order  did  not
 contain  the  list  of  communitics.  It
 sunply  stated  that  27  per  cent  of  the
 reservations  would  be  given  for  the
 backward  communitics  and  the  list
 had  to  be  preparcd  duly  from  the
 list  piven  in  the  Mandal  Report  and
 the  lists  in  all  the  States.  Why  did  he
 not  release  the  list.  He  was  the  Prime
 Minister  then.  If  he  were  really  sin-
 cere  towards  the  backward  commu-
 nity,  he  should  have  prepared  the  list.
 Now  we  find  it  very  strange  when  he
 asks  the  present  Prime  Minister  why
 in  these  two  weeks  he  has  not  pre-
 pared  the  list.  This  is  very  surprising

 Shri  Paswan  is  not  here.  ।  wanted
 to  ask  him  a  few  4uestiuns,  In  those
 days  when  he  was  a  cabinet  Minister
 1  met  him  and  ।  pleaded  with  him
 why  the  converted  Christians  from  the
 Scheduled  Castes  should  not  be  given
 the  privilege  when  he  extended  the
 same  privilege  to  Neo-Buddhists.  But
 he  refused  to  do  that.  What  was  his
 calculation?  He  did  some  simple  ari-
 thmetic.  27  per  cent  reservation  for
 52  per  cent  population  belonging  to
 backward  communities.  ४.  P.  Singhji,
 Paswanji  and  Yadavji  prepared  the
 arithmetic.  With  52  per  cent  of  back-
 ward  people  and  22  per  cent  of  sche-
 duled  castes  and  scheduled  _  tribes,
 they  have  74  per  cent  of  the  total
 population  of  the  country  in  their
 pockets.  With  this  calculation  in
 mind,  they  asked  the  President  to
 dissolve  this  august  House.  On  these
 communal  Jines,  they  wanted  to  go  to
 the  people  straight.  The  President
 did  not  give  his  permission.  All  of
 us  know  the  whole  thing  and  it  is
 history  now.

 Sir,  I  am  reminded  of  a  story.  There
 was  a  school  teacher  in  the  pre-inde-
 pendent  India.  Nowadays  the  teachers
 are  an  organised  Jot  and  they  are
 very  powerful.  Because  of  their  or-
 ganised  power  nobody  can  touch
 them  whether  they  teach  or  not,  whe-
 ther  they  go  to  school  or  not,  But  in
 those  days,  the  future  of  a  teacher
 depended  entirely  on  the  report  of
 the  schools  inspector.  A  poor  primary
 school  teacher  was  teaching  arith-
 metic  to  the  Fifth  Standard  students,
 when  the  schools  inspector  came  to
 a  visit.  He  put  a  question:  “If  the
 length  of  the  class  room  is  20  feet
 and  the  width  of  the  room  is  10  feet,
 what  is  my  age?”  The  teacher  was
 shocked.  He  thought  that  it  was  some
 new  arithmetic  not  known  to  him.  He
 asked  all  the  30  students  one  by  one.
 One  of  the  boys  who  was  very  intelli-
 gent,  answered  that  his  age  was  40.
 It  happened  to  be  the  exact  age  of
 that  inspector.  He  was  surprised  and
 patted  the  boy  and  asked  him  how
 he  arrived  at  the  answer,  The  boy
 said  that  it  was  very  simple.  He  had
 an  elder  brother  who  was  20  years  old
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 and  he  was  half  mad.  The  school
 teacher  must  definitely  be  40  to  put
 such  a  question.  This  15  the  arith-
 metic  of  Shri  ४.  P.  Singh  too.
 What  wes  your  strength  in  the
 Ninth  Lok  Sabha?  And  what  is  your
 strength  now  in  the  Tenth  Lok  Sabha.
 That  is  why  ।  am  reminded  of  _  this
 story.

 AN  HON.  MEMBER:  You  are  all
 smiles,  even  though  you  too  do  not
 have  a  simple  majority!

 SHRI  A.  CHARLES:  Though  we
 are  short  by  a  few,  we  have  got  the
 will  of  the  people.  We  have  the  support
 oi  the  people.

 The  former  Prime  Minister  talked
 about  consensus.  He  ।  stuited  his
 Prime  Ministership  with  a  consensus.
 He  had  said  that  everything  will  ४e
 done  with  a  consensus  ।  want  to  ask
 my  BJP  and  Lettist  friends  one  ques-
 tion.  Did  he  consult  them  when  he  issu-
 ed  the  order  regarding  implementation
 of  this  controversial]  Mandal  Com-
 mission’s  Report?

 He  even  failed  to  consult  them
 when  he  betrayed  the  whole  nation
 by  playing  the  communal  card.  He
 divided  the  country.  1  am  sure  the
 historians  will  record  that  here  is  the
 man  who  has  brought  the  entire  coun-
 try  into  a  crisis  by  playing  .ommunal
 and  caste  cards,  Now,  he  says  the  pre-
 sent  Government  has  taken  a  unilate-
 ral  decision  and  that  amount  to  non-
 consensus.  What  was  that  decision
 which  he  took?  What  right  has  he  got
 to  ask  this  Government  that  we  are
 taking  a  unilateral  decision?  We  are
 for  consensus.  On  issues,  we  consult
 everybody.  One  of  the  hon.  Member
 has  just  mentioned  about  Panchayati
 Raj  Bill.  Who  opposed  that  Bill?
 In  that  30  per  cent  reservation  for
 women  was  there.  Who  betrayed  at
 that  time?  I  challenge  if  that  Bill  is
 introduced  here.  are  you  prepared  to
 support  it.
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 We  stand  committed  to  that  Bill?
 We  stand  committed  to  the  people.  I
 want  to  mention  something  about  the
 Industrial  Policy  and  also  about  Fis-
 cal  Policy  put  due  to  lack  of  time,  I
 am  not  going  to  touch  these  topics.

 on  President's  Address

 So  many  changes  are  being  brought
 forward  throughout  the  world.  Even
 in  the  Soviet  Union,  large  changes
 have  come  But  unfortunately,  our
 friends  in  the  opposition  who  come
 from  Kerala  and  West  Bengal  cannot
 understand  those  changes  We  are  for
 changes  We  are  for  progress,

 So,  with  all  the  strength  at  my  com-
 mand,  |  stand  to  support  the  Motion
 of  Thanks.

 [Translation]
 SURI  PIYUS  TIRKEY  (Alipur-

 duar)’  Mr  Chairman,  Sir,  1  have  got
 an  opportunity  to  speak  after  a  long
 wait  I  would  like  to  draw  your  atten-
 ton  to  a  matter  which  no  other  Mem-
 ber  has  pointed  out.  I  would  like  to
 tead  out  what  1s  mentioned  in  Article
 244(1)  and  (2)  of  the  Constitution  of
 India  It  is  about  Scheduled  Castes
 and  Scheduled  Tribes.  After  going
 through  it,  one  comes  to  know  how
 much  justice  Congress  Government
 has  done  to  them.  Over  and  over
 again  it  15  repeated  that  a  lot  is  being
 done  for  them.  Reservation  ४  being
 made  for  them.  These  things  are
 mentioned  in  the  speeches  of  almost
 all  big  leaders.  But  they  do  not  follow
 what  is  provided  there  in  the  Cons-
 titution.

 [English]
 Article  244(1)  and  (2)  of  the  Con-

 stitution  says:
 “The  provisions  of  the  Sixth  Sche-
 dule  shall  apply  to  the  administra-
 tion  of  the  tribal  areas  as  are  spe- cified  there.”  How  far  the  Congress
 Government,  in  its  rule,  implement-
 ed  the  provisions?  This  is  my  ques-
 tion.  Have  they  done  so?  I  ask  the
 Ministry,  the  Government  of  India
 and  the  ruling  party  to  go  through the  Constitution  of  India.
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 [Translation]

 Justice  should  be  meted  out  to  them.
 They  are  not  beggers  who  want  your
 pity  or  protection.  They  want  their
 rights.  They  are  being  suppressed  and
 denied  jobs.  It  should  be  borne  in
 mind  that  they  do  not  want  your  pity.
 This  was  what  Shri  V.  शि,  Singh  want-
 ed.  The  backward  classes  do  not  want
 to  live  on  mercy.  They  want  their
 rights  and  equality.  That  is  why
 Congress  joined  hands  with  the  BJP
 and  made  the  Government  fall  and
 now  the  former  is  talking  of  doing  a
 lot  for  the  SCs/STs.  Dams  are  being
 constructed  and  factories  are  being  set
 up  and  lakhs  of  people  are  getting  dis-
 placed.  Where  are  they  being  rehabi-
 litated?  Has  anything  been  thought
 about  them.  For  whom  is  the  dam  be-
 ing  constructed?  Lakhs  of  poor  people
 are  getting  displaced  in  Adivasi  areas.
 Where  should  they  go?  Some  of  them
 get  compensation  whereas  some  do
 not  get  anything.  This  matter  should
 be  seriously  considered.  This  is  why
 terrorism  and  atrocities  are  increasing
 Naxilism  is  on  an  increase  in  the  tri-
 bal  areas.  What  is  the  reason  behind
 it?  The  poor  are  being  suppressed  by
 the  high  castes  for  their  selfish  inte-
 rests.  Every  year  foreign  exchange
 worth  seven  hundred  and  a  fifty  crore
 is  earned.  But  what  is  the  use?  It  is
 not  used  for  primary  education  in
 these  areas.  People  have  been  befool-
 ed.  Some  Members  say  that  there
 would  be  ‘Hindu  Rastra’  (Nation).
 About  Hindus  I  would  like  to  point
 out  that  the  President  is  a  Brahmin.
 the  Vice  President,  Prime  Minister,
 Chairman  of  the  Planning  Commission
 and  Chief  Election  Commissioner
 Shri.  Sheshan  are  all  Brahmins  and
 Hindus.  I  am  not  abusing  the  Brah-
 mins.  They  are  depriving  them  of
 the  rights  provided  to  them  under  the
 Constitution.  It  has  been  categorically
 stated  therein.  There  was  agitation  in
 Nagaland  and  North  Hast.  After  lot
 of  bloodshed  they  gave  them  their
 due.  The  Congress  Government  under-
 stands  the  language  of  gun  only.  It
 listens  to  those  who  fight  for  their
 rights:  If  it  continues  things  will
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 deteriorate  throughout  the  country.  I
 dare  say.  this  Government  is  blind.  It
 cannot  look.  There  was  a  report  re-

 cently  that  40  million  hectares  of
 land  can  be  saved  from  the  fury  bloods.
 Tribal  projects  have  been  formulated
 but  never  implemented,  Pollution  of
 river  Ganga  is  another  problem.  The
 need  of  the  hour  is  to  first  save  those
 40  million  hectares  of  land.  Report
 says  that  with  timely  step  33  million
 hectares  of  land  can  be  saved.  There
 is  large  scale  land  erosion  ४  West

 Bengal  because  of  river  Ganga.  Big
 villages  and  fertile  land  is  likely  to  be

 submerged  therein.  The  Government

 policies  are  not  correct,  Townships
 and  colonies  are  coming  up  on  fertile
 land.  They  do  not  have  a  soft  corner
 for  the  farmers,  If  they  wanted  to  do

 something  concrete  for  them  they
 should  leave  fertile  lands  and  set  up
 colonies  and  Five  Star  Hotels  in  the
 deserts  in  Rajasthan.  Townships  are

 coming  up  on  thousands  of  acres  of
 fertile  land..  The  farmers  and  poor
 are  being  exploited.  The  poor
 living  in  slums  in  Delhi  da  not  have

 anything  to  eat  and  _  they  =  t
 to  get  the  left  overs  from  -  dust
 bins  and  dumps.  I  have  seen  this
 with  my  own  eyes..  The  poor  people
 do  not  even  .have  roof  over  their
 heads  in  Bombay,  Calcutta  and  Delhi,
 whereas  we  are  under  the  burden  of

 heavy  debt  and  are  pledging  our  gold
 and  smuggling  Indian  currency.  Is  this
 the  concept  of  free  India.  Such  a  Gov-
 etnment  -cannot  run  for  Jong.  That  is

 why  the  people  have’  not  given  full
 mandate  to  the  ruling  party.  ।  1
 a  lame  Government.  I  therefore  urge
 the  Government  to  seek  cooperate  of
 all.  The  mistakes  of  the  previous’  re-

 gimes,  when  you  were  in  power  should
 be  fectified  otherwise  the  people. of
 the  country  will  never  forgive  you.
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 All  of  you  have  taken  the  oath  of
 allegiance  to  the  constitution  of  India
 and  it  specifically  mentions  about.  the
 Government’s  duty  to  protect  the  प-
 terests  of  the  Scheduled  Castes  and
 Scheduled  Tribes.  Tomorrow  itself
 you  should  introduce  a  Bill  to  make
 special  provisions for  areas  marked  as
 backward  in  all  the  States  of:  the
 Country.  You  can  either  set  up  auto-
 nomous  districts  or  autonomous  re-
 gions.

 [English]
 1  will  ask  the  Government  to  go

 through  the  Constitution  and  do  the
 needful  immediately.

 [Translation]

 SHRI  MANGAL  RAM  PREMI
 (Bijnor):  Sir,  ।  rise  to  oppose  the  Mo-
 tion  of  Thanks  on  ‘the  President’s
 Address.  ।  wanted  to  say  some  thing
 particularly  to  Shri  Buta  Singh,  who
 has  moved  this  Motion.  Unfortuna-
 tely  he  is  not.  present  in  the  House,
 at  the  moment.’  The  hon.  Members
 have  raised  ‘almost  every  issue  but  one
 thing  that  ‘surprised  me  was  that  not
 a  single  Member  ‘considered  म  neces-
 sary  to.  raise  the-issue:of  the  problems
 being  faced  by  about  five  lakh  sanitary
 workers  in  ‘the  couniry.  Shri  Buta
 Singh  is‘considered  as  a  crusader  for
 the  cause  of  these  people  and  it  is
 said  that  their  upliftment  is  of  atmost
 concern  to  him,  but  when  he  joined
 the  Cabinet  few  years  back,  he  did  not
 make  any:  effort  to  improve  their  lot
 and  he  too  forgot  them.  1  would  like
 to  draw  thé  attention’ of  the  House
 towards  their  living  conditions.  These
 sanitary  workers,  who  work  आं
 Municipal  Corporations.  Notified
 Areas,  Zilla  Parishads  and  villages,  are
 hot  paid  salaries  for  eight  to  nine
 months.-  They  are  engaged  on  a  daily
 wage  basis  and  are  exploited.  Those
 who  make  Joud  proclamatious  about
 democracy  and  those  who  have  been
 administering  the  country  for  about
 forty  years  have  along  been  mute.
 spectators  to  the  exploitation  of  these
 sanitary.  workers.  ie  effort  has  been
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 made  to  make  their  jobs  permanent.
 They  are  being  exploited.  When  India
 attained  independence,  the  population
 was  estimated  to  35  to  40  crores  and  it
 is  said  that  today  we  are  85  crores
 although  I  feel  that  it  is  near  about
 100  crores.  However.  the  number  of
 sanitary  workers  has  not  increased  in
 proportion  to  the  increase  in  the  popu-
 lation.  and  consequently  the  burden  of
 maintaining  cleanliness  and  sanitation
 has  fallen  on  their  shoulders.  Is  the
 Government  providing  any  assistance
 to  them?  Has  the  Government  ever
 thought  of  uplifting  them,  iriproving
 their  standard  of  living,  of  providing
 them  facilities  to  which  they  are  en-
 titled?  Unfortunately,  nothing  is  being
 done  for  them.  Instead,  they  are  being
 exploited  further.  I  would  like  to  tell

 you  what’s  happening  at  B.H.EL,
 (Bharat  Heavy  Electricals  Limited).
 Hardwar.  Contractors  are  entrusted
 with  the  work  of  sanitation.  They  are
 charging  40  to  ८0  rupees  per  sanitary
 worker  but  the  contractor  gives  only
 Rs.  101-  per  worker.  Why  is  it  so?
 Why  that  poor  féllow  is  being  exploit-
 ed  like  this?  Had  Shri  Buta  Singh
 been  present  in  the  Flouse,  fhen  cer-

 tainly  ।  would  have  remainded  him  of
 the  ‘loud  proclamations  he  had  made
 about  improving  the  lot  of  these  un-
 fortunate  people  and  also  the  fact  that
 he  never  raised  this  issue  even  once  in
 this  august  House,  once  he  joined  the
 Union’  (ए.  ।  wonder  whether
 there  is  a  single  hon.  Member.  who
 hasnt  been  benefited  bv  these  people.
 but  they  never’  deemed  it  necessary  to

 bring  to  the  10110.0  of  House.  the  tra-
 gedy  of  these’  poor  people.

 '  डा,  ।.  oppose  the  Motion  of  Thanks
 to  the  President’s  Address.  precisely
 because  nothing  has  heen  said  about

 them in  the  Address..  You.  can  go
 through  म  and  verify  the  authenti-
 city  of  what  ।  ar  saying.

 MANY  HON..MEMBERS:  You
 are  ‘right.

 i

 SHRI  MANGAL  RAM  _  PREMT:
 ।  would  like  to  tell  the  Honse  and  the

 Government  that  although  thev  ate
 weak,  they  have  got  ee  potential  to
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 make  life  hell  for  each  one  of  us.  Hell
 would  break  loose,  if  they  decide  to
 use  the  broom-their  most  potent  wea-
 pon,  in  order  to  seek  justice.  If  they
 stop  Working  for  just  eight  days,  India
 would  be  facing  a  disastrous  situation.
 Epidemics  will  “spread.  This  is  a  com-
 munity,  which  serves  the  society,  by
 putting  its  own  life  and  health  at
 stake.  Perhaps,  that  is  the  reason  why
 they  have  been  ignored  in  the  Presi-
 dent’s  Address  and  neglected  by  the
 Government.  Congress  Governments
 have  been  responsible  for  this  conti-
 nuous  exploitation  over  the  years.

 Mr.  Chairman,  Sir,  if  you  look  at
 the  condition  of  the  sanitary  workers
 in  schools,  you  will
 they  have  been  working  there  for  15
 to  16  rupees  or  25  rupees  or  a  maxi-
 mum  of  50  rupees.  When  the  sala-
 ries  of  teachers,  the  peons  can  be  in-
 creased,  then  why  not  of  these  people.
 If  it  has  not  been  done,  it  is  simply
 because  the  Government  is  not  sincere
 about  their  welfare.  Whether  it  is  at
 the  District  level  or  the  Block  level.
 these  people  are  engaged  as  watchmen-
 cum-safai  Karamchari.  They  are  paid
 so  meagre  salary  that  they  are  nat
 able  to  properly  maintain  their  fami-
 lies.  They  are  not  in  a  position  to
 provide  proper  education.  to  their
 children  and  if  at  all  some  of  them
 manage  to  get  education,  he  is  asked
 to  do  the  sanitation  work.  At  many
 places.  these  children  are  made  to
 work  during  day  and  night  and  if
 ever  they  are  found  enjoying  some
 spare  time,  they  are  compelled  to
 bring  fodder  for  the  buffaloes.

 Sir,  through  you,  ।  would  like  to
 tell  the  Government  that  it  should  pay
 more  attention  to  these  people.  The
 fall  of  the  Government  is  imminent,
 if  it  is  not  done,  ।  appeal  to  the
 Government  to  make  their  jobs  per-
 manent  and  to  consider  them  as  Gov-
 ernment  servants.  आ  notified  areas,
 towns,  and  municipalities  why  they  are
 not  employed.on_a  permanent  basis
 and  paid  regular  salary?  If  it  is  not
 done.  then  how  these  people  can  keep
 their’  body  and  soul  together?”  ।  r
 quest  the  Government  to  make  arran-
 gement  for  the  payment  of  their

 find  that  although.

 salary  through  banks  or  post-offices.
 Otherwise  they  would  be  in  trouble
 and  consequently,  they  can  create  pro-
 blems  for  others  as  well.  If  they  are
 not  paid,  their  children  would  re-
 main  an  educated  and  would  have  a
 bleak  future.

 They  are  forced  to  pay  bribes  rang-
 ing  up  to  10,000  rupees  to  get  the  job
 of  a  sweeper.  Reservation  has  become
 the  in-thing.  Harijans,  backward  cla-
 sses  etc.,  all  of  them  enjoy  the  bene-
 fits  of  reservation.  I  wonder  why.  this
 benefit  of  reservation  in  job,  is  not
 extended  to  these  people?  Why  they
 are  not  being  provided  with  such
 facilities?  I  urge  upon  all  the  hon.
 Members  to  give  a  suggestion  to  the
 Government......  (Interruptions).  This
 is  not  mere  rhetoric,  Sir,  a  large  sec-
 tion  of  our  society  is  being  exploited
 and  1  am  just  highlighting  it.  I  would
 not  like  to  take  much  of  your  time
 but  certainly  I  would  like  to  urge
 upon  the  Government  to  declare  them
 as  Government  servants  and  pay  their
 salaries  regularly  as  their  condition  is
 deteriorating.  As  far  as  I  know,  in
 the  villages,  these  people  lead  a  hand
 to  mouth,  existence.  There,  they  are
 given  5  kilograms  foodgrain  and  one
 ‘Roti’?  per  day.  Why  ‘ai  Karam.
 charis’  are  not  engaged  at  the  block-
 level?  It  would  sot  only  help  in
 maintaining  cleanliness  in  villages,  but
 also  in  smal  towns  where  heaps.  of
 waste  are  a  common  sight.  The  local
 authorities  admonish  them  and  they
 are  warned  of  suspension,  but  these
 sanitary  workers  do  not  get  adequate
 time  to  cope  up  with  such  a  heavy
 workload.  According  to  the  Manual
 Report  the  number  of  sanitary  workers
 should  be  increased,  their  salarie?
 should  be  paid  in  time  and:  they
 should  be  treated  as  Government  ser-
 vants.

 Sir;  1  would  like  to  sav.  one  more
 thing.  If  the  birthday  of  Pronhet  Mo-
 hammed  could  be  declared  as  a
 public  holiday,  then  whv  not  of  Val-
 miki?  After  all,  Maharishi  ‘Val-
 miki  did  so  much  for  this  country.  he
 enriched  Hindu  society  and  philoso-
 phy  with  his  immortal  enic  the  ‘Ram-
 ayana’.  He  prophesied  that  Lord  Shit
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 Ram  would  reincarnate  after  ten
 thousand  years  and  save  mankind.  I
 would  like  the  Government  to  declare
 ‘Valmiki  Jayanti’  as  a  public  holi-
 day,  to  respect  the  sentiments  of  these
 people.  With  these  words,  I  conclude
 and  oppose  this  Motion  once  again.

 [English]
 SHRI  YAIMA  SINGH  YUMNAM

 (Inner  Manipur):  At  the  outset,  1
 would  like  to  express  my  urhappiness
 on  behalf  of  my  colleagues  who  are
 Hon.  Members  for  treating  us  as  प-
 touchables.  We  have  come  here  from
 very  far  away  places  in  the  northeas-
 tern  area  like  Manipur,  Nagaland,
 border  areas  of  Assam.  We  expected
 that  while  giving  chance  the  treatment
 will  be  state-wise.  First  you  may
 give  preference  to  bigger  States.  But
 after  that  the  smaller  States  may  also
 be  given  chance.  But  when  vou  treat
 party-wise. we  may  not  get  a  chance.
 We  regret  for  this.

 Sir,  ।  rise  to  oppose  this  Motion.
 The  President  in  his  Address  has
 rightly  mentioned  that  the  situation  in
 Assam,  Nagaland  and  Manipur  has
 continued  to  cause  concern.  This  is
 because  there  are  troubles  in  Assam,
 in  Nagaland  and  in  Manipur.  ।
 Manipur.  as  you  know,  up-till  now
 there  has  been  in  force  the  Special
 Powers  to  the  Armed  Forces  Act.
 Please  imagine  under  what  circumst-
 ances  it  might  have  been  enforced.
 This  is  not  enforced  in  other  States
 having  special  status.  It  is  enforced
 in  Manipur.  in  Nagaland  and  in  some
 parts  of  Assam.  Why  is  it  so?  1
 would  like  to  bring  before  this  House
 the  seriousness  of  the  situation  and
 the  circumstances  prevailing  there.

 Sir,  I  0006, 1 1  shall  not  be  misunder-
 stood  as  parochial  when  I  refer  to  the
 affairs  of  Manipur  only  because  ‘the
 time  at  my  disposal  is  almost  over.
 As  you  know,  Manipur  has  got  stra-
 tegic  border  area  bordering  Burma
 and  other  parts  of  India.  This  Mani-
 pur  State  was ०  native  State.  16  mer-
 ged  with  India  only  in  the  year  1949.
 The  Maharaja  of  this  Staté  was  forc-
 ed  to  sign  the  mefger  agreement.  The
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 Maharaja  signed  it  under  duress.  So,
 in  this  way,  the  Manipur  became  a
 part  and  parcel  of  India.  But  the
 people  feel  quite  disappointed  by  this
 merger.  Some  sections  of  these  young-
 sters  took  arms  and  rose  in  revolt
 against  the  Central  Government  be-
 cause  these  youngsters  felt  that  they
 have  been  betrayed.  The  situation
 had  been  created  by  the  negligence  of
 the,  Government  of  India.  I  am  bring-
 ing  this  fact  before  the  House.

 Sir,  Manipur  was  an  independent
 sovereign  State  upto  1891.  It  fought
 for  the  last  war  of  Independence  with
 the  British  in  the  year  1891.0  1८  was
 the  last  State  in  India  to  fall  before
 the  Britishers  who  took  it  in  1891.0
 But,  still  the  Britishers  gave  it  State-
 hood  by  allowing  it  to  be  a  native
 State.  According  to  the  merger  agree-
 ment,  the  people  expected  that  they
 would  be  treated  weil,  but  they  are
 quite  disappointed  now.  As  you
 know.  Sir,  Thomas  Pane  had  -  said:
 “Where  there  is  liberty,  there  is  my
 home”,  but  Gandhiji  said:  “Where
 there  is  no  liberty,  there  is  my  home”.
 With  that  spirit.  of  Gandhiji,  our  be-
 loved  Prime  Minister  Late  Nehruji
 visited  Manipur  and  at  that  time  he
 asked  for  giving  away  the  Kabow
 Valley  to  Burma,  which  was  a  part
 of  Manipur.  At  first,  the  people  re-
 sented  to  it.  They  did  not  agree  to  it.
 But  Nehruji  wanted  to  give  it  away
 to  Burma  because  at  that  times  Neh-
 tuji  wanted  to  do  this  favour  to  Burma
 because  he  wanted  to  be  friendly  with
 that  country...(/nterruptions).

 MR.  CHAIRMAN:  Mr.  Yumnam,
 your  time  is  over.

 SHRI  YAIMA  SINGH  YUM-
 NAM:  I  will  take  some  more  time,
 Sir.

 MR.  CHAIRMAN:  You  have  al-
 ready  taken  five  minutes...

 (Interruptions)

 SHRI  YAIMA  SINGH  x0-
 NAM:  Sir,  I  have  spoken  for  more
 than  twentyfive  years  in  the  Assembly.
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 the
 ।  must  take  some  time

 This  is  my  maiden  speech  in
 House.  So,
 more.

 So,  Sir,  in  lieu  of  parting  away
 this  Kabow  Valley  from  Manipur,  the
 people  asked  for  something  from
 Nehruji  and  he  agreed  to  it.  But  it
 was  not  so  formal.  निट  agreed  that
 the  Manipuri  language  must  be  made
 one  of  the  national  language  in  VIII
 schedule.  After  Nehruji.  we  pleaded
 it  with  Shrimati  Indira  Gandhi.  I  took
 a  deputation  and  met  Shrimati  Indira
 Gandhi  and  she  agreed  to  some  ex-
 tent,  although  it  was  not  announced
 officially.  I  was  given  a  chance  to  see
 her  when  I  had  gone  to  attend  a  Con-
 ference  of  the  Presiding  Officers  in
 Calcutta,  Shri  Bal  Ram  Jakhar  was
 the  Speaker.  He  was  presiding  over
 the  Conference.  ।  was  summoned
 from  Calcutta  by  Shrimati  Indira
 Gandhi  while  she  was  the  Prime
 Minister.  It  was  on  that  very  ill-
 fated  day  that  I  was  summoned  from
 Calcutta  to  see  her.  [  took  permis-
 sion  from  Shri  Bal  Ram  Jakhar  and
 went  to  meet  her.  But  on  that  very
 ill-fated  day,  as  soon  as  I  arrived  in
 Delhi,  Shrimati  Indira  Gandhi  was
 killed.  The  plane  was  late  by  about
 fifteen  minutes,  otherwise  ।  (0010
 have  met  her  and  I  could  have  even
 averted  the  very  ill-fated  incident.

 Shrimati  Indira  Gandhi  had  agreed
 to  some  extent,  although  it  was  not
 announced  officially  that  Manipuri
 language  should  be  included  in  the
 Eighth  Schedule  of  the  Constitution
 and  it  should  be  recognised  as  a  na-
 tional  language.  Other  leaders  of  this
 House,  like  Advaniji,  leader  of  the
 BJP,  have  accepted  that  Manipuri
 language  should  be  included  in  the
 Eighth  Schedule  of  the  Constitution.
 The  Leader  of  the  Opposition,  Shri
 Advani  announced  it  in  a_  public
 meeting  at  Imphal.  The  other  Left
 parties,  including  CPI,  CPI(M).  have
 committed  it  to  their  manifesto  that
 Nepali  and  Manipuri  languages  will
 be  included  in  the  VIII  Schedule  of
 the  Constitution.  Shri  1.  Singh,
 while  he  was  the  Prime  Minister,
 almost  took  a  decision  on  it  and  in
 fact  he  conveyed  a  message  to  us

 through  the  Chief  Minister,  Manipur
 that  he  is  going  to  announce  म  4
 a  convocation  function  of  Manipur
 University  in  Manipur.  ।  an  glad
 to  find  that  our  senior  Member,  Shri
 Indrajit  Gupta  and  others  have  also
 put  up  an  amendment  to  the  effect
 that  they  will  support  this  move  of
 inclusion  of  Manipuri  in  the  VIII
 Schedule  of  the  Constitution  of
 India.  So,  almost  all  the  parties,
 National  Front  and  other  Left  Parties,
 31.  have  committed  for  the  inclu-
 sion  of  the  Manipuri  and  Nepali
 languages  in  the  VIII  Schedule  of  the
 Constitution.  I  also  hope  that  the
 Congress(I)  Party  will  endorse  it  and
 1  hope  the  Government  will  put  up
 a  Bill  for  this  purpose.

 Now,  about  the  richness  of  the
 language,  I  need  not  say  much.  ।
 would  only  say  that  the  renowned
 scholar  Shri  Suniti  Kumar  Chatter-
 jee,  a  doyen  of  Indian  languages
 remarked  that  this  Manipuri  language
 is  the  most  developed  in  all  the
 Tibeto-Burman  Speech  family.  And
 to  give  the  justification  for  accepting
 this  language  to  be  the  national  lan-
 guage,  I  would  like  to  give  some
 points  only.  1८  is  the  mother  tongue
 of  about  two  million  people.  1  is
 the  official  language  in  the  State.
 The  Manipur  State  Assembly  has
 passed  a  Resolution  to  this  effect  and
 an  Act  has  been  enacted.

 It  is  the  Court  language,
 the  lower  courts.  It  is  a  major
 Indian  language.  It  is  the  medium
 of  instruction  of  examinations  from
 the  primary  level  to  the  post-graduate
 level.  It  is  recognised  by  the  Sahitya
 Academy  of  the  country.

 used  in

 MR.  CHAIRMAN:  Hon’ble
 Member  may  please  wind  up.  You
 have  taken  fifteen  minutes.  You
 may  now  wind  up.

 SHRI  YAIMA  SINGH  x-
 NAM:  _  s.  the  Manipuri  language
 has  all  the  justification  for  the  recog-
 nition  as  a  national  language  of  the
 country.  Hence,  I  urge  the  Govern-
 ment  for  bringing  a  proposal  in  the
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 form  of  a  Bill  so  that  the  Constitution
 can  be  amended  suitably  to  include
 Manipuri,  as  well  as  Nepali  langua-
 ges,  in  the  ४111  Schedule  of  the
 Constitution  of  India.

 Coming  to  the  other  matter  that  I
 have  put  up  in  the  form  of  amend-
 ment,  I  would  like  to  mention  one
 thing.  As  you  know,  there  are  seven
 constitucncies  of  the  Manipur  Assem-
 bly  which  have  now  fallen  vacant.
 r0.  Hon’b!e  Speaker  of  the  Assem-
 bly  has  disqualified  seven  M.L.As.
 frora  the  membership  of  the  Assem-
 bly.

 SHRI  MORESHWAR  SAVE  (Au-
 rangabad):  511,  there  is  no  quorum
 in  the  House.

 MR.  CHAIRMAN:  Let  the
 quorum  bell  be  rung.

 MR.  CHAIRMAN:  Now,  there
 is  #  quorum.  Shri  Yaima  Singh
 Yumnam  may  continue.  Mr.  Yum-
 nam,  you  have  already  taken.  more
 than  20  minuies.  90.  kindly  wind
 up  your  speech.

 SHRI  K.P.  REDDAIAH:  He  has
 already  taken  35  minutes,  ।  118४८
 got  the  record,  and  you  are  telling
 that  you  will  give  time  for  a  new
 Member  to  give  his  maiden  speech.

 MR.  CHAIRMAN:  What  to  do?
 Your  colleagues  should  cooperate.

 SHRI  ग 1 1५ /  SINGH  YUM-
 NAM:  Mr.  Chairman,  since  the
 leader  of  the  opposition  has  now  en-
 tered  in  the  House  I  have  to  repeat
 again  about  the  Manipuri  language.
 Shri  Advaniji  addressed  a  public
 meeting  at  Imphal  and  very  sympa-
 thetically  he  assured  the  public  that
 he  will  take  up  this  issue  of  Manipuri
 language  for  inclusion  of  this  language
 in  the  Constitution.

 MR.  CHAIRMAN:  Please  wind

 up.
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 SHRI  YAIMA  डार  YUM-
 NAM:  1  am  very  happy  to  know
 that  the  BIP  will  be  supporting-‘it.

 MR.  CHAIRMAN:  _  Please  wind
 up,  you  have  already  taken  20  minu-
 tes.  All  other  Members  are  wait-
 ing-  Please  wind  up  now  and  co-
 operate  with  the  Chair.

 SHRI  YAIMA  SINGH  YUM-
 NAM:  Sir,  in  Manipur,  the  Spea-
 ker  of  the  Manipur  Assembly,  ४
 his  order  which  was  issued  on  24th
 July,  1990,  disqualified  seven  MLAs
 because  of  their  defection.

 MR.  CHAIRMAN:  The  101.0
 Member  should  speak  on  the  Presi-
 dent’s  Address.  You  have  already
 taken  more  than  25  minutes  and  it  is
 very  difficult  for  me  to  accommodate
 other  Members.  1  would  request
 you  to  kindly  wind  up  now.

 SHRI  YAIMA
 NAM:  Sir,  for  almost  one  year
 now,  the  Govt.  have  not  filled  up.
 those  seven  vacancies  in  the  Assem-
 bly.  1  would  like  to  ask  the  Govern-
 ment  to.  tell  whether  the  people  of
 those  seven  constituencies  will  be
 left  without  any  representation  in  the
 Assembly.  1  Delhi,  the  capital  of
 the  country,  at  least  one  of  the  roads
 in  capital  should  be  named  after  the
 great  martyr  who  fought  for  the  cause
 of  Manipur  and  for  the  emotional  म-
 tegration  of  the  people  of  the  coun-
 try.

 SINGH  YUM-

 PROF.  MEIJINLING  KAMSON
 (Outer  Manipur):  1.  Chairman,
 Sir,  I  want  to  clarify  one  point.  The
 hon.  Member  has  given  some  wrong
 information.  ा  Manipur,  no  doubt
 these  seven  MLAs  were  disqualified,
 but  the  case  is  still  pending  in  the
 Supreme  Court.  In  view  of:  that.
 there  is  no  question  of  having  any
 election  there.  -0.  the  people  are
 not  deprived  of  their  representation.
 (Interruptions)
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 «MR:  CHAIRMAN:  You  _  need
 not.  reply:  to  -his  .clarification:-  You can  wind up  now.  I  am  going  to
 call  the  mext  Member.

 SHRI  YAIMA  SINGH  x-
 NAM:  _  Sir,  I  am  not  given  enough time  to  speak.  90.  in  protest I  con-
 clude  my  speech  now.

 MR:  CHAIRMAN:  ।  iं  very unfair  that  you  have  made  such  a
 remark  on  the  Chair.  Now,  Mr.
 Jeevarathinam.

 [Translation]

 _*SHRI  १.  वापस1
 (Arakkonam):  Hon’ble  Chairman, Sir,  I  wish  to  Say  a  few  words  र
 Support  of  the  Motion  of  Thanks  on the  President’s  Address.

 Hon’ble  President  of  India,  Shri R.  Venkataraman  ४  a  great  states- man.  His  public  life  spans  over  a
 period  of  more  than  half  a  century. In  shaping  the  destiny  of  the  naticn, he  had  and  he  still  has  a  major  role,

 The  country  is  undergoing  crisis after  crisis  for  the  past  2  years.  Hon’
 ble  President  has  ably  assisted  in  tac-
 Kling  all  the  crises.  He  helped  de-
 mocracy  to  take  deep  roots.  I,  there-
 fore,  thank  the  Hon’ble  President on  behalf  of  this  august  House.

 The  people  of  the  nation  have  pla- ced  their  faith  in  Hon’ble  Prime
 Minister.  Shri  १४.  Narasimha  Rao
 and  his  Finance  Minister  and  they
 hope  that  there  will  be  a  solution  to
 all  the  economic  problems  facing  the
 country.

 All  those  persons  who  have  come
 to  this  House  from  North  India  in
 the  name  of  Ram  were  at  one  point of  time  or  the  other,  supporters  ४
 colonolialists.  They  were  the  per- sons  who  rejoiced  over  the  assassina-
 tion  of  Mahatma  Gandhi  and  distri-
 buted  sweets  to  celebrate  the  occa-
 sion.  Today,  they  are  in  the  House

 *Translation  of  the  speech.  originally - delivered  in  Tamil.

 under  the  umberella  of  a-different  ०-
 ganisation.  Whatever  may  be  their
 past,  I  would  appeal  to  them  to  ८-
 tend  their  cooperation  to  this  Govern-
 ment.

 If  there  was  no  Mahatma  Gandhi,
 we  would  not  have  got  our  freedom.
 if  there  was  no  Nehru,  there  would
 not  have  been  any  democracy  in  this
 country.  ।  and  you  would  not  have
 come  to  this  House.

 The  patron  Leader  of  DMK.,  Shri
 E.V.  Ramasamy  Periyar  opposed  the
 freedom  _  struggle.  The  present
 leader  of  DMK  has  _  joined  hands
 with  the  LTTE  which  brutally  assas-
 sinated  the  youthful  Prime  Minister,
 Shri  Rajiv  Gandhi  in  a  bomb  01851.
 The  DMK  Government  which  was  in
 power  for  the  past  2  years  did  not
 check  the  growth  of  LTTE.  The
 DMK  _  Govt.  in  the  State  and  the
 Janata  Dal  Govt.  at  the  Centre  were

 responsible  for  the  kind  of  situation
 in  Tamil  Nadu  in  which  we  had  _  10
 sacrifice  a  Prime  Minister.  Both
 the  parties  were  taught  a  good  lesson
 in  the  last  elections.

 20.00  hrs.

 Let  me  now  come  to  the  drinking
 water  problem.  There  is  acute
 shortage  of  drinking  water  in  my
 Arakkonam  Parliamentary  Constitu-
 ency.  ।  request  the  Hon’ble  Muinis-
 ter  to  immediately  provide  the  neces-
 sary  financial  assistance  to  the  State
 to  tide  over  the  problem.

 SHRI  MORESHWAR  SAVE  (0e-
 rangabad):  There  is  no  quorum,
 S.

 MR.  CHAIRMAN:  Let  the
 quorum  bell  be  rung.

 (nterruptions.)

 1.  CHAIRMAN:  Nothing.  will
 go  on  record.  sot

 सी: रे
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 SHRI  MORESHWAR  SAVE  (Au-
 rangabad):  There  is  no  quorum,
 Sir.

 MR.  CHAIRMAN:  1e  the
 quorum  bell  be  rung.

 (nterruptions.)

 MR.  CHAIRMAN:  Quorum  bell
 is  ringing.  Nothing  will  go  on  re-
 cord.

 र

 (Interruptions.¥*

 *Not  recorded.
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 MR.  CHAIRMAN:  _  There  being
 no  quorum  the  House-  stands  adjour-
 ned  to  meet  again  tomorrow  at  11
 A.M.

 on  President’s  Address

 20.06  hrs.

 The  Lok  Sabha  then  adjourned
 till  Eleven  of  the  Clock  on

 Friday,  July  19,  1991  /Asadha
 28,  1913  (Saka)
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